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12,25 bours.
PAPERS LAID ON THE TABLE

Revizw or CeMeNT CORPORATION OF INDIA
Livrren ror 1969-70 AND ANNUAL
REePORT THEREOF

THE MINISTER OF STATE IN THE
MINISTRY QF INDUSTRIAL DEVELOP-
MENT (SHRI GHANSHYAM OZA): On
behalf of Shri Moinul Haque Choudhury, I
beg to lay on the Table a copy each of the
following papers (Hindi version) under sub-
section (1) of section 619A of the Companics
Act, 1956 :

(1) Review by the Government on the
working of the Cement Corporation of
India Limited, New Delhi for the
years 1969-70

(2) Annual Report of the Cement Corpora-
tion of India Limited, New Delhi, for
the year 1969-70 along with the Audited
Accounts and the comments of the
Comptroller and Auditor General there-
on.

[Placed in Lsbrary. Ses No. LT—642/71]

Review oF WATER AND POwER DEVELOPMENT
ConsuLtancy Services (Inpia) Lmarrep
AND ANNUAL REFORT THEREOF

THE MINTER OF IRRIGATION AND
POWER (DR. K.L.RAO): I begtolayon
the Table a copy each of the following papers
(Hindi and English versions) under sub-section
(1) of section 619A of the Companies Act,
1956 :

(1) Review by the Government on the
working of the Water and Power Deve-
lopment Consultancy Scrvices (India)
Limited, New Delhi, for the period
26th June, 1969 to S1st March, 1970.

(2) Annual Report of the Waterand Power
Development  Consultancy  Services
(India) Limited, New Delhi, for the
period 26th June, 1969 to 8ist March,
1970 along with the Audited Accounts
and the comments of the Comptroller
and Auditor General thereon.

[Placed in Library. See No, LT—643/71]

PUBLIC ACCOUNTS GCOMMITTEE
TrirD REPORT

SHRI C. C. DESAI (Sabarkantha): I beg
to present the third Report of the Public
Accounts Committee regarding paragraph 36
of Audit Report (Civil) 1970 relating to Ex-
plonatory Tubewells Organisation,

12.26 hours
*DEMANDS FOR GRANTS, 1971—72 Conid,

Ministry or EnucaTion Anp SociaL WeLrare
AND DEPARTMENT oF CULTURE

MR. SPEAKER : The House will now
take up discussion and voting on Demand Nos.
6 to 10 and 113 relating to the Ministry of
Education and Social Welfare and Demand
Nos. 98 to 100 rclating to the Department of
Culture for which 6 hours have been allotted.

Hon. Members present in the House who
are desirous of moving their cut motions may
send slips to the Table within 15 minutes indi-
cating the serial numbers of the cut motions
they would like to move.

Demany No. 6—DerarTueN1 OF EDUCATION
MR. SPEAKER : Motion moved :

“That a sum mot exceeding
Rs. 1,00,57,000 including the sums already
voted ‘on account’ for the relevant services
be granted to the President to defray the
charges which will come in course of pay-
ment during the year ending the 31st day of
March, 1972, in respect of Department of

Education.”

Deuxanp No. 7—Epucation
MR. SPEAKER : Motion moved 3

“That a sum not exceeding
Rs. 73,12,86,000 including the surns already
voted ‘on account’ for the relevant services
be granted to the President to defray the
charges which will come in course of pay-
ment during the year cnding the Slst day of
March, 1972, in respect of *Education’.”

$Moved with the recommendation of the President.
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Demaxp No. 8—Orner Rrevenve ExprnoI-
TURE OF THE DEPARTMENT Or EpUcATION

MR. SPEAKER : Motion moved :

“That a sum not exceeding
Rs. 2,49,59,000 including the sums already
voted ‘on * for the rel services

be granted to the President to defray the
charges which will com¢ 1n course of pay-
ment during the year ending the 31st day
of March, 1972, 1n respect of Other Revenue
Expenditure of the Department of Educa-
tion’ ”

Dauanp No 9—DePArRTMENT oF Soaiar Wer-
¥ARE

MR, SPEAKER : Motion moved .

“That & sum not cxceeding
Rs 16,11,000 be granted to the Presdent
to complete the sum necessary to dciray the
charges which will come m course of pay-
ment during the ycar ending the 31st day
ot March, 1972, 1n respect of Department of
Souial Weltare'”

DemAND No 10—Oruer Revenue ExpeENDI-
TURE OF rHE DEPARIMENT OF SOCIAL WELFARE

MR SPLAKER : Motion moved :

“lbhat & sum not exceeding
Rs 4,91,29,000 be granted to the Presdent
to complete the sum nccessary to defray the
charges which will come 1n course of pay-
ment during the year ending the 31st day
of March, 1972, 1n respect of ‘Other Reve-
nuc Expenditure of the Department of
Sovial Welfare’ ™

Deuanp No 113—CariraL OUTLAY OF 1HE
Minisiry or EpucArion AND SoCIAL WELFARE

MR. SPEAKER : Motion moved .

“That & sum not exceeding
Rs 1,44,55,000 including the sums already
voted ‘on account’ for the relevant seivices
be granted to the Presdent to defray the
charges whick will Lome 1n course of pay-
ment dunng the year ending the 3ist day
ot March, 1972, m respect of ‘Capital Oute
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lay of the Ministry of Education and Social
Welfare’,”

Deuanp No 98—DrparTazaT or CuLTURE

MR SPEAKER : Motion moved :

“That a sum not exceeding Rs 21,42,000

including the sums already voted ‘on

! for the rel services be granted

to the President to defray the charges which

will come 1n course of payment during the

year encang the 31st day of March, 1972, in
respect of ‘Department of Gulture’.”

DesanD No 99—ARCHAEOLOGY
MR SPEAKER : Motion moved :

“lhat a sum not  exceeding
Rs (,41,24,000 he granted to the President
o complete the sum necessary to defray the
charges which will come 1n course of pay-
ment during the year ending the 3lst day
of March, 1972, 1n 1espect of ‘Aichaco-
logy'.”

Demanp No 100~Oi1xer Revenue Expene
DITURE OF THE DePArTMENT OF CULTURE

MR SPEAKER Motion moved

“That a sum not exceeding
Rs 3,36,44,000 including the sums already
voted ‘on account’ for the relevant services
be granted tothe Prendent to defray the ch-
arges which wall come 1n course of payment
during the year ending the 31st day of
March, 1972, 1 respect of ‘Other Revenue
Expenditure of  the Department of
Culture’

SHRI R. D. BHANDARE (Bombay Cen-
tral) . May I mske a submussion, Sir 7 The
Minustry ot Education and Social Welfare and
the Department of Culture have been comba-
ned for the puipose of discussing ~ther
Demands Only 6 hours have been allotted
for the purpose In fact, three Departments
have been combined, including the Social
Weifare. Previously, we used to ducuss the
Demands of the Minutry of Education and the
Department of Social Welfare separately, We
used to get 45 hours for the Minustry of Edu-
catton and 45 hours tor the Social Welfare.
Now, only 6 hours have heen allosted for all
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these Departments put together. How is it
possible ? 1 do not know why it was not taken
into consideration by the Business Advisory
Committec that these two are more important
Departments and are major Departments also.
Therefore, B hours should have been allotted,
4 hours for the Ministry of Education and
Social Welfare and 4 hours for the Department
of Culture. The Business Advisory Committee
has missed the point.

SHRI S. M, BANERJEE (Kanpur) : I may
explain to my hon. friend. Mr. Bhandare that
they considered 4 hours for the Ministry of
Education. 1 hour for Social Welfare and 1
hour for Culture.

SHRI R. D. BHANDARE : You have done
a wrong thing.

MR. SPEAKER : Instead of 4 hours, it was
increased to 6 hours.

SHRI D. BASUMATARI (Kokrajhar) ;
Sir, it is very unfortunate that every time we
have to fight for time for discussing the subject
of Scheduled Castes and Scheduled Tribes and
their problems.

MR. SPEAKER : Now, Shrimati Bibha

Ghosh will open the debate.

SHRI K. S. CHAVDA (Patan) : Sir, are
we to understand that separate time, say 2
hours, is given to the Social Welfare Depart-
ment for discussion out of this six hours?
Last time, the Social Welfare Department was
under the Ministry of Law and separate time
was given.

MR. SPEAKER : If you want four hours
for education, we can have one hour for the
Department of Culture and one hour for the
Department of Social Security,

Now, Shrimati Bibha Ghosh.

SHRIMATI BIBHA GHOSH (Nabadwip) :
Mr. Speaker, Sir, weare indeed very bappy
that the Ministry of Bducation to the task of
celebrating the I tional Education Year
in 1970 so scriously, We are pleased to note
that 20 many conferences, scminars and pro-
grammes could be packed into onc year, and
the best brains of the country were given the
opportunity to give us the henefit of their
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immense wisdom and expertise in various
ficlds through those seminars. It is also good
to know that so much thought was given to
planning so many aspects of the programme
and important details like the 75th birth
day of Acharya Vinoba Bhave wete not allow-
ed to be neglected.

While appreciating the good work done by the
Ministry in conducting this programme, I often
ask myself, were there not other ways of cele.
brating the International Education Year?
Could not the celebration take the form of say,
making primary education frec and pulsory
for every child below 14 years ? Could we not
celebrate this highly significant year by
changing our national priorities in favour of
education, by making a far larger allocation
for education in the annual budget and by
introducing other changes ? Or was that the
authorities were aware of these needs, but
were overruled by those in position to formu-
late national prioritics ?

Even a superficial glance at the budget
proposals convinces any one that the basic

k and defici of the traditional
educational policy of the Indian Government
have been zealously preserved. May I
remind the Government that the Prime Minis-
ter's wwelve point clection pledge contained
the provision for free and compulsory educa-
tion for all children ? The Government has
been making so much noise about ‘Garibi
Hatao’, but without ‘Ashiksha Hatao' even the
fringe of the country’s economic problems can-
not be touched. Only last vyear, Dr.
V. K. R. V. Rao, the then Education Minis-
ter, lamented that allocations to the Ministry
of Education were being cut to the bone, and
that a proper climate for formulating a
educational policy was missing. Has there
been any qualitative change in the situation
since then ! Unlortunately, the answer is an
emphatic No.

The percentage of the sum budgeted for
education has remained at 1.5%, the percen-
tagespent on cducation as a proportion of
national income has been maintained at an
incredibly low level. In fact, it stands among
the lowest in the world, and despite talks
about redesigning the Fourth Plan and re-orient-
ing national policies, the allocation for education
has remained the ‘lowest ever’ in the history of
planning in this country,
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Even after 24 years of Independence only
30% of the population can barely read and
write in their own language, and at this rate,
it will take more than a century to eradicate
illiteracy from India. One child in five in the
age group of 6-11 is deprived of the right to go
to school, and for those between 11 and 14,
about two children in three arc being denied
the privilege of goiag to schools, The Central
Adwvisory Board on Education has been forced
to view with concerns that no State would be
able to realise the goal set by the Directive
Principles of the Constitution befoie the
cighties, and that some of the States would not
meet the goal before the uext century. Is this
how the Government of India views the role of
education 1n the country  Not only that the
Government has failed to clear the backlog of
illiteracy through adult education and for
this task a paltry sum of Rs. 10 crores has been
allocated for the entire Fourth Plan period. In
fact, the absolute number of illiterates has
gone up from 294 millions in 1951 to 34)
milhons 1n 1968-69. It indeed a stigma un
us that half the illiterate population of the
world lives in India.

Sir, what we are haviog in this country
in the name of educauonal policy is a
mere extension and continuation of the
traditional policies of colonial education for-
mulated by the British Government. It was
stated in the famous Macaulay note of 1835
that :

“We must at present do our best to
form a class who may be interpreters bet-
ween us and millions whom we govern ; a
class of persoas, Indian i1n blood and colour,
but English in taste, in opinions, in morals,
and in intellect.”

Excepting that the ruling class has changed
its hat, nothing of that policy has been chang-
ed since then, The present rulers also want
to fulfil the same goal from education, that is,
of procuring a large number of interpreters
who would help them in governing and
exploiting the hundreds of miliions who have
been denied their fundamental rights.

Whenever the question of education is
raised, the Government has made it a habit
to take shelter behind the constitutional pro-
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visionsand to claim that it is cssentially a
State subject. But whatever be the Constitutio-
nal position, can the Central Government shirk
its responsibility in this way > Who are run-
ning the Government at the centre and who are
running the Gover at the State level ?
Do not they all belong to the same political
organisation called Congress with or without
suffix ? For 20 years after independence what
measures did the ruling party implemented to
cure the fundamental discases from which our
educational world suffers ? Even on Constitutio-
nal grounds can the Centre evade its responsibi-
lity ? Was not the pledge given in Art. 45 of
the Constitution supposed to be implemented
by the Union Government ?

I'he other excuse the Central Government
puts forward as an explanation for 1its failure
1n solving the problems of education 1s that
there is not enough money under the com-
mand of the Government for this purpose,
Let us look deep into this excuse. The same
Government which advances lack of funds as
a plea for cutting down the expenditure on
FEducation, has, as yet, found no difficulty in
securing money for police and military and for
appeasing the bureaucracy by inflating expen-
diture on administration. Why is it thatso
much of the budgeted sum goes for military
and police when only a petty 1.5 is allocated
for Education ? I can’t refrain from referring
to the fact that even during the war years,
Britain had found means to raise her yearly
expenditure on Education to 300 million
pounds as against the pre-war 100 million,
What is lacking in this Government i a sense
of priority, a sense of national urgency, a clear
understanding about the pivotal significance of
education in modern society, about the basic
fact that “universal franchise without univer-
sal, compuisory, free, elementary education is
a fraud in democracy.” Yet, no less a person
than Pandit Nehru himself opined in 1958 and
I quote him. He said :

“Primary Education to the people was
much more necessary than anything else....
even food and housing.”

Moreover, Sir, can we possibly ignore educa-
tion even for national defence ? No leas impor~
tant than the supply of armed personnel and
highly sophisticated weapons are the noeds for
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skilled manpower for, people with education,
are people who can best acquire the techniques
of modern warfare for national defence. In
recent years, the Government has suddenly
became aware of the crucial need for family
planning and the allocation for that item has
gone up from a meagre Rs, 14} million for the
entire four-year period in 1951-55 to Rs. 3300
million during the 4th Plan period.

By giving so much emphasis to family plan-
ning, the Government is not only showing a
distorted sense of priorities, but also putting
the cart before the horse becausc as all recent
surveys suggest, a significant drop in the birth
rate can be achieved only by spreading educa-
tion among the masses. The same thing can
be said about programmes for economic deve-
lopment also.

Leaving aside the fact that the Govern-
ment’s priorities are distorted and lopsided, is
the lack of money an honest explanation ?
According to Government reports, about
Rs. 700 crores of income-tax proceeds are in
arrears, and according to the unpublished
report of the Wanchoo Commitice about
Rs. 2000 crores of blach money are created
every year, If even a part of this huge t
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of the Plan outlays and a minimum 6 per cent
of national income be earmarked for education.

The educational system is now in a chaotic
state. Apart from the fact that education is
far from being life-centred and job-oriented,
far from correspondence with the programmes
of development in the country, there are other
factors also. Every State in the country bas
been allowed to have its own pattern of educa-
tion. Different types of schools and colleges
have been allowed to function with diverse
teaching programmes and salary scales for
teachers, There is no uniform educational
policy, and without a national educational
policy, the idea of national integration is a
hoax. The situation is worst with respect to
schools. Unlike the UGC for colleges and uni-
versitics, there is no such parallel body for the
primary and secondary sectors of education,
which we deem essential for equal and uniform
development of education all over India.

In this connection, I would like to observe
that the All Bengal Teachers’ Association has
long been making cfforts to create public
opinion for an intergrated national uniform
educational policy and that the All Bengal
Teachers’ Association seminar in 1967 made

is realised—which is, after all, not a difficult
task to perform,—many of the problems facing
us can be satisfactorily solved.

It is a matter of great shame that when the
Second United Front Government of West
Bengal asked for Rs. 6 crores per year for the
humble purpose of providing frec education
upto Clags VIII in that problem-ridden State,
that request was refused, while the Govern-
ment did next to nothing to bring to book the
unscrupulous and dishonest businessmen who
are evading taxes and indulging in smuggling
and blackmarketing.

Morcovet 1 have heard so much about
corruption, favouritism, malpractices and the
like in connection with Government concerns,
for example, the NCERT, that I wonder why
30 much wastage in terms of thesc abuses are
being tolerated while sufficient money cannot
be found for expanding primary education. I
would like to voicea few of our demands in
this context, We demand immedijate reapprai-
sal of the policy of Government towards educa-
tion. We demand that & minimum 10 per cent
of the Unign budgot, & mipimum 0 per. cent

an attempt to formulate a comprehensive
system of education. We hope that the Minis-
try would look into the matter and give due
consideration to those reccommendations.

Now, I would like to say a few words about
the two major human components of education,
namely the teacher and the taught, If you
would pardon me, Sir, for adding a personal
note to the subject, it has been my privilege
to work asa secondary teacher for more than
11 years. I wish I bad time to cnumerate in
some details my personal experience regarding
the conditions of the teachers and the students,
especially girl students in an average Indian
school. I wish I could effectively depict before
this House the pale, anacmic faces of my poor
students who have learnt by heart the compo-
nents of bal 1 diet, but afford a squ-
are meal a day. They lack everything, food,
clothing, textbooks and other necemsition of life
such as reading space at  home, light or even
acandie orlamp at might, Their future app-
cars to be  bleak as thelr present.
Although they are young and Itke young peo-
ple everywhere. thoy1alsg aspire’ for a better
e, they knowas much us we kaow that their
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choices are limited to two alternatives, either
to leave school and join the reserve army of
unemployed just now or to continue in school,
poss the examinations and then after a time-
lag, to join the same pool of unemployed youth.

Given this situation, is it surprising that
youth of this country feel discontented and
frustrated and a section of them want to go
thead with the idea of building a new society,
ajust and equitable socicty through political
activities * It is no use blaming the students for
political activitics and unrest when the elders
in the country have closed all options before
them and have left them with no alternative
but to go into the streets to voice their protests.

‘We are also aware of some of the non-poli-
tical aberrations on the part of the students,
I have been told by some that the vices of
drug addiction and alcoholism have reached
an alarming proportion in some of the univer-
sities among the students.

The examination system has been debased
to such an extent that mass copying has be-
come the general rule, and at least in one case
the students were awarded degrees without
their sitting for the examination. We are opp-
osed strongly to the idea of conducting the so-
called cultural revolution in schools and
colleges by burning down buildings and des-
troying laboratories and libraries. But let me
also make it clear that even for all these aberr-
ations, the authoritics in charge of education
cannot escape responsibility. It is they who
have made the education system what it has
become today, a system which is rotten down
to the core, a system where people at the top
mostly seck their own interests and satisfy their
own personal and factional goals, and care
little for the students and the teachers who are
being left with the task of carrying its load.

1 hope, Sir, that most of the Members of
this House are aware of some of the abuses and
mal-practices of our school system—for exam-
ple, paying less to the teachers than shown in
the accounts, collecting resignation letter from
a teacher even before he is appointed and like
practices, But even if there were no such mal.
peactices, the salaries paid to the teachera are
proportionate neither to the responsibility they

JULY 18, 1971

Social Welfare @ Dapti. of Culturs) 164

the inadequacy of the pay scales of the teachers
particularly the primary teachers and clearly
stated that whatever gains in real income were
made prior to the sixties were neutralised by
price increase during the sixties. There is
urgent nced for a national scale for school
teachers in India which takes into account
their qualification, nature aud load of work
and their responsibilites. Lack of security of
service, adverse teacher-student ratio, heavy
work Joad and ill-management are only a few
of the difficulties faced by teachers in schools
and colleges alike. It is also unfortunate, Sir,
that the pay scales of Indian teachers compare
very unfavourably with those abroad. In fact,
it is only because of their dedication, sheer
determination and sense of responsibility that
our teachers in schools and colleges are plying
through their work.

A few words about Social Welfare, Sir.
There were budget cuts in this item also. Sir,
I happen to represent a constituency reserved
for the scheduled castes and I consider it my
duty to highlight some of their problems.

A few figures might help the Members to
appreciate the degree of misery and proverty
they are experiencing. We have already
discussed about the magnitude of illiteracy in
the country, but the rate of literacy is further
lower for the backward classes. Whereas the
average rate of literacy for the whole country
was about 24% in 1961, the corresponding
figures for the scheduled castes and tribes were
10.2% and 8,57 respectively. In other words,
the degree of literacy of these classes was about
one-third of that for an average Indian. Add
to this that the tribal people have no provision
of education in their mother tongue. The
Santads have not yet got their scripts. Itis
also significant that whereas about 23% of the
Indians belong to the backward classes, their
proportion among the landless labourers is
about 43%—that is there are twice v many
landiess cultivators among the backward
classes as the average figure for thewholQ‘
country, To quote from the report of the
Commisioner for Scheduled Castes and
Scheduled Tribes :

“The land husger in the scheduled
castes is neither fancy nor jealousy ; but
they are anxious and impatient to move out
of the degrading oconomic and social life
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of landless labourers which have kept them
ill-fed, halfnaked, and devoid of bare
necessities of life.”

The picture is clesr, Sir.

The only tangible thing the Government of
India has done so fiar is to introduce or rather
retain the quota system. But that is also
operating theoretically perhaps. Always there
is the plea of failure to find suitable candidates.
T would like to give examples from the NCERT
which is the biggest cstablishment under the
Education Ministry at present. Out of over
720 Class I and Class IX officers, four only
belong to the scheduled castes and none to the
scheduled tribes and thesc four also were
selected by the U.P.S.C. before the formation
of the NCERT in 1961. Even in the special
unit on tribal education, there is no tribal
representation. And the four scheduled castes
officers have not been offered any promotion
for the last ten to fifteen years. Furthermore,
30% of the Class IIX and Class IV workers,
many of whom are scheduled are working on a
daily wage basis for the past four or more
years. I have been told that until 1965 the
scheduled caste ployces of that establish-
ment were not cven allowed to get food from
the common canteen. If this is what is happen-~
ing under the Ministry of Education and
Welfare itself, we can well imagine the condi-
tions clsewhere in the country.

Mr, Speaker, Sir, I do not want to go into
details of the sufferings and discriminations
the down-trodden people have to put up with.
But I would like to remind the Gov t
that there is a limit to everything and there is
also a definite limit to the amount of humilia.
tion, exploitation and oppression, cven these
submissive and diffident people can absorb.
Let me warn the Government that they will
have no right to condemn the oppresscd clames
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[Failure to grant more moncy to
West Bengal so that the school going
children can get free ecducation upto
class XI (6)].

“That the Demand under the Head
Education be reduced by Rs. 160,”

[Failure to introduce pension
scheme for teaching and non-teaching
staff in colleges which are under the
U.G.C. (7)).

“That the Demand under the Head
Department of Social Welfare be reduced
by Rs. 100.”

[Failure of the mass scale literacy
compaign and imparting primary
education to poor landless people,
specially the Khetmajurs and tribals,
adivasisinhabiting in the belt of Pandua
Balagarh in Hooghly District and
Memari Kalna of Burdwan District
(West Bengal) (8)].

SHRI RAMAVATAR SHASTRI (Patna):
I beg to move 3

“That the Demand under the Head
Department of Education be reduced to
Re. 1.”

[Failure to introduce common cur-
riculum 1 the whole country (12)].

“That the Demand under the Head
Department of Education be reduced to
Re. 1.”

[Failure to provide unmiform pay
scales and other facilitics to the teachers
in the country (13)].

“That the Demand under the Head
Department of Education be reduced to

Re. L.”
[Failure to make education les

inculding the scheduled castes and scheduled
tribes if they rise up in revolt, pull down the
existing structure and forcibly put an end to
injustice,

MR. SPEAKER : Hon.
now move their cut motions.

SHRI SARO] MUKHERJEE (Katwa):
1 beg to move :

“That the Demand under the Head
Education be reduced by Rs. 100.”

Members may

expensive and within the reach of com-

mon man (14)].

“That the Demand under the Head
Department of Education be reduced to
Re. 1.

[Need to effect radical changes in
the educational policy (15)1.

“That the Demand under the Head
Department of Education be reduced to
Re. 1.7
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‘ [Need to make cducation employ-

ment oriented (16)].

“That the Demand under the Head
Department  of Eduamon be reduced to
Re. 1™

[Failure to check American infiltra-
tion in the field of education (17)].
“That the Demand under the Fead
Department of Education be reduced to
Re. 1.”

[Failure to check the influence of
communal elements like R.S. S. and
Jamaitc Islami in the educational
institutions (18)].
“That the Demand under the Head
Education be reduced by Rs. 100.”

[Need to comstruct more’ hostels
for students in every University (19)].
“That the Demand under the Head
Education be reduced by Rs. 100.”
[Need to reduce tuition fees (20)].
«That the Demand under the Head
Education be reduced by Rs. 100.”
[Nced to set up at least one Central
University in cvery State (21)3.
“That the Demand under the Head
Education be reduced by Rs. 100.”

[Need to convert Patna University
into a Central University (22)].

«That the Damand under the Head
Education be reduced by Rs. 100.”

{Need to provide more muumce
to Bihar Gover t for
(23)1.

«That the Demand under the ﬁead
Education be reduced by Rs. 100.”

[Need to provide special financial
assistance to Patna University (24)].

“That the Demand under the Head
Education be reduced by Rs. 100.”

[Need to ‘accord the status ofa
full-fledged University to--Shri Kashi
Vidyapeeth (25)].

“That the Demand under nhe Heul
Education be reduced by Rs. 100.”

[Need to make primary education
free in the entire country {26)].

“That the Demand  under - the. Head
Education be reduced by Rs, 100.”

[Need to give up the policy of
frequent transfers of teachers of Gentnl
Schools {27)].

“That the Demand under the Head
Education be reduced by Rs. 100.”

[Need to remove the main causes
_of indisciplinc among the students
(28)1.
“That the Demand under the Head
Education be reduced by Rs. 100.”

{Pailure to check indiscipline among
the students (29)].

“That the Demand under the Head
Education be reduced by Rs. 100.”

[Need to expand technical educa.
tion (30)].

“That the Demand under the Head
Education be reduced by Rs. 100.” '

gN.cedtonllocate more funds for
;();;);']xdmg scholarships to  students

“That the Demand under the Head
Education be reduced by Rs, 100,”

[Need to provide more funds for
giving scholarships to the students
belonging to the Scheduled Castes lnd
Scheduled Tribes (32)].

“That the Demand under. the Head
Education be reduced by Rs, 100,”

[Need to allocate more funds for
giving scholarships to the students
belongmg to the backward classes (33)]

“That the Demand under the Head
Education be reduced by Rs, 100.”
[Need to run Urdu medium schobli
properly (34)). _
“That the Demand undér the Head
Education be reduced by Rs, 100.”. .
{Need togive the right to Urdu,

Bangla aud: Oriya speaking students in
the Univensities -to - answer , questions
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papers in their respective mother
tongues in the examinations (35)].

“That the Demand under the Head
Education be reduced by Rs. 100.” '

{Necd to send more students from
India to the Lumumba University in
Moscow (36)].

“That the Demand under the Head
Education be reduced by Rs. 100.”

[Failure to shift the R. S. 8. office
from the premises of the Banaras Hindu
University (37)].

“That the Demand under the Head
Education be reduced by Rs. 100.”

[Failure to nationalise education
(38)].

“That the Demand under the Head
Education be reduced by Rs. 100.”

[Need to take over the manage-
ment of the schools by dissolving their
managing committees (39)].

“That the Demand under the Head
Education be reduced by Rs. 100.”

[Need to spend more funds on
education (40)].

“That the Demand under the Head
Education be reduced by Rs. 100.”

{Need to check American propa-
ganda in Delhi University (41)).

“That the Demand under the Head
Education be reduced by Rs. 100.”

[Failure to climinate communal
elements in the Delhi University (42)].

“That the Demand under the Head
Education be reduced by Rs. 100.”

{Need to check the infiltration of
Rashtriya Swayam Scwak Sangh in
N. C.E.R. T., Ajmer (43)}.

“That the Demand under the Head
Education be reduced by Rs. 100.”

[Failure to check participation of
certain teachers of N.C.E.R.T., Ajmer
in the activities of thc Rashtriya
Swayam Sewak Sangh (44)].

“That the Demand under the Head
Education be reduced by Rs. 100"
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[Sanctioning of Government acholars
ships to certain pro-R. S. S. students of
N.C.E.R.T., Ajmer (45)].

“That the Demand under the Head
Education be reduced by Rs. 100.”

[Need to introduce a scheme for
the education of agricultural labourers
0 raral areas (46)].

“That the Demand under the Head

Department of Social Welfare be reduced
to Re, 1.7

| Failure to put an end to the cx-
ploitation of Tribals, Harijans and
backward classes (47)].

“That the Demand under the Head
Department of Social Welfare be reduced
by Rs. 100.”

[Failure to do away with the
practice of carrying of night-soil on the
heads by the sweepers (48)].

“That the Demand under the Head
Department of Social Welfare be 1educed
by Rs. 100.”

[Failure to put an end to the
practice of social victimisation of
Harijans and Adivasis (49)].

MR. SPEAKER : The cut motions arc also
before the Housc.

e fa oW (FATR) : U
¥ q1E g X &7 3g Fr FrAior g &
& ¥ aw @ g i & s A &
@ g, or & wWifaw aegl w1 fawie
arcgEa i q@ F1 fwtor 1 oyt aw
aifew awgal & Al &1 qvew g, g
TG F a% I IA% avwa faelr §, gud
aRg T §owg g aw T af
¥ faafr 1 @@y 8, w@H g aw
W awear a8 fadt & 1 G A &
gwfvraga g av faar & s findt

t

sew gy, # dare ¥ s o
I F oo gon sufer § oo e @
T35 AIUT & wvop &Y qt ¥
& fam ymfedl &1 srsrmT w6
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[w10 Mfwrx 71w}
- sy fear & ) ag A ) wgr uT wer
fr ®rE o T famr ol § Rrard
ot ff § e gad it Wik g A
t fr fy Oy O ey ool § §
o € gl A feeft st faear ot
Tad

wusy faey § aff afew sw gw
T ¥ IT GWT W T9 AT gAR
wifedt ® sgw A @1 WY oS
fast & FAF TOS XY 1 HUST ¥
AT @ g ™ Ay afew wym
AT 1 qEy agd gaR Jagd asgafy sro
TuFee #wt aswar § Frafkaem
N faar ¥ gwEw ¥ oF g fyw
g7 | Ia% &y arsafas faar o fra
FO & fae ow ga A o Frgfea 9
€ saa § oF AT qrr frges fear
war faasr Sgaq ar @vqe farar sorey
qr eqr R | & wgr W g fw
7g FAeF0w ST gl 1 9E W
qrvr Y frgfea gl rfed v oY et
fawr qT faaX ®7ar | 99 QT WsA-
fa favarr 9T faare forar o ot aw
favafagreog & fawr & a® w1 %
R ot 1 &7 N g g, W gar Afe
N S § o g e
f faear gorefr ® o gui & g fad
§ ST ¥ us A o Fiww A ofchw
78 frar wan & S s & wfa-
g A st o W W R Qw’rt
¥y far ¥ wrae fimF &0 32 A0

wsge o, g At Frwir w1 R
gfezttr §, Wfrw s 1 & e
gefa & fagg i § 1 Wifeee g=ifa gt
& wifed 1 Afer v e e Afaw
gt & ary. oY ag wwhfh s ot
& wrefm dewl dare o awr gooR
wephrdf ¥ % oF ¥ dec N Wt
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wepfoat awy qeelr § wrof weef,
fasy ¥ geplir, 7 M deply A g
N @ A A g
forer, &Y gare &% ¥Q & 1 9w AW
¥ ufe srg o w< gt ¥ ofew N, agl
W st dopfar & v w@T WE @
ag 7 & agid smefr wesfr ar
ar araAy agh & Wegq § faarf A av
agi & wargead § ) ATy Wi Yar W
g, sz # whg el F owwT A
& W Ffga A g At gardr 3z
wepfr ad s geple & 1 o wor Hepf
¥ af wed w7 I SY9F &7 A IgANT
frar ma 1 o w s e S
g woge ar fifoow ) ¥ QT sgE
maq &1 94 §t g eqas § fr gud
safsz AT gufee F1 guex AT 371 J&AT
2 fasme st X wyr @ o e g
faurer Y sams Ffe s @l ad
A ET T Y Fror IF fey
war & A a1 o & fafaw amor
§frlr g3 Wi ¥ o, ol T,
g A, O 9E, F aAg Tww
TR A § ) g ArTaEar § @ @i
Faoit #7 faaor § 1 gaeT wEr g% A
dfaw fagcor wg wffe & amav 8, i
wgr war §

ufy: war ot QY tefafa fomg:

fifrar garial w6 €= wErony |
T xg wawr 9 ¥ sy § qag
g @ 1 oW arey ¥ oft g Tt o o
¥ g% oo Sy mitamagt-rrwﬁr
s i)

mwwgtw}wﬁza‘rtwﬁz
%wﬁrﬂmﬁmmim
L A \

- ﬁﬁwiﬁmw&
mﬁw’rfvmmiﬁﬁwt
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o g fafese w oY og T, oy
safendt & forg gvar 3 1 @ oy i &
o & A A sfgaragpher ¥ aga
%% wgr mar § 1 wwd, s, frae w4
i, qfy 4% qel o1 far § @
gaT & 1 ivar gomw w1l §

St faaqur: qeaAiesgfesan

T fret BT O WAEE: U
aw @

Hgw = A7 ey 7 @AY |
wateenify fdor  garfmfaran o

Trerr ¥ qw ol ¥ 9 fdw A
2 1 3T wrr o1 AL & FIAT WAL
¥ g g yar At J@H gw A
o< ey wrar § ) wfer ot & fagee
a7 % ¥ § o 9 wa fagrat #1 A7
HIT TN A AT A T W TG JTAT
qar fr ot wt & agere w@) aafew
wifus wrar o avar § forg & W AR
&4 % gad o1 afgg 7 @ 1 @ qOER
& wi & wifws T & famr agsa &
saferaen Ry wgaT § | faar wRiRor
& Afqerar o FavaE §

g s XAy 9 Tk
TN FAR Y I /Y| T AR
wd %1 g A< & v @ AW
dfawm % gy wi frdwar # ww
way faqr gw I, AT qE § oawH
wr g § A AFy aw oy § e e
e g daene § ) dege R A
Iz o w5 o ord aff & wwar ) afww
¥ dagax oo, dwgar @2 i
woli wr s wgt Ay fafie affeafa
¥ wrew gar wr 1 Y AT I AR
qrafdt & oqew fFy s T qF &
frdy ¥ T o Fredr €1 9T AR IR
ft W o oetferw |
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fardre ¥ Swgere wee w7 W g Wt
R AW § o afefeufs ot gom
g e R e -

“gard e w1 aRr N aadl
e & s sawT afAr W Ay
" wihfrg dwgeas ¥ g ¥
Tl g sy gR 4

o s e o @
#4 auET ST § @R gwaw Wy
ofr 78T gEvA Y W@ & | arevfawar
T HuT waww w@r ¢ 7 aregafraar
w1 Hawa o & et 99 9T wwmT §0
9% FITWUFE | IF 9 AAT g
N et 7 et oo AT A ¥
T | W NE 9 S aresEifasar
T At weEY &1 qwr worar aned Ay v
& 1oE g qUdH 4 57 997 W atk
ITXF AL A, T QAT FT gAY T Sqny
frar § 1| wgy orar & o oof oY foerr §
1§ sragar Y & ) AP & o A
qTAF I W G E IY A T Py
wrar § BF g 9 gardr faar ¥ fras
qraEar g | & 1882-83 ¥ gax
ATERT 7 g v |

“famrfad} ¥ AfaF WM ITAF
forg o Jan argmew darc @A wifygy
fog & s o9 & Fro@ ewE-
fagrat =t war arg 1’

T & AT 99 1948-49 ¥ Tar-
Form FEw fgw g 1 99X wg
“aifas o & wfigal w1 wfgewe T
wreqtfens faaw 9T s FT AT
s."

1959-60 & #r siigy v serar ofy
o e & wfsr wifgr o dfaw
fierurr afife & wyr v ¢

“orem T Y Wi W e g wn
& wroor ferwr oo ey wwor § aga ¥
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g v e § 1 wrehy s a7 SR
o RR AT qE ¥ hHAr A Y
g3 s wr oaw  fgmbe
AT fag o &1 T
dax Fem Am fag ¥ dfgw =4y
grsarfeas geay @ fagr & smg

1964-66 ¥ faq s & Fhwa F7
fagfe g€ 4 sa% *ar

gy F7 gFas o ¥ fafws fawrmr
g FsgaT FUAT A 497 §F G 7
gifgcr §ac 1 fr s fagr & w99
qrEE # gEeEs g1 ¥ few
T wgeh frar s asdr Fg@ 9 faars
Al

foeqr & megew A FHIR wAWY AT
FEALIE vl 9 ¥ fEu AR
qUaR & T|AT ArEAr g

szfaar AEreAr AT TEY §

gt foar & fao safwema sew
fNofrarar Fataq 2’

e A w1 e wfvx fawier
grar Jifed ) &y gut § g7 Sy P
ARG I AT I oA
nwar fagam & AT 98 § s@am
qzar | wifas foar ssama & auaiggs
waTw ¥ L A FHFAT

13 brs

AYRAT Go WAT HIGA WA FgA
&: ‘gamr %1 ug faer faemr @
Aravas ¢ fe ¥ s e gataw g
W gat & wf ga W W arE wf
Farfy af ¥ wifee, fag Y amie
gu AR R A A g g Y1 Akq
¥ oft g= oot w1 A
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‘R it ST X owwr e
“HTAHAT B 77N sqrer faefrt swraATSY
¥ qu AT AT YHAT FT LT FAT
a, 'up

ffy afagr w1 w9T E: fwm,
Wi atr fresm s & 9w
aeT § 1 gATT 9ERd far wifgy T I
g farere Fn, forg & wrelt o W,
geafass, arget T fafa &)

siradt oy Fdz *r Fg7 & « * faar
8T g=of) fyerr &, o safes A srear-
faaw, fgs, dfr g4 ardfrs
FragaFara # qfy #3417

famtarshy Fg § : “SwFr JEgAT
ez ¥ am ¥ frarfeny sy aifas arfec
faamar 78 swrar | AT ¥ gr ag
arfen fr a= guf a1 qre fagmr 13 )
fgg, aYg, 4, e, Faaum, I,
o arify aw a4t @1 @ far 79T
¥ Y qA oW , 99 W 430 I FW
arar o &, a8 framn arfeg o fee
Tar @y gar AT fowr qzfa & af
w6l $t FETwAr ) gw foer ggfr &
GuT g, it T=E g o

=Y %t dre  TemwEATd wEY
§: e w1 oTw & Ageart 9w g
# 3 0w Sds-qoerar # faw
FET 1 fqwE §1 g uw &0}
fadar & sq 4 wfm fom @, otg
s afr fawrr «F &7 aq § T qg@en
& 1 359 faxer ANfavag & gfozaon it
T FT @ arfens fawrg aar sefedt
s wifr Raer e §F a0 w9
wr ¥ forg fawer wifas fawrm ol
&y qy & Fagve § it wgraar & s
& safes Sr asarrenr ¥ Y W R
s fafae frar ol (¥
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awifasi #r a5 wqfw v afvan
¥ 33 wfag dmfasl § #a7 & fag @
AT § ) T FEF A FIY § 2 agE
UE FA AT A9AT ¢ Wy = A v
grar & faww w1 sfsan wa Ay
adY ¥ Afawag § fw grr )

T Qo UHo giEwed &1 wqq g : K
at fa7T A @ 9w FI WG § oA
sgfr #1 afywis e & FEAE "

I o Fro FoTA F HF ¥ : “gurd
§ aeafar o qF f1 e Aiag ¥
AreqIfeAT ST | FEATOT  FT FAET q<F
gwfr @t A o ar Wi avg T
g 1 ag § wrAw @t safee

T ATAET A A w7 §: YRA
wgrrog w1 faadt 32 a5 stsalkas e
q, S ag T@ swar semifens §
a9 T/ 42 § v g9 us wreqifeas
fasg & arw & s atfasr ov amA
Frat g "

i qegHE FAIE A1 FAT §;
“fegmwr Adw g g draf 1 q@ @
oy i &, Pt ¥ o Y AT @07

o ATHE AT HT FIT & F
ioay & ofemcy ¥ fazaw s g, 0
o FY Afwsaews F@r &

Wiy gewfy Wifas st ¥ freg
aff &1 gal g W §ouw edw @
T § {fee ooda W ous @Em erEr A
‘gevsegea; fraae, fafg g e e
sz w1 wd § wifaw seafy St ‘Feaa”
F1 e | 90g Ao faae & 9
FT Faer ATYLT 9% oA g ar §, g
¥ wearw Agf @ awar o T
freqaedy, Sre IO oIfE HAF G-
fo e o1 9%a genr § | ¥ & w@w
fmr Yt awr @t T @) feAT &
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THA A A A7 §-us A Seaardr
3 W gaw v | g wifers
@A arg W F qraw §
Fr{ arfeas a8 &4

Rt # a7 wer & & Whve geafy
¥ fawa agt g1 aeg g o ot
IT N GIA TR F) "gifsr sqfw s
AT B TAT 790 W § AA e
TS TG @A A fAsmE are-
I TF AT B G ‘IR qgeT
&7 7 57 w5 § oy T AT FraT 97
AW a Ay & famr gsrrﬁ T
TET AECART & o AT 97 ) T eI
oA f7 frfam |

TF S0 Ffa, Teefad, T oF ac
B AT : Ieq TaEEe oT A fey
78§19 wiw ¥ wfag arfgeanrz, qaf
A9, T FE R g arE #a, fr do
w oA ) gmt Py i gy af

T T TAT 4T : 7 fadq aduirg
Lk R
uF wfag agenr, s rarar,

A T 8, gw Frg vy a9t ¥ v qowrd
F 1% vy <@ g-aeafe, g o< wwr )"

W ¥ad & 5 wur o awafg Wi
TEAEF T AT AET TG Wiy T
g 2RI F o4 EPFogw ¥
Wifaw gefa &1 & srgan spaef v fagr

g1

ar v § «wfus I97 IAT99TT WY
g | AT xeArfas Wit §, sww ¥
g ara safen g, K18 qur 9 a4 & f
srell & adw Fedl @ weell fag
gt 1 59 e gamar & sl )
I EAEAE TS qew §, Faa ¥
o wdi wgar g, wfuste & w7 graw
&, oy dd-awfasim eandi § o oy



179 D.G. (Min. Edu.

[0 mifaeg 1]

qHISTATE & 189 9% 97 g1 frdr 7 fay
SFHTT AT FEAT AT AT FT Sead
i faar 2

gary =i, wgivdl, qea-a=re 17
AR 7 g 99 989 OF @IS F
o7 {5 gomd § ag quEy gftz oF &7 a3
TS FE adr ww E, A AT g, Al
&g @ma gfer ux g1 s & Fwifas
gl auf & aiE W1 T & T G S
g% & | aner w0 fawe AT g AqEAT 8
f aard § 7g guew gfez oF & @
g1 g & ST 9T AR AEE & AY
g7 farer g—ag agifen, aea wfy, @4
g fag @ | g6 ok agds fIEEFw
AT gaa fgaea: Fgr v |

e War § WA A AT #
qRAR GG T 1 Fgl, Af67 I &
U g W1 FRr-fAd<¢ TEANAT | TW
qeT IS FHINATE 781 &1 aFar, g4 o
Tl et afgeran, gEeEd #@iT
wFaT dr FEHta @& 418 faT 9'w
Slo AT S 7 Fgl qT—

“Without a spiritual recovery the scien-
tific achievements threaten to destroy us.”

= & fadr gF sael faear sonsr & g
qfegda @ g | § X WiRd § FgAl
AT §, 9 UF a3 AAA 49 § AT G
Faeg faaie @ &A@ & T
grary § A & A17 39 F FATFEAT
g

geifadl 17 fezax & g9a 7 g2l
T AT § agl 1 A N 7 wrfaee-
q1% AT ATfeaarE &1 @uga A an
FaT 6T 97 ¢ Agi w0 fmear sorer 6
g1 F1 grs 18 o1 fragt & faarfaat
3 grfgezaiz &@te Afeqanz &1 GHdA
fopr | a1 FAT g AT QET farerr sorEr

JULY 13, 1971

Social Welfare & Deptt. of Culture) 180

TEl FAT IFF, ST H AT F AT AR
THTT FT FATT &7 |

e H OF q1F AT FgAr AEA-
farerr #1 agg wrae war ¥ &1 1967
H9rg g F o faeafagem &
AT FT TF GERAT FATAT 9T | IF
T ma-geRfq @ qx fear fF 99 fasm-
fagragt & fasgr @Y qder &1 wsqm
&1 WiEr g Fifgw | g gg
a7 fFar 5 39 & fau gd el &1
FigmTAr  93hr  zw fax  wrEm
WAl # g fwior #1 F19 97 TRWA
1 AT GIFIT A 7 TA A1 SHHR
frar «iw 1969-70 # wF fawer 3rq
fFar 1 18 0 797 T &M & fay
fear mar, @fFa @F ad eada @ TF
geaaFmfrza 18F03 Ay
F¥qq 70-80 @@ TAT FT @H FATE
31 39 80 1@ ®TF H100-1507E7+ T
& 3T gEAHl AT 20-25 FEEF &
FT gEah & | 3T IH(T FIA F40 qv ZA
aifger faalor ff w7z 31 AF0 I
a7 fq=i F7F *1 ArEemFar g |

ars Fw Fifges At & 50 99
oA & I &, ST B AA0IAT F gFEAT
# a1 uF geas faar st ahar g | e
HA[ TgF 39 AT A 3@ AT fF90T FL
% gqar wgeaqet w0 fra & e frar
TATE |

T AT & qII—FAT FL a9 qrer
afas gag @@ faar -8 90 W
FHIT F@( § |

SHRI C. K. CHANDRAPPAN (Telli-
cherry) : Sir, when I say that in India educa~
tion today is facing a crisis, I think the minis-
ters on the other side will also agree with me,
because the modern concept of education is
that it should be used as an effective and power~
ful instrument for the transformation of the

R T T T TOTIRr W weeyrenes
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society and, as our nation stands committed to
socialism as we are often told, education should
be used in our country for the transformation
on the linesof socialism. When you approach
the question in this light, you can sce what a
mess we have been creating in the field of
education during the last 23 years,

After 23 years of independence, 70 per cent
of our people are illiterate, remaining in dark-
ness. Regarding the remaining 30 per cent,
1 was reading an article where it was said that
they cannot be really called literate because
about 50 per cent of the so-called literates
could only sign their names or might have even
forgotten that also, This is the state of affairs
about the common man. What is the priority
and emphasis we are giving to cducation ? Is
it to eradicate illiteracy ? Is it to give primary
education to everybody as promised by the
Constitution ? Or, is it to have a meamuogful
higher education in universities in the country ?
Nobody on the other side, I am sure, will be
able to give a clear answer toall these questions.
No doubt we have been appointing one after
another s0 many commissions, About a month
back, we have produced a second cdition of the
Kothari Commission Report. Tt will be a very
good document to be preserved in the libraries.
The other day, the report of one more com-
mission headed by Dr. Gajendragadkar on the
governance o universitics has been/published.
But are we going to implement all these
recommendations ?  For the last 23 years,
we have hardly implemented the recom-
mendations made by various commissions
headed by such outstanding personalitics
of our public life and education like Dr.
Radhakrishnan and ending with Dr. Kothari
and Dr. Gajendragadkar. We are spending lakhs
and lakhs of rupees on commissions, which are
producing wonderful reports and then they are
placed on the library. No action is taken on
those reports. This is happening again and
again.

Take primary education, for instance.
Have you a policy in regard to that ? Not at
all. You may say that you are spending more
and more money on primary education and the
increase in expenditure on primary education
is phenomenal, But that does not mean that
you are providing a good cducational system
to the country. It only means that we are
spending public money without an objective.
Now if you admit 100 students in the first
class by the time they reach the fifth standard
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60 per cent of them drop out. Have you con-
sidered the causes ? Have you found outa
solution for that? At least your predecessors
have not done it and I am sure that you also
do not have a solution for that.

Coming to sccondary education, what is the
position today ? Unlike most of the advanced
countrics, we have no aim or limit for our
secondary education. At that stage you learn
three languages, a little bit of science, history
and social science and you write an examina-
tion. Afterwards,you are admitted to a uni-
versity to study the same subjects in a more
elaborate manner. But that is not the concept
of secondary education in advanced countries
where purposcful and meaningful education is
imparted, If we have some aim and limit for
sccondary cducation, we can avoid many of
the problems which we now face in the educa-
tional system.

After higher sccondary education students
rush to colleges. Why ? Is it because they are
intcrested in acquiring knowledge or doing
research in universities ? No ; they are interes-
ted only in getting a degree because thatis a
status symbnl in India. If you want to give
your daughter in marriage in a higher society
she must have a degree. A man with a degree
will get a litile more of dowry “in spite of the
legal ban on dowry, That is why people are
running after degrees.

There should be a definite limit, aim and
objective for sccondary education. Once astudent
passes the sccondary school examination he
should be eligible to compete even for IAS. I
know the IAS people would not like that ; but
we should not go by their likes or dislikes, The
standard of sccondary education should be
raised to that level so that a student who
passes that examination will have a higher
general  knowledge  about  almost  the
essential subjects one should study Secon-
dary education should be so  oriented
that those who pass that examination would
be fit for administrative jobs. It is not that
anyone who passes that examination will be
offered a job. Many of them would not be
getting any jobs. I would be coming to that
later,

University education should be limited and
confined to those people who want ta specialize,
do advanced study and research in various
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subjects. At present there areuniversities in
India where even for MA you have a rigorous
course in general knowledge. University edu-
cation should be research-oriented.

What is the purpose of education ? Isit to
impart the ideal of secularism ? I was listen-
ing to the speech of the hon. Member from the
other side about the purpose of education. I
do not agree with most of the ideas expressed
by them. Ifthat is the idea with which you
are going to advance your educational policies,
even God will not be able to save you. This
country stands committed to secularism but
secularism is not a synthesis of various religions
and their learning.

In our country today there are Central uni-
versities. If I speak about any universilyin
the States, the hon. Minister will say immedia-
tely that it is a State subject and heis not
bothered about it. But, I think, he has to be
bothered about the Central universities at least,

What is happening in the Banaras Hindu
University ? Is it not a shameful thing that a
fanatic, religious and fascist type of organisa-
tion, like the RSS, which has been and is a
menace to this country and to our ideals, is
allowed to function in whatever way it likes ?
The Gajendragadkar Commission pointed out
that the RSS should not be allowed to func-
tion inside the campus with an office inside
the university. We thought that at least that
recommendation would be implemented. The
Vice-Chancellor, Dr. Shrimali, a friend of the
people belonging to that party, tried to imple-
ment this. But that poor man did not under-
stand how the Ministers and - the Government
would behave. Ultimately he came out with
a statement that he was so sorry that he was
not having the power to implement what
he wanted at least in the case of the RSS. He
told the RSS to take away their office from the
campus but they said, no. They said, “We
time of Madan
resisting.

have been given it at the
Mohan Malaviya.” They were
When Nathuram Vinayak Godse, a RSS mem-
ber, shot and killed Mahatmaji, the Banaras
Hindu University authorities banned the func-
tioning of the RSS office in the university
campus. It was not functioning there for
many years. But afterwards the rulers of UP—
I do not know whether from the Centre also—
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gave them the permission to function there and

they are functioning there today. So, you

cannot say that you are going to do something
so secular about it,

Then, regarding the content of education,
it is so outmoded, obsolete and unscientific., I
was going through a textbook that you are
teaching to students not of a municipal school
here but of a well know public school in Delhi.
I forget the name but it is near Ajmal Khan
Park. Your officers will be able to tell the name
of that famous school. In that school they are
teaching social science which gives the student
an idea of the divine origin theory of the state,
So, we are living under secularism, we are pro=
fessing socialism but you are teaching the divine
origin theory of the state to young minds.

Then I find another wonderful thing that
your textbooks contain. What is that? Itis,
God bestowed the power on the policeman ;
the policeman, directly getting the power from
God, is all powerful and he is the custodian of
God to look after the law ond order situation
and everything under the Sun.

AN HON. MEMBER : What is that text-
book ?

SHRI C. K. CHANDRAPPAN: It isa
social science textbook. This is the content
of the book. This is how you are running the
whole show.

We tried to raise a discussion about the
Pataliputra Medical College, Patna. Some of
your friends constitute the board of trustees and
run the Pataliputra Medical College where
students from 16 foreign countries are learning
along with Indian students. They are not learn=
ing there just because they got admission there,
High rates of capitation fee are charged from
them. Itis Rs. 16,000 per head, which is quite
a big amount. They are taking that amount,
have swindled the whole money and have made
another mess there. They had to close down
the college. The demand was to take over the
college and save the future of those students.
They are costly students because they spend
Rs. 16,000 per head to get admission there.
You could not do anything even when foreign
students were so much manhandled by those
people who are sucking the blood otherwise of

A N P A
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the Indian people. When they got some foreign
students. they mercilessly dealt with them and

nobody came to rescue them. This is the state”

of affairs in our educational field to-day. Thu
is not so wonderful.

Then, regarding the objective of education,
it is not any more for that purpose of merely
acquiring some knowledge. We are acquir-
ing knowledge to have a decent life, to earn to
lrad a decent life and to earn our own liveli-
hood for tomorrow. Here, we do not have a man-
power planning. You might have got some-
body to prepare reports about it. That is truc.
I know that, but, in this country, to day
60,000 Englincers are unemployed and many
of your State Governments have already given
warnings, ‘Don’t go for medical education
because you will also get unemployed,” Why is
this happening ? ‘In our country no
mare engincers are  required ?  Arc no
more doctors required ? No, except that
you don’t have the plan. You have a
plan but your plan is so lopsided, your
plan is so unscientific and your plan is not
meant for the common man and the plan is
not meant for creating a new society in which
your own promiscs will be fulfilled. That is
how it is like that.

Then, take the case of teachers, Here is a
memorandum of teachers in the Universities
about their miserable conditions of life. And
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I should say that while defending them, you
were more loyal than the king. The PL 480
funds which arc being spent in our education are
having a bad influence on our Universitics and
it is going to have a bigger poisoning cffect om
the minds of our young people and it is going
to kill the Indian talent inside our country.
Why is it so? Poison is not considered dan-
gerous because it will only kill the man, But,
here it kills the mind of our young people.

PL 480 money is Leing spent for writing
text-books, which you call ‘cheap text-books’.
You are opening a drainage through which
you are sending our money to other countries
by way of royalties and all that.

Again, who are writing the text book ? We
have got talented people and you have organi-
zation for national talents and all that and
those people are ready to write text-books. But
you will not agree to that. You will go to the
American texi-book writers who give you all
the glorified ideas of the American way of life
and American values. What are those Ameri-
can values? Creating My Lais in Vietnam,
Why should that be taught to our students at
the cost of our country ?

Sir, we had a collaboration with the Wis-
consin University which has sent you a team
of professors, for the Minister’s information I
should say, in 1968, About that team we had
a di ion in this House, The team which

then you form so many such org
May be duc to some brain-wave sometimes
you create some organisations. There was a
National Fitness Corps organization under the
leadership of the late Pandit Jawaharlal Nehru
who thought that the nation should have a
better physique also and he tried in his time
very well and trained people. 7000 peaple are
being trained and to-day samebody got another
brain.wave, ‘It should never be with the
Centre. It should be given to the States’.
What happens ? 7000 young men are
sent to be under the States, 7000 people
were trained and for their training, you
have spent a lot of money. They are now
almost on the verge of being kicked out of
their services. What are you going to do about
this ? .

Only yesterday I raised that matter. 1 was
rather ashamed to hear the hon. Minister
defending PL 480 in that manner, No. Even

came for geological survey in the deseris of
Rajasthan and to sce what are the currents
there and to find out the sources, was actually
indulging in CIA activities and thc same
University is now in your collaboration agree-
ment. T woild ke to know why all these
things are being done. This is the mess they
have created. The Minister is presiding

the mess created by himsclf and created by his
predecessors.  He is presenting a budget which
we cannot support. 1 am very sorry to say
that we cannot.

13.31 hrs,
[MR. Deputy SPEAKER in the Chair,]
SHRI P. ANTONY REDDY (Anatapur) :

The revered hon. Member Seth Govind Das
clearly brought out to us one of the neglected
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aspects in our system of Education. In the
name of secularism we have ignored spritual
values and this, to great extent, has brought
in lot of dissatisfaction among our students and
children.

Secondly, our friend who just now spoke,
was highly critical that we are having collabo-
ration with certain foreign countries. We do
have collaboration with countrics. This will
be a great help, whether they be the Ameri-
cans or the Russians or frora some other
pations. To take help from others to improve
our system of education or our economic con-
dition is not wrong.

Coming to the subject of Education, I
would like to confine myself to school educa-
tion. It is true that after independence we
have improved cducation quantitatively and
if we go by statistical data, the number of
schools and the enrolment therein, and the
number of students coming out of schools and
colleges, the increase has been umpteen number
of times. Thisis no doubt a good sign that
we are going on right lines. But still this is not
everything. Mere numbers do not improve
quality of education. It is high time we should
concentrate on the iaprovement of quality of
education,

Both at the State level and at the Central
level, the Government have been rather nig-
gardly in allotting funds for the improvement
of our educational standards, University
education, to a great cxtent is taken care of by
the University Grants Commission. But un-
fortunately it is at the elementary and secon-
dary school level that the guardian is not avail
able. Why cannot the Minister see whether
he could have an organisation similar to the
one like UGC, to look after elementry and
secondary education ?

Next let us study the allocation of the Fourth
Plan, The third plan allocation was 6.9 per
cent of the full allotment. In the Fourth Plan,
schools have increased, and enrolment has
increased, but allocation has been reduced to
5.2 per cent only. This is rather disappoint-
ing that when numbers are increasing, you are
reducing the allocation ! Something must be
done in this respect because if you want to
improve our standards in the Fourth Plan, the
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. plan allocation must be improved more appre-
ciably.

Compared to various countries of the world
our level of education is rather Jow, Our level
of education is 68 per 1,000 whereas in China
itis 113 per 1,000. China which has been
troubled with revolutions and later on with
liquidation of People, could get a better level
of education compared to us. If we compare
overselves with other advanced countries like
Japan, Russia and United States, we are far
below the standards. Therefore, it is high
time that we see that our level ofs education
also is improved to a great extent.

One great defect in our system of education
is that we arestill following after nearly 23
years of Independence, the sam= system that
was introduced into our country by the British.
The British introduced a system of education
wherein they could train people to staff their
offices as clerks or as administrators. After 23
years of Independence, after appointing a
number of education commissions, have we
changed the system of education that is existing
in our country ? We have not done anything
appreciable in this connection, and the same
system is still being followed. That is one of
the main reasons why we have so many educa-
ted unemployed. They are fit only to be clerks
or administraiors. When the British were there,
they were very careful in giving recognition to
new schools because they knew that if the
number of schools were increased, they would
not be able to absorb all those students in their
offices, and consequently educated unemploy-
ment would be there. But we have increased
the number of schools. A district where we
had only 10 high schools has now more than
200 high schools, and a taluk which had pro-
bably only 20 or 30 clementary schools
before, has now got more than 200 primary
schools. So, educational opportunities have
improved. The number of people who are
educated and who arc coming out of the
schools and colleges is increasing, Therefore,
ynemployment among the educated has been
increasing day after day.

Dr. A, L. Lekshmanaswami Mudaliar com-
mittee a3 slso the Dr, Kothari comnmission
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bave recommended that at a certain school
stage, there should be diversification. But we
bave not implemented itin such a way that
the effect would be felt. We started multipur-
pose schools. But what is the effect ? Those
boys who got some training in engineering or
in agriculture after coming out of the schools,
fell into the same category of educated unem-
ployed, because the training that was given
was flimsy and very shallow.

Last year, Mr. Micheal Huberman of the se-
cretariat of the UNESCO was telling us that mere
literary education would not improve the econu-
mic condition of a country. It isan accepted
truth that investment in education is an asset
for econotic development, But Huberman said
that investment on literary education cannot
be an economic asset. He preached the theory
that we should have functional education, that
is, education which is aligned to the life of the
people. A pupil who is educated should not
be purtly a literary product. He should know
the Iife around him, and he should know the
environment in which he is living. If he is
in a village, he should huow something of
scientific agriculture or if he is connected with
carpentty, he should know something about
scientific carpentry, scientific blacksmithery
and so on, This aspect of education should
be developed in our countey. Unless this func-
tional education is introduced in an intensive
way and not in a paper-way, our educated
unemployment will not be reduced appreciably.
Thercfore, I request the Education Minister
to study this properly and sec how far our new
syllabi could be changed and how far our
system of education or our policy of educa-
tional programme could be changed in order
to bring into our country this functional edu-
cation.

This bad already been recognised in our
country when last year or two ycars back, the
Gover of India introduced pilot schemes
wherein this functional aspect of education had
been recognised, where adult literary schemes
were introduced along with scientific agricul-
tural methods. So, it is already recognised.
I, therefore, wish that this is studied further
and itis introduced atall levels of education
in the country. .

Coming to adult education, as one hon,
Member was telling us, the number of adult
illiterates is nearly 70 per cent of our popula-
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tion. Itis so becausc the drop-outs are high
in elementary schools and even those who pass
out of the elementary schools, or at least a good
percentage of them, say, about 10to 15 per
cent, among women it may goup to 30 per
cent, lapse into illiteracy, Therefore, adult
illiteracy has increased. But, unfortunately,
in the Fourth Plan, the allotment is hardly
Rs, 10 ciores for educating nearly 300 million
adults. Is it practicable that with Rs. 10
crores spread over five years, we shall be able
to make literate the 300 million adults ? It is
an 1mpossbility. Therefore, that is also
another aspect where the Education Minister
should think decply and see how best he can
improve the allotment of this ten crores of
rupees to some bigger figure and at the same
how best with the money available, he could
utilise to make the mnaxirmum number oflitc rates
1n the field of adult education,

Now coming to what you call technical educa-
tion, 1tisa pity that our technicians and
engineersin a developing country like ours where
opportunities for employment are innumerable,
should remamm un-employed. It is a very
sorry state of affairs. 1 must say that there is
something wrong with our system of our tech.
nical education. Take industrial schools, poly-
technic institutions or engineering colleges. The
products are taught by those who have little
experiencein their particular field of work, They
may be M. Es. in engincering, but they have
no practical experience of constructing a house
or a bridge. They have never worked in the
field. Do you think that the theoretical know-
ledge imparted by a men like these will make
an engineering student, when he comes out of
the college, to stand ou his own legs or start
his own business ? 1t is impossible. During
the British time there was a system that a
professor in an Engineering had to go back
as an Engineer to work in the field for one or
two years to gain practical experience. But
in the present system of engineering education,
the professars have only theoretical knowledge,
they never leave thc campus of the sollege.
This defect should be rectified. If we want that
thestudents who out of our engineering colleges,
should stand on their own legs and start their
own business. ‘This will also reduce unemploy-
ment among the engineers to a great extent,

Take the caseof Japan. After the war, Japan
was a scratch. Take the case of West Germany
or East Germany. After the war, they were
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scratches. But what arc they now ? How have
they improved their industrics, and how have
they become the great industrialist nation of
the world ? We should learn from them, how we
should develop, how we should educate our
youngesters hereafter so that our country also
comes to their standard, 1f not today but after
some years.

Nextly, Sir, with good intentions the Govern-
ment of India started the National Council of
Fducational Rescarch and Training. The
intentions were good, but unfortunately, Sir,
the hell also is paved with good intentions.
So, an institution which was started with good
intentions, could not produce good results
Recently, I had wisited the NCERT. I had
a good talk with one of the Heads of that
Institute, especially Science Equipment Section.
They are doing some good work, I do not
deny, but the amount that 18 spent is far more
than what 13 necessary. Most of the members
of the staff were loitering in the verandahs or
corndors. I could only conclude that these
people had no work. There 13 something
lacking in NCERT, but what is it, that may
be too early for me to say, but one thing that
1 guess is that a dynamic leadership is not there
to guide and encourage these youngesters to
do research and other work for the improve-
ment of our educational standards and system.

Actually, the Nag-Choudhury Committce
passed one simple remark. It said that the
text-books prepared by the NCERT arcon
hypothetical syllabus. That means, they do
not have any plan, a course of syllabi from
class one to seven is not drafted, and still with-
out that scheme of syllabi they have written text
books. Will that be a real text-book ? It only
shows that there is something wrong in their
system. A dynamic leadership is nccessary,
if useful work should come out of NCERT.

W are also hearing for the last one month
lot of criticism in various papers about NCERT.
It is high time that the Minster institutes a
Committce preferably a CBI, to enquire into
some of the allegations so that they are recti-
fied and NCERT is made most useful for the
development of our elementary and secondary
eduecation,

Again, recently we heard a scandalous
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report about the audio-visual section of
NCERT. 1Itall shows that there is something
radically wrong over there, This also must be
inquired into,

Lastly, there are a number of regional
colleges. One defect I noticed in NCERT is
that the staff working there have practically
no tcaching experience. If they lack such
cxperience, can we expect them to guide the
teachers ? Impossible. I cannot tell a doctor
what medicine he should prescribe to me, for
my disease. This is exactly what is happening
1in NCERT. Therefore, the staff working in
the.NCERT should be sent to the field, to the
regional colleges, training colleges or training
schools to teach so that they may be in touch
with the teaching done there and the problems
faced. Then only can they ben a position to
do research in teaching etc.

Tconclude by qouting H G Wells who said
that the history of mankind 15 a race between
education and catastrophe. If we want that
our country should not end 1n catastrophe, it
is high tme we changed our system of educa-
tion, raised our standards and saw to 1t that
our standard in schools 1s 1mproved to such
an extent that in due course we could take our
rightful place among the greatest nations of
the world.

*SHRI R. P. ULAGANAMBI (Vellore) :
Mr. Deputy Speaker, Sir, I am grateful to you
fur giving me an opportunity to participate in
the discussion on the Demands for Grants of
the Ministry of Education and Social Welfare
and the Department of Culture,

Sir, at the outset, I would like to pay my
humble tribute to the Ministry for formulating
many worth while schemes and for implement.
ing them with a view to relieving the distrems
and sufferings of the scheduled zastes and
scheduled tribes. The Central Governments
have created the authority of the Commissioner
for Scheduled Castes and Scheduled Tribes,
who functions with the sole intention of proe
tecting the rights and safeguarding the interests
of scheduled castes and scheduled tribes. There
15 also the Committee of Parliament to go into
the grievances of these people. Besides these, a
Conference of the Ministers of Social Welfare

*The original speech was delivered in Tamil,
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of all the States and the Centre is convened
every year to frame welfarc schemes for the
scheduled castes and scheduled tibes. Though
I have no hesitation in complimenting the
efforts taken, I would like to ask how far the
recommendations and the suggestions made by
the Commissioner, by the Parliamentary Come
mittee and also by the Annual Conference of
the Ministers have been translated into action.

Among the scveral decisions taken in the
Conference of the Ministers of Social Welfare
held on May 20-21 this year, one related to the
Post-Matric  Scholarship Scheme. It was
unanimously urged that there should be no
delay in the awarding of Post-Matric scholar-
ships and it should be ensured by the Govern-
ment that the scholarships are awarded in time.
I welcome whale-heartedly this recommenda-
tion, But there is a longstanding and genuine
grievance that the amount of scholarship is
inadequate and insufficient, I regret to say
that no effort has been made to enhance the
amount of scholarship. The amount given
today is the samc¢ as that prescribed twenty
years ago. Within two decades of our inde-
pendence, two Pay Commissions were appointed
and the third Pay Commission is confabulating
about the salary structure of the Government
employees Many times during this period the
Dearness Allowance has been sanctioned to the
Government employees to meet the ever in-
creasing rise in prices. Recently, even the
salary of the Deputy Speaker and the Deputy
Chairnman of Lok Sabha and Rajya Sabha
respectively was raised. I don’t question the
need for raising the salary of Government
staff, At the same time it should be realised
that the boarding and lodging expenses, besides
the educational expenses have gone up con-
siderably. It should at Jeast be ensured that the
scholarship amount meets the minimum educa-
tional requirement of a student. I would
appeal to the hon. Minister that he should
look into this important question and see that
the sobolarship amount is also increased pro-
portionately so that the student is not driven to
the wall. Toillustrate my point, a meagre
sum of Rs. 27 is given for post-matric training,
Rs. 40 for a student pursuing degree courses,
Rs. 50 for a post graduate student and Rs. 75
for a student taking up a professional or a
technical course of study. You will appreciate,
Sir, that a miniraum sura of Rs. 120 is exsential
for meeting the boarding and lodging expenses
alone, ¥ would request that the Government
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should pay immediate attention to this problem
of need for increasing the scholarship amount.

At present therc arc three Pre-training
Centres Allahabad, Madras and Chandigarh.
1 am sure that the Government will appreciate
the need for having more such Centres in a
vast country like ours, I would suggest setting
up of Pre-Training Centres in Delhbi, the capital
of our country and in Bombay and Calcutta
the cosmopulitan cities of our nation,

I am sorry to state that the share of schedul-
ed castes and scheduled tribes in the matter
of awarding foreign scholarships for higher
studies abroad is dismally low. I would
substantiate my point by quoting statistics for
the past three years. Out of 326 foreign
scholarships awarded in 1969-69, the number
of scheduled caste and scheduled tribe students
is only 8 ; in 1969-70, out of 323 their number
is 11 and in 1970-71 out of 300 their share is
just 5. I would like to ask : is there paucity of
talent among these students to such an extent
that only 5 could be located out of 300 students
sent abroad ? I feel that there is something
basically wrong in the system of awarding
foreign scholarships, This should be looked
into by the Minister.

Now, I will 1cfer to reservation in the
Services. The Annual Conference of the
Ministers of Social Welfare felt that this policy
of reservation is not being implemented in
right earnest in different wings of Administra-
tion. On the 9rd Junc issue of PATRIOT a
ntws item appeared giving the details of the
number of employees belonging to scheduled
castes and scheduled tribes in the National
Council of Educational Research and Training
which is located in Delhi and working under
the direct supervision of the Ministry. There
are only 4 Officers belonging to Scheduled
Castes and Scheduled Tribes out of 722 Class I
and IT Officers, which worksout to 0 5%, The
hon. Minister may condescend to counter this
argument by stating that the percentage of

heduled caste and scheduled tribe employees
in Class IV cadre, i.6. sweepers and scavangers,
is high. Is it not a classic example of showing
caste distinction in the Services ? In the Public
Sector Undertakings, in Class I their share is
0.5%, in ClasII 0.77%, in Class ITT 5.20% and
in Class IV 21.35% .

Leaving this question for & while, the
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Annual Conference of the Ministers recom-
mended that reservation should be introduced
in promotions at all levels of the Services.
Aagainst the policy of reservation in promo-
tions, one Mr. Rangachari of the South Indian
Railway went to the High Court of Madras in

1960, which upheld his contention As a
result, many persons were also reverted. How-

ever, when the issue came up before the
Supreme Court in appcal, Civil Appeal No.
341 of 1961, the Full Bench of the Supreme
Court, reversiog the judgment of the Madras
High Court, stated that “Reservition of sclec-
tion poats in the Railway Service in favour of
Scheduled Castes and Scheduled Tribes 1s
within the scope of Article 16 (4) of the
Constitution”. When there 1s constitutional
provision and when the Supreme Court has
confirmed it, why the policy of reservation in
promotions is not given effect to in actual
practice ¢ Along with this, I would request the
hon. Minister to look into the question of
reservation 1n promotion to Delhi Development
Authority for the scheduled castes and schedul-
ed tribes. Here also there is grave negligence
on the part of the Government. As recom-
mended by the Seminar on Scheduled Castes
and Scheduled Tribes convened by the Plann-
ing Commusion, I would strongly urge the
need for constituting a separate executive
authority for ensuring strict implementation of
reservation both 1n appointments and in pro-
motions in the Services. This suggestion has
been also endorsed by the Parhamentary Com-
mittee for the welfare of Scheduled Castes and
Scheduled Tribes. I would like the hon.
Minister to initiate action in this matter.

Here, I would like te give the statistics about
the representation of scheduled castes and
scheduled tribes in the composition of Lok
Sabha, Rajya Sabha “and the Central Gouncil
of Minpisters, There are 77 scheduled caste
members and 37 scheduled tribe members in
the Lok Sahha, making a total of 114. In
Rajya Sabha there is no adequate representa-
tion, for which propose, it necessary, the
Conttitution may be suitably amended. Among
the 14 Cabinet Ministers at the Centres there
is only one Minister of Cabinet rank belonging
to the scheduled caste. There is none in the 22
Minsters of Statc and out of 17 Deputy Minis-
ters, four Deputy Ministers belong to the
scheduled caste. 1f you compare this position
with that obtaining in Tamil Nadu, out of 14
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Cabinet Ministers two belong to the scheduled
caste. This Government at the Centre ceaseles-
sly sermonises the necessity for establishing an
egalitarian society in our country, and they
brag about that they are the ordained custo-
dians of the wellare of weaker sections of the
socicty. If this is the attitude shown in the
matter of giving representation to the scheduled
castes and scheduled tribes both in the Services
and in the public life, I would like to warn
that this section of our society will flare up in
fury

The Commissioner for Scheduled Castes and
Scheduled Tribes, who i3 cntrusted with the
sacred duty of safeguarding the interests of
these people, submits his Report to Parliament
every year. But no report has been presented
for the years 1969-70 and 1970.71. This
unpardonable lapse is due to the fact that the
post of the Commssioner 18 vacant for the past
one year, Thas is a constitutional appointment
and I am unable to understand the reagons for
keeping this post vacant.

Under Article 338 of our Constitution, the
first Commissioner was appointed on Novem-
ber 18, 1950. He had Assistant Commissioners
in all the State Clapitals to help him in evaluat~
ing the needs of these people in distress. Now,
this set-up has been radically changed. The
posts of Assistant Commissioners have been
abolished and the country has been divided
into five zones, which are being officered by
Directors. They are not under the Gommus-
sioner, but they report directly to the Director-
General of Backward Classes. The Commis-
sioner has become helpless and he is unable to
discharge his functions with the same degree
of alacrity as he was when the Assistant Com-
missioners were there. I would suggest that the
posts of Assistant Commissioners in the State
capitals should be revived so that the Commis-
sioner does justice to his onerous duties.

1 would also point out that the tenurc of
three years for the Commissioner is too short
to deliver goods. It is imperative necessity that
his tenure is extended to five ycars so that he
is in a position to cover the whole gamut of
the problems,

In the Warrant of Precedence, the Commis-
sioner occupies 28th rank, which is equivalent
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to the Sccretary to the Government. Unless
his rapk is made equivalent to that of the
Chairman, U, P. S. C,,and the Chief Election
Commissioner, i, e. 25th rank in the Warrant to
Precedence, he will not be able to cxcrcise his
independent judgment in the discharge of his
duties.

1 would now after to the problems of sche-
duled castes and scheduled tribes who have
converted to themselves to Buddhism. They
have become the uncared for orphans in our
country. Buddhism is not an alient religion.
The savant of Hindu religion assert that it 1
only a rebel child of Hinduism., The laws
relating to Hindus apply with equal force to
Buddhists, Sikhs and Jains, The Asoka Pillar
raised in memory of Asoka, the greatest expo-
nent of Buddhism, is our national symbol to-
day. The Asoka Chakra adorns the centre
of National Flag. With all this evidence at our
command, I am not able to appreciate the
discrimination shown to the Buddhist converts,
They are denied the educational and other
concessions offered to the scheduled castes and
scheduled tribes. The Prime Minister, while
inaugurating the First All India Buddhists Con-
ference, in Bombay on 23 October, 1968
assurred that the same concessions enjoyed by
the scheduled castes and scheduled tribes will
be extended to the Buddhist converts also. On
28th April, 1969, the then Minister of Social
Welfare, the late Shri P. G. Menon, on the floor
of this House repcated this assurance. Again
on 12.8.1969 he stated here in this House that
the Government had taken a decision to that
cffect. 1 regret to state that all the assurances
have so far been confined to the file-racks of
the Ministry. I would request the hon. Minis-
ter to look into this question and implemented
the decisions of the Government solemnly
announced in this House. The Buddhist con-
verts should be given educational concessions
and greater employment opportunities,

14 hours

The implementation aspect of the Untouch-
ability Offences Act was discussed in detail in
the recent Annual Conference of the Minis-
ters of Social Welfare, It was decided that the
period of punishment and the quantum of
penalty must be enhanced as a deterrent to
the practice of untouchability. Those who
commit such offences arc liable to imprison-
ment for a roinimum period of six months or
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in the alternative paya fine of Rs, 500. I do
not know how cffectively this Act has been
implemented 5o far, You might now envisage
stricter punishment. But, how are you going
to punish those who swear by the authority of
Hinduism for the prepetuation of caste system ?
On 1.4.1969 in the World Hindu Convention
held at Patna, the Sankaracharya of Puri
perorated that Hinduism permits perpetuation
of caste system and some are born untouch-
ables. A case was filed against him in a Court
of Law, but it was dismissed. The Magistrate
who dealt with the case obscrved that “the
preaching of untouchability was an offence
under the law but anyone who practised it in
his own life could not be punished under the
law"”. Ifthe guardians of law cxpress such
grave doubts, how are the Government going
to punish those who practise untouchability
in their day to day life ! No doubt the caste
system has been abolished constitutionally.
But the virus of casteism has spread its ten-
tacles throughout the length and breadth of
the country. It will not be possible to control
this by enhancing the punist t. The scope
of the Act should be suitably widened. I
would request the hon. Minister to give serious
thought to this question. I am reminded of
the song sung by the revolutionary poet of
Tamil Nadu, Bharathi Dasan, which means ;
The world is still enveloped in darkness for
there are some who proclaim and profess their
faith in the existence of castes. If the Govern-
ment want to abolish caste system really, then,
as suggested by the llayaperumal Committee
in its report, a Board should be constituted at
the Taluk level throughout our country. In
'V'amil Nadu the Government are setting up
Dustrict Boatds for this purpose. The Govern-
ment of Tami Nadu are awarding Gold
Medals for inter-caste marriage. I would
request the hon. Minister that he should bes
tow his personal attention in the matier of
achieving the laudable objective of cstablishe
ing a casteless societyin our country,

I came across a news story in the Indian
Express of June 23 that 50 scheduled caste
people from Bulandshahr have come to Delhi
to meet our Prime Minister and to seck redress
from her in person. As they could not any
longer bear the atrocities of the local people,
they had come to Delhi all the way. Inspite of
the fact that they are staging a dharng in front
of the Prime Minister's residence for the past
ten days, they have not been able to meet the
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Prime Minister. I would request that they
must be heard by the Prime Minister so that
they can have at least the solace of meeting
her.

In the end, I would say that in the III
Five Year Plan a paltry sum of Rs. 40.14 crores
was allocated for the welfare of scheduled
castes and scheduled tribes. I was astonished
to find that a sum of Rs. 3 crores had been
surrendered. What does it show ? Is it due to
negligence on the part of the authorities or it
is due to lack of imagination ? I would stress
that more money should be allocated for the
welfare of scheduled castes and scheduled
tribes and also whatever money is allocated
must be fully spent in the welfare activities for
the benefit of these people, who have been in
distress for centuries.

With these words, I conclude.

MR. DEPUTY-SPEAKER : At the begin-
ning, I was happy that there were only 5
pames from the Congress party. I thought I
would allow cach member enough time. But
later on, a supplementary list has come with
48 names. I would give 10 minutes to cach
member from the Congress side.

SHRI R.D. BHANDARE (Bombay Cen-
tral) : Sir, we have accepted under article 45
of the Constitution that education must be
free and universal. It comes under directive
principles, but as the founding fathers said,
they are not just pious platitudes. They are
instruments of instruction given to the party
in power to be implemented as rigourously
and vigorously as possible. The provision
was to be implemented within 10 years of the
Constitution coming into force. But 20 years
bave passed. Have we been able to achieve
the objective? In the agegroup 6 to 1I,
only 80 out of 100 children are enrolled. In
the group 11 to 14, only 35 out of 100 are
enrolled. In the group 6 to 14, we have 12
crores of children and a number of them are
not going to school. Moreover, the quality
of primary education is very poor. It hasto be
substantially improved. I know there are
difficulties, but they are bound to be there in
a vast, developing country like ours. How
long are we going to it quiet and say, we have
a number of difficulties like finance, availabi-
lity of classrooms and teachers ? No sacrifice
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will be too much for the achicvement -of this
objective of giving frce and universal education
to the children from 6 to 4.

Primary Education ought to be free, but in
a number of States it isnot so. I am not
going to tire the House with names of those
States. We have accepted the goal of a
socialist society, We have also committed our-
selves that social justice will be the principle
which will govern our destinies. But in the
absence of universal and frec primary educa-
tion, can we expect to establish a socialist
society ? This may sound hollow but let me
quote some figures. Qut of 100 children in
India 20 never go to the schools. Qut of the
80 that go to the school only 25 complete pri-
mary education and the remaining 55 drop
out at one stage or other aficr receiving educa-
tion for only one or two years. What we have
been able to achirve, therefare, is to provide
education to 25 per cent of the children of this
country. The remaining 75 per cent cither
do not go to the school at all or go only for
one or to years. So, this cannot be calied a
system of mass education or people’s education.
It is pure and simple asystem of education
for the middle and upper classes. MayI call
it a system of education of the classes or should
I call it an educational system for the castes?
Perhaps that will be too uncharitable. There-
fore, I will not use the word *“caste.”

It we have to create a socialist society, then
we must give highest priority to the programe
me of providing universal education. Edu-
cation should nat be the luxury of the few.
It should be available to all. Then only can
we talk of social justice and establishment of
a socialist society.

I nced not mention that our society isa
caste-ridden divided socicty. We have no
social cohesion and no unification of the society
into one unified whole. In order to achieve
this objective of social cohesion and unification
I make threc suggestions. Firstly, we must
provide free universal education to all children
in the age group to 6 to 14 irrespective of caste,
creed or religion. Sccondly, we give these
children a common uniform to be worn.
Thirdly, we must make provision for onc meal
a day which must be shared by all -the
students, If we implement these we will create
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an entirely new society. We must pursue and
implement this programme at any cost within
the next ten years.

In view of the financial difficulty these sug-
gestions may appear fantastic. But if we could
face a gigantic refugee problem, why could
we not face a similar problem in the educa-
tional field? Why could we not make
provision for the items I have suggested ?

Coming to the education of Scheduled
Castes and Scheduled Tribes, I need not
mention that these under privileged classes, the
oppiessed classes were denied education for
centurics together. In order to raise their
economic status we must bring cducation to
their doors. This programme must be gven
very high priority and vigiorously pursued.
Here 1 am not dealing with primary education
for them hccause that will be covered by
universal primary education. But I certainly
emphasize the point that sccondary and higher
education should be given to students belong-
ing to Scheduled Castes and Scheduled Tribes
at all costs.

This will give them social mobility and will
also improve their social and economic status.
Tt will raisc them in the social scale. It will
create a new leadership in their amidst which
will improve their entire life and will also
materially assist the development of our nation.
It is the secondary and higher education for
the Scheduled Castes and Scheduled Tribes
that has to be emphasized. I know, the
Government is doing its best but enough,
according to my view, has not been donc and
the money must be found at ali costs.

What is the position ? I find that secondary
education of the Scheduled Castes and Sche-
duled Tribes is only about half that of the
others, At the university stage their education
is about one-third or one-fourth of the others.
We must, therefore, make more vigorous eflorts
to expand secondary and higher education
among these classes.

Again, we have to improve the quality of
education. Special efforts shall have to be
done to improve the quality of education im-
parted to these classes, They must be given
admission in good and prestigious institutions.
This can be done if Government also provides
personal attention and individual tuition to
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these students—tuition and not intuition be-
cause Government must have the intuition to
peep into this. We know that they do not get
any support or help from their homes and,
therefore, these underprivileged children will
gever be able to compete with children of
other advanced classes. I therefore, appral to
Guvernment to examine the entire programme
in all ats aspects and implement the suggestions
that I have made.

MR, DEPUTY-SPEAKER :
Member’s time is up.

The hon.

SHRI R. D. BHANDARE : Coming to the
last point, which isa point of necessity, I refer
to facilities to new converts to Buddhism. I
do not know why Government is not trying to
understand two very simple propositions. Qne
is that the new converts to Buddhism are per-
sons who belong to the Scheduled Castes.
After their conversion their status and position,
cither cconomic or social, is not changed at
all. They are remaining at the same place m
the villages. They continue the same type of
drudgery of life, even aficr theh conversion.
Therefore, because they belong to the same
castes status, or to the same social and econo-
mic level, they should be given the facilities
which are available to the Scheduled Castes
and Scheduled Tribes.

1 need not mention that along with social
and economic status that ought to be taken into
contideration, there is a constitutional provi-
sion which has to be taken into cons
ideration, since we are dealing with social
welfare of these classes. I think, I have got
to enlighten the Government on this point
that under clause (2) of article 25 of the Con-
stitution it s said in sub.clause (b) :—

“providing for social welfare and
reform or the throwing open of Hindu
religious institutions of a public character
to all classes and sections of Hindus.”

Nothing will prevent the Government from
making such a law.

Now, who are the Hindus ? Explanation IT
says:

“In sub-clause (b) of clause (2), the
reference to Hindus shall be construed as
including a reference to persous professing
the Sikh, Jaina or Buddbist religion”.



203 D. G. (Min. Edu,

[Shri R. D. Bhandare]

Therefore, social status, economic status,
backwardness and the constitutional position
ought to be taken into consideration in order
to come to the conclusion that the facilities
must be given to the Buddhists.

DEPUTY-SPEAKER : The hons

should lude now.

MR.

Memk

SHRI R. D. BHANDARE : Since you are
ringing the bell and I am taxing your patience,
I need not praceed ahead ; otherwise, I would
have certainly raised certain problems for the
consideration of the Education Minustry.
There are only five problems. With your per-
mission should I raise them ?

MR. DEPUTY-SPEAKER : You can just
say onc, two, three, four, five without elabora-
tion.

SHRI R. D. BHANDARE : The first pro-
blem that ought to be taken 1ato consideration
is : why the extent of coverage of the Sche-
duled Castes 18 still low ?

(2) Why 1s it that the rates of wastage and
stagnation at the school stage are higher
among the Scheduled Castes than n the
community as a whole and what mea-
sures will be taken to reduce them 2

(3) What are the difficulties experienced by
the Scheduled Castes students in gett-
ing admission 1nto good Secondary
Schools and good colleges and in the
Universities in the country ?

Do the Scheduled Castes students ad-
mitted to Secondary Schools, Colleges
and Universities got personal attention
and personal guidance necewsary for
them ?

4

(5) How is the programme of scholarships
to the Scheduled Castes students at the
University stage operating in practice ?

(6) How are the hostels for the Scheduled
Caste students at the Secondary and
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categorics in urban and rural areas in
social life, in educational institutions,
in recruitment and in the services ?

Sir, a deep scientific research is required to
be carried on in order to find out the answer
to these problems. I hope the Education
Ministry will do it.

With these words, I must thank you, Sir.

SHRIS. N. SINHA (Aurangabad): Mr.
Deputy Speaker, Sir, I rise to support the
Demands under this head. But, I must express
my disappointment at the way this subijtct is
being treated.

We have heard practically every hon, Mem-
ber speaking from the ruling Party mentioning
about the massive mandate repeatedly and
ad-nauseum, with gratification and satisfaction.
We do not grudge them the pleasure they
derive from the massive support they got. But
they forgot as to what is the basis and what are
the reasons why the people gave them sucha
majority. It was on the bams of their promise
to banish poverty. The ‘Gartbi Hatao' slogan
acted as a magic wand,

In this context, I think 1t entails a heavy
responsibility upon the Government to take all
possible maasures to implement their election
pledges and to bring about social transforma-
tion and to establish an egalitarian society
based on social justice and equality Sir, in this
context, cducation has come to acquire a new
i ion, an 1 one, b it has to
play a very effective role in this regard, But
what do we find? The investment or the
allocation for education has been cut down and
it iv an all time low. Even the former Educa-
tion Minister, Dr Rao, lamented the cutsin
the education allocation. In order to underline
my point that even for the fulfilment of your
election pledges, you have to make heavy in-
vestment on education, I would like to quote
from a dustinguished economist, Prof Galbraith,
who said :

d 1

““Poverty is self-perpetuating because the

Unversity  stages being intained
at present ?

{7) What arc the problems faced by the
Scheduled Castes teachers of various

p countries are poorest in the ser-
vices which would eliminate it. To eliminate
poverty cfficiently, we must indeed jnvest
more than proportivaatcly on the children
of the poor community. It fs therefore that
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high quality schools, strong health services,
special provition on nutrition and recreation
arc most needed to compensate for the very
low investment which the families of the
poor are able to make in their own off
spring.”

As 1 was referring to election pledges, Mr.
Bhandare said that he need not be reminded of
them, but he forgets that he has got to be
reminded of them. Otherwise, the former
Education Minister would not have spoken
for the heavy cut in the Education Budget.

SHRI R. D. BHANDARE : Do you know
it was done when Morarji Desai was the
Finance Minister ? He had done the cut.

SHRI 8. N. SINTIA : But the Prime Minis-
ter was Mrs. Gandhi,

SHRI PILOO MODY (Godhra) ;: He was
your Finance Minister.

SHRI 8. N. SINHA : If that is so, it is up
to them now to rearrange those priorities and
allot more funds for Education.

SHRI K. S. CHAVDA (Patan): It was
Morarjibbai who allotted more for the post-
metric scholarships. Now it is only 90 lakhs of
rupees for Scheduled castes.

SHRI S. N. SINHA : It has not been given
as high priority as it should have been given.
The reason is this. Education has not remai-
ned under the stewardship of one single
Minister for some considerable period of
time, so that the Education Minister may evo-
lve a national policy on Education, according
to his own light. Shri Siddhartha Shankar
Ray is very much interested in his job and
with his equation with the Prime Minister,
we thought that education will get the priority
that it needs badly, but unfortunately, he has
been snatched away from the Education De-
partment and we do not know who is going to
be our next Education Minister. If Education
is to play an effective role for the transforma-
tion of society, if Education is to be given the
high priority that it deserves, then, it must be
entrusted to a person of stature and dynamism,

1 do not want to go into figures, but I
would only confine myself by saying that it is
a great disappointment to all of us that the

ASADHA 22, 1893 (SAXA) Sovial Wilfars & Daptt, of Culture) 206

expectations for free and compulsory education
could not be fulfilled, before the 21st century. As
Dr. Rao said, & committce was appointed by
the Central Advisory Board of Education under
the Chairmanship of the then Union Education
Minister, Dr. Rao but what has the Committee
done ? I am unable to understand this, It has
become usual practice with them to appoint

committees and get their reports and then sit
over them.

Our investment in Education is the lowest
compared to other countries, whereas our
country, from the point of view of number of
children, is the third largest country in the
world, after USSR and USA. Therefore, is it
not neccssary that we should revise our priori-
ties ? Dr. Rao thought of starting a “grand
national conscience awakening campaign” for
collecting funds and involving the people in
this regard, But Dr. V. K.R. V. Rao has gone,
and Shri Siddhartha Shankar Ray is also
going. Ido not know whether his successor is
going to take up that matter with the same
zeal and dynamism as he was going to do.
This is the position with regard to primary
cducation and the same is true even with
regard to secondary education which continues
to be the weakest link in the educational sysa
tem. Despite our noble decisions to make
secondary education jobeoriented and multi.
purpose schools, a terminal point, we have not
succeeded in this regard. The percentage of
secondary school pupils taking to vocational
courses in our countiy is only 12, while in West
Germany it is 70, in Japan it is 60. This way
also, we are lagging far behind, and we do
require to give more attention to secondary
schools and makethem a terminal point be-
cause I am not in favour,of succumbing to the
demand for more colleges and more universi-
ties.

We hear about the explosion of knowledge
and the explosion of numbers, and on the
basis of this it bhas been argued that more
universities and colleges should be opened. But
what is the position of the universities today ?
Most of these universitics are not properly
staffied, They lack in proper talents. The
result is that the general standard is falling
down. Sir, you have been a teacher yourself
and you know what the position today is in
regard to higher education. Is it necessary
that we should follow a policy of expamsion ?
Should we not pause and try to consolidate
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what we have already achieved and then go
ahcad after that ?

As far as I know, while there u explosion
of knowledge and werequire the research efforts
to be intensmfied, thercis a big ferment in the
college and university campuscs. There has been
a decline in the standards. The teachers with
requisite qualifications are not available. The
Education Commission under the Chairman-
ship of Dr. Kothari had said “The nation is
being shaped in the classrooms’. But what
kind of nation ? You know the state of affairs
with regard to cxaminations. They are a big
farce. Our students are copying and they
adopt all kinds of methods. If they are thwar-
ted in their efforts, they take to violence. You
know what happened in my State of Bihar.
The Bhagalpur university was burnt down by
pre-university students, and one principal was
killed by the infuriated students ...

MR. DEPUTY-SPEAKER : I think these
are more or less known to the country, The
hon. Member may now make his suggestions
and conclude.

SHRI S. N, SINHA -
my suggestions,

I would now give

MR. DEPUTY-SPEAKER: The
Member has already exceeded his time.

hon.

SHRI S. N. SINHA : I would now make
a few suggestions to remove the malaise
afficting our universities. I do not find any
awareness about 1t anywhere in the reports,
and what cfforts we are going to take in this
regard, Are we going to allow these universities
to be held to ransom’by the student? Are we
going to allow thesc students to take their
degrees in  this manner and then become
citzens of tomorrow? If that 1s going to be
allowed, then what kind of nation are we
going to have ? If those who have no respect
for any valucs will tomorrow man the whole
country in different Posts, do you expect that
the nation will be fit to do anything ? There-
fore, it 18 necessary that the Education Ministry
must accord high priority to educational
reform. These two commissions have made
many re dations but no action has been
taken on them.

Therefore, I want to suggest that the Educa-
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tion Ministry ought to have a man of dyna-
mism, ought to have a man of staturc and
ought to have a man of real sense of social
purpose .

THE MINISTER OF EDUCATION AND
SOCTAL WELFARE AND MINISTER OF
DEPARTMENT OF CULTURE (SHRI
SIDDHARTHA SHANKAR RAY): Is he
applying for the job ?

SHRI S. N. SINHA : No. Sir, I am not. I
have had enough of it. Therefore, I am saying
that this matter should be looked at from that
point of view, and whatever 13 being done at
the State level should also be taken into
consideration.

MR. DEPUTY.SPEAKER: I am sure
Government will consider his suggestion. Now,
he should conclude.

SHRI S. N. SINHA: They have not
considered. I think the SSP block has written
to you suggesting that two or three minutes of
their time may br given to me.

MR. DEPUTY-SPFRAKER : 1 have given
him 15 minutes whereas he was entitled to only
10 minutes, despite the fact that the SSP does
not have any time allotted to 1t hecause their
number 1s so small. So, let the hon, Member
kindly cooperate, He is a semor Member.

SHRI S. N. SINHA : I am not a senior
Member here.

MR. DEPUTY-SPEAKER : Let him kindly
cooperate. He is a senior person, and let him
kindly co-operate.

SHRI 8. N. SINHA: 1 just wanted to
make one or two suggestions,

MR. DEPUTY-SPEAKER: Let
conclude now.

him

SHRI 8. N. SINHA : Then, Sir, we take
the case of University Education. In this
regard, the University Granta Commission has
been saddled with lot of responsibility, Even
the latest report submitted by Gajendragadkar
Committee said that wherever the State Govern-
ments are going to enact any legislation with
regard to higher education, they must eonsult
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the U.G.C. The U.G. C, should have more
whole time Members. There should be a
research section there and the Commission
should have continuous contact with the State
Governments and State organs connected with
higher education.

Sir, with regard to the University autonomy,
may, I say that firstly the Committces have
said that the State Governments should be
brought into picture and wherever State
Governments have abdicated their functions to
some other statutory bodies, the UGC should
have come in. This has not becn done with
regard to that,

MR, DEPUTY-SPEAKER : Now you do
not want me to resort Lo the unpleasant measure
of ordering that no more will go on record.

SHRI S. N. SINHA : I have nothing more
to say, Sir. I will only submit to the Educa-
tion Minister that education requires high
priority. Dr. Rao has gone away with this
lament that education has never been given
national priority. Education allocations were
cut down because of the pressures of the Chief
Ministers. 1 hope that new Education Minister
will exercisc his influence over them and will
not shield itself by the alibi that this is a State
subject and we cannot do anything. I hope
that it will be possible for the Centre to bring
them round and they should not take shelter
behind this point that cducation is a State
subject. They should do everything possible to
enforce their education policy.

PROF. NARAIN CHAND PARASHAR
(Hamirpur) : Mr. Deputy Speaker, Sir, Talk-
ing about education reminds me of Mark
Twain, who said that everybody talks about the
weather and yet nobody does anything about
it. That is the trouble. We go on talking but
the need of the hour is action. We appoint
committees and yet we do not implement their
reports. So the foremost thing to be done
about education is implementation of the
reports which have already been submitted,
at least the essential dations containe
ed in these reports, Itis quite fashionable to
criticise the Central Ministry of Education. Yet,
it is very interesting to note that the pertons
who clamour for pational” prioritics are the
persons who resist the temptation on their part
to yield to some kind of central planning in
education.
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We have been demanding right since the
beginning, I mean the teachers, that higher
educaiion be made a Concurrent subject and
yet all the Education Ministers of the States
except Mr. Parbodh Chandra of Punjab have
been against it, There was only one State of
Punjab that agreed to make it a Concurrent
subject. I hope, Mr. Sinha was also one of
them,.who was just speaking, desiring to have
a national priority and then keeping higher
educatton a State subject. These are the
contradictions in terms ; we cannot have a
national priority unless we authorise the Educa-~
tion Minitsry to make it or give it. Similarly,
the States must surrender some part of their
powerful influence that they exercise over the
vast empires of the educational institutions in
order that national guidance can be given to
education.

Whereas, the world is conscious of the educa-
tional crisis and they are holding conferences
again and again, we are in the habits of talking
in terms of national priorities and wishing to
do this and doing that and yet not implement-
ing them.

The Annual Report gives us very interesting
figures about expansion. We learn from the
report that there are now 83 universities in the
country and in addition, there are 9 institutes
deemed to be universities. In 1947, there were
only 20 universitics. But may I remind the House
that in spite of this expansion, the quality has
gone down ? Whereas, we were able to have
a Tagore and a Raman of international fame
in pre-partition days, we are not having them
now.

The greatest casuality of education is the
fact that we attach greater importance to
degrees and diplomas than to real talent.
Mama Warerkar, noted Marathi writer,
lamented the fact that for getting appointments
in the university, all you need is a Ph, D,
What isa Ph. D? Hehas written a research
thesis on the works of a writer. A writer may
have written 10 books, but the person who has
written something about those 10 books may
be appointed a lecturer ; the person who has
written those books will die of starvation ; he
will not be appointed to such a job. Even if
Shakespeare were alive today, he would find
himself miserably upset in this educational
mess that has been created. We do not
recognise creative talent, This is one drawback
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which has plagued educational systems the
world oves, but whereas other countrics have
been correcting their systems, here in this
country we are doing nothing about it and
things continue as they are, We give advance
increments to Ph.Ds. and those who have
come from foreign countries. We even deni-
grate our own Ph. Ds. At the same time, we
do not give any importance to the rich ex-
perience of the teacher. In our view, a living
teacher is less important than a letter or
certificate which a Ph. D. holds. This is just
reversing the order of things.

Confucius, the great saint of China, who
was also a great educationist in the classical
times, referring to education, said : ‘I refuse
to teach a student who does not find the three
corners of a squarc when I have taught him
about one’. Moreover, his view, experience was
more important in education. This is an
important aspect that has got to be taken
care of. Butany how. the old things continue
as they are. I wish at least now something
could be done to look into this problem.

Do we value creative scholarship? How
many universities in the country out of the 83
have produced men who have written plays or
novels or other forms creative literature taking
their place along with the writings of Tagore,
Mama Warerkar or any other writer of note,
even in Indian languages, for the matter of
that. All these things continue to be ignored
and all our professors, rescarch scholars and
lecturers only concentrate on getting Ph. Ds.
They are like the dry bones with no breath of
life in them. If we do not analyse this malady
which is afflicting the fabric of our educational
system, and take corrective steps, I think
higher education would be a failure.

Iam conscious of the fact that central
planning is lacking in our country so far as
education is concerned. When I spoke in this
House on education-—it was perhaps on the
UCC report for 1968-69—I referred to the fact
that even our universities are not bound by a
central system of guidance. Leave aside the
country as whole. Take the State of Punjab.
It has 11 districts with three or four universities.
We read in the press of a dispute between two
universitics in that State. Two thousand
students sec a dark future before them asa
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result of this, because one university says that
the other university is functioning without
Jurisdiction. The eligibility is being questioned.
What crime have the students committed?
What it their fault that they should be the
victims of this controversy ? Can you imagine
the anguish of a student who has to wander
from pillar to post between Amritsar, Chandi-
_garh and Patiala ? All this is because there
i3 no central guidance in regard to higher
cducation. If something had been done earlicr,
matters could have been corrected. But now I
find from press rcports that the students are
there, but there is no eligibility for students of
Punjab University in Guru Nanak University,
and no eligibility for students of Guru Nanak
University in Punjab University. What kind
of educational planning is this ? Cannot our
educational planners at the Centre or the
UGC bave a umform policy for the country ?
This is only a question of a State, but because
politics enters everything, therefore, the
students have to be the victims. This is a
tragic waste of our educational resources and
we are unable to take this much of initiative to
rectify this state of affairs. The Ministry of
Education should have thought as to what
would bappen to the students of these two
universities when admissions started, A mess
has been created. If you go to the Punjab,
you would face a big demonstration of students.
They wander from one University to the other
and there is no hope for them. Please intervene
in the mattet and sec that something is donc
before the academic year of the studentsis
wasted. Therc is a tragic kind of hint in thus.

According to the Plan reports, 5.2 per cent
of the total outlay in the public sector is to be
spent on cducation i fourth plan. In the
Third Plan it was 6.9 per cent. So, while
education has expended, the number of univer-
siues has incieased from 22 to 83 and therc
are a large number of colleges, the percentage
of expenditure on education has become lower.
This 15 some thing which requires immediate
attention. Unless we do somethiag about it,
we cannot do justice to education. I do not
think any committee is needed for this. There
is no committee that will take less than one
year to submit in'repott. and by the time the
report is submitted, the findings will have
hardly any reélevance to the changing scene of
education.
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The educational system is having 1ts own
inertia. It takes time to change itself, and yet
something should be done, because when we
talk of educational reforms, we do not know
what we are going to do. There is no sense of
priorities, In my own State of Himachal
Pradesh, there are high schools and higher
secondary schools. We started basic education
with the flourish of a trumpet, but it failed,
Then we switched over to the higher secon-
dary systm as in Declhi. When you are
« nverting high schools into higher sccondary
schools in Delhi, in Hiumachal Pradesh
and Punjab they are converting higher
stcondary schools into high schools, so
that a boy who has passed matriculation
there fails to get admission in Delhi. There
should be a uniform educational system through-
out the country, Either switch back to the
high school or continue the higher sccondary
system, but there should be one system and
not two systems, or a different cne in each
State. Even in the same State both the systems
arc operating and nobody knows whether the
higher secondary schools downgraded into
high schools or the high schools would be up-
graded to higher secondary schools. There isan-
other report that the pre-university classes will
be spread over two years. This kind of lack of
clear guidance is running our system as a
whole, We are experimenting with ideas which
is leading us nowhere.

There is the three language formula which
a cynic has referred to as the frec language
formula because it can be interpreted in
any way onc likes. But I would like to plead
for some kind of importance being given to
Sanskrit and Pali which are our classical lan-
guages, Unless we do this, we are not going to
have the development of Indian languges in
a proper way, because they arc ina position
to inherit a vast vocabulary, a large number
of idioma, from Sanskrit and the cl 1 works
that have been written by Sanskrit writers and
scholars. Over a period of time we have to
see that this rich heritage is not wasted, If
you encourage them, Sanskrit and other
ancient languages of India can become living
languages, Kindly give some priority to this.

We had a meeting with Dr. Kothari yester-
day, He was referring to the importance of
same foreign languages. Iam not surprised at
the fact that in the United States the greatest
importapce is attached to the teaching of

)
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Chinese, After China, the greatest centres of
learning of Chinesc arc to be found in the
United States, but what have we done about
the Chinese language ? There is a department
only in Delhi University, and there may be
one in Shantiniketan. The total number of
students in both would not be more than 100.
We have to confront a country that is larger
in w1ze and population, and unless we under-
stand that country, we cannot do justice to
the job. We have to do something about it.

Dr. Kothari was suggesting that there should

be a national school in each one of the States

where the foreign languages are taught. Let

one such shcool or institute be opened in each

State Capital, so that the citizens of the State

do not have to rush to Delhi for studying any

foreign language, whether it is French or
Chinese or Japanese. If we want to do some-
thing about it, we have to sec that there is
some kind of a central model school or national

school in each State which can give clearcut

gwidance to our educational policy, and see

that the Indian languages as well as the foreign

languages aie given importance. If you see

the report of the Delhi University, you will

find that there are five or six students in the

Tamil or Telugu certificate course. When I

was studying in one such course, Tamil, we

tried to impress upon the Vice Chancellor the

need to institute the diploma course. But he

replied that there were not sufficient number

of students and 50 it could not be instituted. T

think this a vicious circle. Because there are

no diploma courses, students will not come in

for certificate course and because there are no

students, the diploma course will not come.

If we are not going to encourage the study
of South Indian languages in the North and the
study of North Indian languages in the South,
who is going todo that ? Similarly, about our
foreign languages. We start them in the
university ; it becomes fashionable to imbibe
knowledge and then after that, it is disconti-
nued. We must do some practical planning.
As I said this facility should be available not
only in Delhi but in other parts of the country,
especially State capitals,

1 should have continued for some more time
but for lack of time I shall refer now only to
onc important point that plagues us all the
time. Qur educational system is suffering from
inertis to which I referred earlier. We must
carry out a thorough appraisal of our policy
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and there should be an integrated approach.
Previously anybody could start a school. Now
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The ventilation is also very poor. Sanitary
arrangements also are very poor. So, the
hild are naturally uncomfortable for all

a school a good ger, good planning
and good teaching. Integrated approach needs
integrated planning and a thorough reapprai-
sal of education system because upon that
hinges the future of our country. Investment
on man and education is better than invest-
ment on dams and other things. If we invest
on man, our country’s future will be bright.

SHRIMATI M. GODFREY (Nominated-
Anglo-Indians)} : While speaking on the
demands for grants of the Education Ministry,
I want to bring to your notice certan points
which need consideration. They may be simple
points ; yet if we attend to these points our
education system will benefit and our chidren
will definitely be better for it.

I find that the standard of education in
Government schools 1 very low. That 18 why
many children go to the private schools,
whether the standard of education is high.
Ths could be attributed to the teaching staff.
I do not blame thc teaching staff at all,
Government pays them so little so that after
the school they are forced to take up tuition
which leaves them hardly any time for the next
day’s work. If we pay them handsome salarics,
I think the teachers should do a much better
job towards our stadents. They just come
there and take them for the day, neglecting
all the other needs of the children. Naturally
the child is tired and there is no interest in
the class room. The classroom itself is not
conductive for the child sitting there for so
many long hours. The other surrounding
environment naturally plays upon the mind of
the child which is so much attracted towards
whatever he sees around him, If the standard
of education has to be raised, we would raise
the salaries of our teachers; then we can
demand better teaching staff.

I find that discipline in our schools is very
low, particularly in the primary schools. I
should attribute this also to the environment
of the school. I have gone around in the south
to most of the achools and I find that the
schools are housed in noisy streets. They are
located perhaps in a place which will only be
a living house. There are no other amenitics
for the children. There are no play-grounds.

the time in the classrooms. I find also that
the apparatus is not sufficient for supply to the
needs of the children. There are so many
children in the class and there is not enough
sitting accomodation. The apparatus is not
enoughfor all the children engaged for the
whole time, with the result that half of the
class is engaged and the other half is playing,
naturally disturbing the rest of the class,

This also could be controlled if a elear ins-
pection is done at the right time. Children
should be taught that this is the only time
when they could gain the best that they have
to put forth in the future, and this could be
done if our teachers take a little more interest
and our education departments send round
really interested inspectors who will go round
and see that the child benefits and not the

hers or the inspectors alone

Then, ahout the school buildings, thisis
what I have often said also when I was in the
Legislature in Andhra Pradesh. I had visited
one school just before I came over here, and
while I was standing and talking to the chil-
dren in the class room, I was afraid that the
beam of the roof would fall down. The school
was being housed in such a shaky and dilapi-
dated building where I am sure the parents
are scared to send their children, I would re-
quest the Government, as I have done before,
that if it is not done at the State level, the
Centre at least should take a little more interest
and put up some school buildings of their own,
instead of hiring these houses which are not at
all suitable for classrooms. I would request
that the Centre should allot more money to the
States so that every State, every year, could
construct one school, so that within a short
time we would have our own schools instead of
the Gavernment spending so much money on
rent and not catering to the needs of the chil-
dren in that particular locality.

I would next turn to another problem. The
hon, Member who spoke before me was talking
about forcign languages being taught. 1 think
we have enough of our own Indian languages.
If we could try to study the languages of most
of our States, I think we could become real
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linguists. We have 14 languages to be studied.
So I think we should take interest in studying
the languages of our sister States; and this
will be more interesting because when we move
from State to State we could feel one with
them if we are able to speak the language of
that particular State,

I would hke to request the Centre to do
something about promoting the three-language
formula in the schools. I would say that the
regional language should be given as much
importance, as for instance, any other language.
The mother-tongue should be taught from the
first stage and I request that Hindi should be
taught side by side, not, of course, overlooking

English.

I would Like to put in a little plea particu-
larly for the teaching of Englsh. I know that
many people will say that they would rather
learn the mother-tongue, But knowing from
the cxperince that I have had so far, moving
from place to place, I find that we are going
to put our children into watertight compart-
ments if we are going to educate only through
the regional language or the mother-tongue.
I have known that many children who, when
they go to the neighbouring State, feel quite
out of place there, because they cannot make
themselves underatood or they cannot under-
stand their fellow-children or fellow-citizens
there. So, I would request that English be
taught with a lttle more emphasis, so that
from north to south, from ecast to west, we
could be understood wherever we go and our
children will not be misfits if they could go
abroad for further studics, or perhaps when
they go out sometimes outside the country
they will not be misfits, wherever they go to
any part of the world. This will carry them
all over the world and they will have self-con-
fidence togo and meet anybody on any plat-
form. But I find that the poor children in the
villages are taught only in the regional langua-
ge and when they come to the city, they can-
not understand either Hindi or English. In
Andhra Pradesh, they used to speak in Telugu
and even children reading in high schools feel
as if they are strangers when they come to the
city. We feel all our children should feel as if
they are onc and as if they belong to every
State in India. They should not find them-
sclves out of place whenever they go to other
places,
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In the colleges, they want to introduce the
reginal language. This is going to make it
more difficult for our boys and girls than any.
thing else, because college education which is
the final education for the children, should
enable them to step out into the larger world
and not make them stick only to their own
State. States which impart college education
in the mother tongue later on are unable to
provide jobs to the children. When the chil-
dren go to other States to find jobs, they are
thrown out. Their own State is not able to
provide them jobs, Therefore, our children
will be able to find jobs somewhere, where
they are fit, if they know a link language. I,
therefore, request that English should be taught
on a par with the other subjects-not that extra
attention should be given to English—but
English should not be completely climinated
from the curriculum. I would request that our
school children should at least have a general
knowledge of English so that when they go to
the cities or other States, they will feel that
they also belong to this vast country of India
and they are not misfits wherever they may go.

SHRIMATI MUKUL BANERJEE (New
Delhi) : Sir, of the many tasks which confron.
ted India immediately after independence, the
fc was the ruction and expansion
of her system of education. It is a fact that
various measures were undertaken by our
Government to expand education at all levels
and at all sectors. Despate all these measures,
the country’s literacy stands at 29.4 per cent
of the total population according to the latest
census.

It s now high time that we paused a little
and pondered over some of the fundamental
questions which are responsible for this slow
progress of education in India. The most cru-
cial point which emerges from the analysis of
educational system is that the entire education-
al development programme was ill-conceived
by the planners and we are putting too much
emphasis on higher education, But the higher
sccondary education which provides the bulk
of profemsions remawns completely neglscted.
Most of the professionals like soldiers, police-
men, postmen, primary school teachers, clerks,
small businessmen and assorted others come
from this category of education and their ill-
training adversely affects the efficiency of any
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programme leading to national reconstruction.
Quality of secondary education should be im-
proved if we want social justice. It is impera~
tive that for the ful im-r‘ tation of
any programme, the roots should be strongly
based and thoroughly grounded.

The immediate need, therefore, is to revise
priorities and curb the reckless growth of
higher education concentrating more money
and attention on primary and higher secondary
education. The indiscrimimnate expansion of
universities, which has continued at an accele-
rated pace during the last two decades has
created many socio-economic and psychologi-,
cal problems like ployment of grad y
doctors and engincers. Education s a human
investment, as Shri Parashar has said, and
an attempt should be made to evolve an
integrated system of educauon right from the
beginning. Immediately after the completion
of primary school education the child should
be given psychological tests to locate his talent
and motivation. This process will facilitate to
a considerable extent the reorienting of cduca-
tional objectives and will help the child in
developing an attitude of self-confidence and
selfreliance. Once a child is professionally
oriented he will not have to run to government
for employment. I therefore feel that a special
institution should be started for imparting job-
oriented vocational training. Of course, there
are afew institutions like this but I feel that
the ber s very li d and it should be
expanded. For example, as one of the previous
speakers mentioned, there are carpenters and
other professionals but they are not experts,
If we have special type of institutions for them
then they will not enter colleges for MA or BA

degrees.

The poor literacy performance during the
last two decades can be attributed to the
unsuccessful implementation of adult literacy
drives, Systematic and scientific implementa-
tion of functional adult literacy programme
instead of merely adult literacy programme
should be taken up. This functional adult
literacy programme has a wider scope as it
includes the various other programmes for
adults, Since the programme will be directly
linked with the impro of his prof
if will quickly build up the adult respsctively
with education. This has wider implication
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too. If we educate one adult we succeed in
educating the entire family simultaneously.
The National Archives is not functioning
very well. It scems that the Estimates Come
mittee, in the year 1968 or 1969, in ite report
recommended that historians should be asked
to go into its affairs and suggest changes. Dr,
Amba Prashad and Prof. Mujeeb were asked
to do this work, They have submitted a report,

T}mat report should be implemented immedia.
tely.

As one of the previous speakers has men-
tioned, there are lots of defects in the function-
ing of the National Council of Educational
Rescarch and Training. Jobs of the heads of
the departments of the National Council of
Educational Research and Traimng must be
advertised.

A new «eries of Looks are being prepared
for reading project when an old series which
is very popular is already existing. This
mvolves investments amounting to lakhs of
rupccs.

The Council at present is getting the books
written by outsiders, while its own cxpert staff
are there who are capable enough to write
such books. This will not involve any copy-
right complication on adoption or adaptation
by States.

The Council budget s more than that of
two central universities. But one wonders
whether the Council’s impact or output is
equal to even one univernty.

The Heads of the Departments of the
NCERT have made it a practice to travel by
air both ways although they are not entitled
todoso. Only in emergency cases they can
have one journey by air.

The university autonomy is justified but this
should not be confused with accountability.
The output of individual professors should be
assessed by public bodies. As there are party
politics and other factions in the departments,
in certain cases it has been found that the
Heads of the Departments foment trouble by
appointing thelr own favourites or people
belonging to their parties.

In many univenities students keep their
names cnrolled in the university for 12 or 15
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years just to indulge in politics. This generally
happens in the Law Department. Some steps
should be taken to sec that such students, who
are not interested in studies but are interested
in other political activities, are not allowed to
continue in the university.

Then, there is the Delhi Education Bill
which has been passed by the Metropolitan
Council and which will be coming to Parlia-
ment, This has been passed in the Metropoli-
tan Council after a prolonged struggle by the
aided school teachers. As it stands today, the
Bill contains provisions for (1) the same srrvice
conditions in matters of pension and gratuity
etc., (2) direct payment of salary to the aided
school teachers by the Department of Educa-
tion ; and (3) for a temporary take-over of the
mismanaged schools for not more than three
years.

I would like that the third point should be
amended because when 95 per cent of the
money is being given by the Government, if
the Government takes over any school which
is mismanaged only for three ycars, there is
every possibility after three years of some
teachers, who informed the higher authorities
about g , being punished. This
is a wrong procedure.

A suitable amendment may be made for
ensuring security of service of the aided school
teachers by introducing a provision for the
constitution of a judicial tribunal where an
aggrieved teacher may go in appeal against the
orders of the Director of Education. The court
fec for such an appeal should be Re. 1/- only
and the time limit for the decision of the case
should be six months in order to avoid harass-
ment to the aggrieved teacher.

Provision for the recognition of the teachers’
amociation should be introduced and proper
representation should be given to teachers in
all matters concerning education.

Political pressures are being used in the
appointment and in the promotion cases of
teachers and just orders given by competent
authorities are being set aside under the politi-
cal premure of the ruling party inthe Delhi
Administration. There is, therefore, great
unrest among the Dethi teachers against such
political victimisation,

The last point I would like to say is that
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I was very happy when Shri Siddhartha
Shankar Ray met the Delhi teachers. After
many long meetings some recommendations
have been prepared by the Ministry. They
should be implemented and should not be
brushed aside because there is every possibility
of the Minister heing changed. I feel that
this should be considered strongly and should
not be brushed aside at the present state.

SHRI MALLIKARJUN (Medak) : Mr.
Dcputy-Speaker, Sir, education is an important
instrument for the reconstruction and trans-
formation of the socicty. As we dream to build
a democratic, socialistic and secular society, it
necessitates us to know to what extent the edu-
cational policy we follow has got its own
significance.

Referring to the despatch made in 1884 by
Woods, the then Secretary of State, to the
Board of Directors of the East India Company
the despatch enunciated the aim of education
as diffusion of art, science, literature and phi-
losophy of Europe contrary to the studying of
Sanskrit literature. Later, the recommendation
was reviewed by various commissions like the
Hunter Commission in 1882 and the Horton
Committer, Ultimately, the Government
Resolution was adopted in 1913, I neced not
go into the details of the recommendation but
the importance of the recommendations is the
ultimate evolution of the cducational policy.
In 1937 the All India Ed 1 Confe
was held at Wardha under the presidentship
of Mahatma Gandhi and where the salient
feature was free and compulsory education and
education in the mother tongue and it was
incorporated in Article 45 of the Directive
Principles of the Constitution but that object
has not been achieved by the Government of
India to the extent of full satisfaction. At the
commencement of the Fourth Plan only 42%
of the school-going population in this age
group get free and compulsory education and
there still remains a large section to get frec
and compulsory education. Anyway Referring
to the recent commission of Dr, Kothari, it has
given adeq and satisfactory educational
policy which was reviewed by Parliamentary
Committee and with the climination of some
of the recommendations, a final policy had
been adopted. Now, it is before the Govern-
ment of India to see to what extent the educa-
tional policy can be implemented regarding
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primary cducation or seccondary education or
higher education.

Sir, let me bring to the knowledge of this
hon. House that when a child comes for pri-
mary education particularly in the rural areas
1tis so miscrable that the buildings have not
been completed and other facilities have not
been provided. Of course, this may be a State
matter, but, at the same time, the responsibility
of the Union Ministry of Education also lies
here and so far as the secondary education under
the jurisdiction of the Government is concerned
T donot know to what extent every parent of
this hon House is satisfied and here every one
wants that his progeny or his children should
be given proper cducation. Particularly, they
send their children to the Mission Schools or
private schools where proper coaching 1s given.
Sir, as we are conscious, upon the early educa-
tion of the students depends the nation’s pro~
gress and prosperity. Therefore, the steps
which we take have got their own value and
here I have to inform the and I frame an
allegation against the Andhra Pradesh Chief
Minister, Mr, Brahmananda Reddy, who has
recently with all his irresponsible and destruc.
tive attitude, with s Power-intoxication, has
abolished the examination system both at the
primary and the secondary stages.

SHRI B. S. MURTHY (Amalapuram): A
point of order, Sir. The hon. Member is att-
acking a person who is not here to defend
himself. He says ‘power-intoxicated’ etc. How
far is it proper, Sir ?

SHRIMATI M GODFREY : Sir, it is not
true., They are having cxaminations but not
detention, I think they have changed,

SHRI MALLIKARJUN : Madam, when I
am speaking, please don't try to interfere.

My main emphasis is that if you have no
cxamination at every stage but only have an

examination at the 7th standard or at the
lOth standard, where is the fear complex ?

Zv are we going to train our children ? How
arc'you going to enforce discipline on the child
who 15 the future pillar of this nation ? Here,
1 want that the Minister of Education should
give proper guidance. How far examination
#re emential is & question of dispute.,
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Now, referring to higher cducation, partie
cularly, the University Grants Commission
has been functioning to the best satisfaction
with all its minimum resources available at its
disposal. For the information of the House
and particularly of the Hon. Minister in charge,
I would say that the total number of univer-
sitics are about 79, The funds at the disposal
of the University Grants Commission is very
much less and not enough scholarships are
provided for boys and girls. Even these small
scholarships are not given properly and satis~
factonly in ume. For Scheduled castes and
tribes, under Socual Welfare Scheme 1951,
about Rs. 40 has been allotted to each bigher-
education student and still the same policy 1s
being continued although the cost of living
has gone up several times. 80,000 Scheduled
castes students are suffering m this country.
They come from poor agricultural labour fami-
lies. They cannot afford to provide facilities
for the education of their children. It is the
responsibility of the Government to see that
they also participate and become part and
parcel of the prosperity of this county.

For the Scheduled Castes and Tribes the
Union Education Ministry 18 spending Rs. 5
crores. I suggest that they should spend not
less than Ra. 10 crores, so that they may get
additional Rs. 50 per head, per student, so that
there will be a sign of prosperity for the sche.
duled caste communities.

Recently, in my own state, in Osmania
Umversity, this difficulty about lack of funds
has been expresied. The Vice Chancellor of
the Univensity had to undertake a fast for relea-
se of funds. 1do not know what the attitude
of the Chief Minister is. Never in the history
of the country has a Vice-Chancellor been
forced to undertake a fast for release of funds.

The Vice-Chancellor’s conference held du.
ring April, 1969 and Students’ Representatives
Conference held during 23-/5th May, 1969
recommended for the effective partici pation of
students in the adminutrative and academic
affairs of the universities. I suggest to the Mi-
nister that he should itsue a note to the con-
cemcd univeniges so that the students’ parti-

in the demic and admunistrative
:ﬂ-mofeschumvmhy can be ensured. The
quality of educition should be such that the
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students’ produce should result in the nation's
vitality, The Education Minister should
take necessary steps in this regard.

I request that more funds should be allotted
to the University Grants Commission. The
present provision of Rs. 85 croresis not ade-
quate. They should be given more funds so
that hostels can be constructed for boys and
girls and research work could be done.
They should get funds for consideration of
hostels in cach college affiliated to the univer-
sity. Finally I suggest that effective implemen-
tation of the Kothari Commission's recommen-
dations should be undertaken along with nece-
ssary provisions to the teachers. Thank you.

SHRI DEVENDRA SATPATHY (Dhen-
kanal) : While supporting the Demands of
the Ministry of Education, I would dike to
made a few ohservations regarding Education
in this country.

1t is true that since independence a lot has
been achieved in respect of having more col-
leges and universities throughout the country.
But, when welook at the students unrest can
we say that we have been able to achieve all
our objects ?

15.25 hours
[Sur1 N. K. P. Sarve fn the Chair |

My bon. friend Dr. Govind Das who spoke
before me talked about spiritual education.
From that moment I started thinking about
what he meant by spiritual education. I have
also read some portions of the Kothari Com-
mission's report in this regard. Of course, it
looks like a telephone directory, but whenI
went through that portion I was disappointed
to see that the commission had missed the soul
of education, It appeared to me that they
had given much attention the external aspects
of education. Of course, [ do not mean to
say that external things are not important.
But it needs the soul to be vulised by it.

In their report, they have spoken about
religiow and spiritual education. It is assumed
that by readiog moral, spiritual and religious
booky, ane becomes mora, spiritua) or religious,
They have suggested thaton the basis of a
comparative study of religious textbooks will
be prepared for religious and moral studies at
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the universitics. I was thinking of this pro-
blem: suppose there are contradictions
between religious and moral books, what will
be done ? The umversities will cut off some
portions of it and after that censorship, what
remain !

When 1 am on the subject of spiritual edu~
cation, I am tempted to speak about the Shri
Aurobindo International School of Education.
Our Minister of Education knows about it. I
have put wy child also there. They have done
a way with examinations, They do not give
degrees or diplomas or even certificates. They
are carrying on very big experiment. I was
very much surprised to see that none of our
Ministers in the Mmnistry of Education has so
far visited that institution. Education is a big
problemn in this country and in many places
people are carrying on experiments. It isa
very big experiment which is going on in this
Shri Aurobindo International School of Edu-
cation. But not of the Ministers has visited
that institution so far. ...

TilE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND 1IN THE DEPART-
MENT OF CULTURE (SHR!I D. P
YADAVA) : But he was not invited us.

SHRI DEVENDRA SATPATHY: In
1969, the Ministry of Education appointed a
committee to go into matters relating to the
Shri Aurobinde International Ceatre of Educa-
tion. They suggeted that Rs. 6 lakhs should
be every year as recurring grant, but only
Rs. 3 lakhs has been given to that institution,
I would request the hon. Minister of Educa-
tion to sec that the entire recurring grant
suggested by commuttee is given to that institu-
tion, Iam sptaking for the first time in the
House, I hope, hon, Members will tolerate.

‘There is a proposal for the establishment of
Shri Aurobindo University at Pondicherry to
celebrate the centenary of the great man, Shri
Aurobindo, who was the first principal of the
first national college that was established in
the beginning of this century in Yadavpur,
I hope, Ministry of Education will take necess-
ary steps to help the college that is being
proposed.

I am thankful to Minister that Dr. Kothari
has been given some more time to serve
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on the UGC. It is doing a very good work,
but the grant they wanted, was not given to
them. UGC gives grants to all the universities
on sharing basis, but there are certain States
like Orissa which are very much under-deve-
loped. This basis should be abolished in the
case of Orissa and other backward States.
They should be given more grant

Further, UGC has got some centre of
advance studies. I do not think, any purpose-
ful and useful work is being done there. Then
there are National Science Councils of Edu-
cation. These councils are not one of the
councils either under the  control  of
Government or the UGC. I think, some-
thing should be done about them also.
The Council organises a number of summer
institutes. I wonder, if any assessment has
been made about this programme. Some
assessment should be done.

About the NCERT I wanted togather some
informations, and I am sorry, I was told that
it is a big white elephant and it is serving no
useful purpose. There is some enquiry com-
mittee about it and I would request that the
report of that enquiry committee should be
placed on the Table of this House.

I am grateful for having given me the time
to speak. I could notspeak on all the points
and I will find another occasion to do so.

sft geeT ais (=) @ A, &
faeg g, SEFfas q#A0@T F G
FT gaGT FIATE | 140 27 fq07 A =770
gar w3 & 5 faerr &7 & w1 fagr
AT IF AT AT Fw fAww @A e
srr 7wty fafmy e g fF e
F Feg A7 fawx ;AT ST AT
axar & fF sad S@3uarfas arnd g1 ar
AT TSTHAF, AT AT AT &7 |
Ffe @ aF T aend g AE A A §
a% aF & 7z 9EdT g 5 oF s oFs
Y SYAT B ATF | FE UF GFEE OHFE
) THIGAT FL AT AT § FEGH €109
FX 1T A @ FI I FT A FL
S 2 F Fwedror & fax g1

JULY 13, 1971

Social Welfare & Deptt. of Culture) 228

S | AW | far #1491 g 8
qr RSTE ST A7 fRrery v A ==t
BT 1 agr g fad 3 se Sd
wgr oA & faar & a7 # e &7
TF TTHEA LA &7 Je7 fRar w1 § av
#E srafa 78 S0 =g | feeg ag
FHATAT AEN & ST W AL 97 qh, FY
fr gar 2w F frar ¥ frdr o A
HEAT JEAT T WET B, AT AR gIEdl
am sfqas AT oF w707 ok oy
qga g s faer £ syaeqr s
9S 3R fame w afk qEr @@ ar
ferear sremvr 2 208 geghrat @ qre
T AR W F Gt w7 Hae frer
G A0 A, A A WErT vy &
SH 91X FIA T AL &1 FAbew Fae
AT FfET A< 39 w7 F ST Aifey f5
@ F oSfAT & @t 7l Ay, aai A
aufsy F7 a%, IqfT F7 a%, Jgar #
ag faar 3 9%

AT AT S gAr qaqd favar wo
F a7 faafat grr 43 £ qvwg 9gq
o s @ ¥ S fend G A€
39 geaia AT w9 AT § 1 gF asr
WET @Al § B 919 a7 98 9% @y & aq
AZ AT AT AT FAT & AT & T Ieg
T AT & 33T AT f7ars 3 a9 §
AT T FTAT TIFIT FIHT AT AW
Audr & s B oger =ifgd S99 oAy

:

Frar faere @t 9, a37 vG FAG

T3r g1, gATAAT 92 A9 a0 7 A TG @
S Al Alo Fo HTo Alo VT AW
gedl & YT A, A AREAR A, AT gAA
awer o7 5 3 F9 g e & q7 4 |
wfeT & auAar g (5 F1E ofr dar w9
sea gq a9 4 78 fear g faasr
qataT &1 S0 T | AT AT IT AT DL
Fg &% WeAAT T §, AT A4 FAT &

s e s A

1



229 D.G (Min Edu

& sora & fe fawn 5 & W gor
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. - PROF. MADHU DANDAVATE (Rajs-

pur) ¢ I would not like w0 restrict the debate
only to the issue whether the funds that are
made available for education are quite ade-
quate. I would also not wase time in merely *
voicing regional gtievances regarding our
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educational institutions. I would like to take
discussion to a plane from which it should be
possibie for us to look at the overall perspective
and orientation of our educational system.
I would like the Government of our educa-
tional system. I would like the Government
to realise the basic motivations and the con-
tent of our educational system. Basically, the
educational system has to be a process of
cultivation, that must develop firstly percep-
tions, secondly, intelligence, thirdly emotions
of human beings.

The educational system must be able to
teach our alumni to live tastefully and aesthe-
tically with duc regard for the social obligations
and ideals, We are a secular democracy and
profess that we are wedded to a socialist way
of life. Therefore, it would be worthwhile
investigating whether these social objectives
of our society bave been fulfilled by the edu~
cational system and whether the Government
is contributing to the fulfilment of those objrc-
tives.

The reconstruction of our e lucational
system fundamentally reforming our curricu-
la, the methods of teaching, the syllabi for
universitics and schools, the outmoded methods
of examinations and restoring to the univer-
sitics real spirit of universalism with accent on
acquisition of modern knowlegde that will
inatill a spirit of modernism.

The question of medium of instruction at
the university level must also br dealt with
at length in a proper way. To my mind
briefly, the failures in the field of education—
Government is responsible by and large for
these are : firstly, inadequate equipment and
resources to cope up with the rapid expansion
of cducational fucilitics with the result that
academic standards are dwindling ; secondly,
general indifference of the educational pro-
gramme to the stage of development of
students ; thirdly, lack of provision in the
educationa! Institutions for the cultivation of
the social and objective aspects of mind ;
fourthly, absence of opportunity to the students
to exercise initiative and spontancity under
smothering weight of written essay type exam-
inations which tend to become just memorisa-
tion tests; fifthly, insistence on the pasive
receptivity to the almost utter exclusion of
active cxperience and pasticipation; and
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lastly, the prevailing unchalienged notion ot
the echools and colleges as instructional shops
and not as communities living and working
together in the service of shared higher values.

A lot of talk is there about the spiritual
values and cultural heritage of our country. I
fecl that through constant education and per-
suasion a considerable part of our decadent
tradition should culture will have to be dis-
carded and destroyed.

Thereport rcfers the nationalised produce
tion of sghool text books. To inculcate modern
values and national outlook among the stu-
dents, what is nceded is not merely dealing
with the control of production of text books
but with the contents of the next books. The
alumni is to be liberated from the stranglehold
of the feudal culture of our fragmented society,
The text books contain a number of biogra-
phical sketches. If you look at the warious
biographirs that have been presented to our
young students, what do you find ? We do not
find in them the presentation of the historical
perspective with a spirit of objectivity I
might be permitted to mention only two illus.
trations, The point of view which I am
putting forward will be unpopular.

The late Lokmanya Tilak had a burning
sense of patriotism ; he was the spokesman of
Indian nationalism. But we cannot forget
that some occasions he surrendered to the
traditional Hindu orthodoxy., Can we ever
forget that the late Lokmanya Tilak went
abroad and when he came back, he had to
surrender to the traditional Hindu orthodoxy ;
he had to resort to an act of atonement which is
called ‘prayaschitha’ by the orthodoxy. He
created the controversy whether social reform
or political reform came first. On a number of
occasions, in order to placate the political
supporters he surrendered to the social reac-
tion and the orthodoxy in this country. This
spirit of objectivity must be put before the
utudgnh.

Shivaji who happens to be a national figure
had been denigrated just as Stalin was, We
find that Shivaji who cutght to be the symbol of
burning patriotism and nationalism, national
unity, sense of tolerance and accommodation,
:dmini_tuntive efficiency and collective leader-
ship, has been reduced to the symbol of paro-
chisism, The Election Commission has con-
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ducted so many elections. In my State Shivaji
has been made some the election symbol in
small and petty elections, from panchayat to
parliament, That is the greatest tragedy of the
nian whom we hail as a national hero. We
must project most of these great men in proper
perspective.  If our Ministers try to do it, they
will have to incur some unpopularity but they
will have to do that.

I will take only one minute more. History
is being taught and writtcn with an element
of passion and prejudice. For national integ-
ration this will have to be changed. I touched
that point last time, and therefore, I do not
want to develop it. For the Muslim commu-
nity, the set of heroes in - history is different ;
for Hindus, the set is different. Those who
are taught history are taught with passion and
prejudice, instead of bringing about the integ-
ration of the country, a sense of strife is being
projected through our educational institutions
and text books of History. These text books

will have to be revised. I would request the
" Minister that rather than merely controlling
the production and calling it as nationalisation
of the production of textbooks, nationalise the
textbooks in the sense that real spirit of natio-
nalism will be actually permeated through our
textbooks, and in & new way history could be
taught.

Science is being taught, but the very subs-
tance of science, the very motivation of science,
is being lost, History is being taught but the
motivation and interpretation of history are
lost, That is where we need to have a change.

Sir, I will take half 2 minute more because
it is a very important point. I will touch on
the mediumm of instruction problem. Here also,
Ifeclthat I am projecting a point of view
which is very unpopular, because cither people
want the regional language as the medium of
instruction, or, at the other end, they want the
status quo tu be maintained and want English
to be retained as the medium, In deciding
about the medium of instruction at the univer-
sity level, I would like the Government to
apply certain criteria, To my mind, the fac-
tors that must weigh in deciding our medium
of instruction at the university level will be,
one, desirability of ensuring inter-uaiversity
communication and mobility ; two, need to
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preserve access to modern knowledge ; three,
legitimate aspirations of a free nation to ensure
the rightful place to the Indian languages ;
and lastly realisation that the unqualified status
quo about the medium of instruction cannot
continue. Expertise knowledge in science is
growing, and therefore, there is all the more
need for communication and transfer of
teachers, exchange of scholars and research
workers. If that is to be brought about, a
spectroscopist coming from Banaras will never
be prepared to come to a Bombay university
college if he finds that the teaching of science
in university is going on in Maharashtra
through Marathi only. Therefore, 1 am build-
ing up a case for uniform medium of instruc-
tion at the university level. I do not say that
if there are regional languages as media there
will be disintegration ; because there are
enough politicians and communalists in the
country, who are bringing about disintegra-
tion. They would not give scope to the
educationists to bring about disintegration.
But I feel that for communication, and inter -
university mobility, this type of uniform
medium of instruction is neccssary.

As far as possible, theie should be one
uniform medium. If English medium is to be
changed, it is better to have Hindustani or
Hindi in 1ts place, But if there is a controversy
about Hindi in non-Hindi States, I would be
satisfied by permitting the southern States or
the non-Hindi States which are opposed to
Hindi to adopt English are the regional lan«
guage as the medium of instruction ; in the
rest of the universitics, lct us accept Hindi.

I am one of those who believe that rather
than having insistence on one language and
two countries, we must have one country and
two languages. That is the attitude that I
would like to adopt.

Inthe end, I would say that though all
these problems to which I have referred are
problems dealing with only a small sections of
the population in society, yet they are very
important. Here, let me contlude by giving
only one illustration, The famous Spanish
philosopher, Salvador Madariaga, was once
asked,—he was talking in terms of liberty,
cultural freedom, educational progress—what
is the microscopic section of population which
is concerned with these problems, And he
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replied : “if you just lift up a human being,
put him upside down, and sec that only
the head of the human being is submerged
below a bucketful of water, the percentage
composition of cells in the human body
that are submerged in the water is very small,
but the human being dies because that part
which is submerged is very vital.”" I'o my
mind, the section of our population, which is
the educated section, might be a microscopic
nunority, but you must cater to the needs of
tiat section, because they are a vital sectiou
and will act as catalytic agents for the social
transformation in the countiy. If they are
approached in the right manner, the process
of sovial transformation can be brought about
in an accelerated and effective manner.

SHRIB 8. MURTHY (Amalapuram) : Sir,
1 rise to support the Demards of the Ministry
ot Education, Social Welfare and Youth Ser-
vices. Injutsice has been done to this ministry,
though it comprises three very important subjects.
The time given is veiy niggardly. Education
is such an important instrument for national
integration, social reformation and economic-
proguess that it should have been given much
more time. Not only that, Even the resources
are becoming more and more meagre for
carrying out the various plans of this mimstry,
Coming to social welfare, more than 50 per
cent of the people in India are socially back-
ward. To discuss a subject like this, asking the
members to speak within 5 minutes each, is
something r1idiculous, if not prcposterous.
Youth Services 18 again not a subject to be
seen like a meteoric thing and then forgotten
aboutit. Therefore, I request the minister to
see that hereafter much more time is given
to these subjects, We may not be able to say
much which is constructive, but still our ago-
nies, our ideas and frelings about certain things
happening in this country will be known to the
minister, through him to the ministry and
through the ministry to the country.

SHRI LAKSHMIKANTHAMMA (Kham-
mam) : Time should be extended for the dis-
cussion of these demands.

MR. CHAIRMAN : In view of the long
list of members who are desirous of speaking,
there is a suggestion from the Minister of
Parliamentary Affairs that the House should
sit till 7 o’clock today. If the House favours
this suggestion, we will continue till 7.
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THE MINISTER OF PARLIAMENTARY
AFFAIRS AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR): I just
whispered this idea to you because there is
a long list of speakers from both sides who
want to speak. [his ministry covers scheduted
castes and scheduled tribes also. Lady mems
bers also interested in speaking. But the fact
remains thit iff we spend more time on tlus
ministry, we would be taking the time of other
wmunistries  More munistries will have to be
guillotined at the end. Perhaps, my own
ministry, if n>t me, will b+ gullotined. We
can continue the debate tomurraw, but it
will m>an more ministiies being guillotined.
Therefore, I made the suggestion that we may
sit lor one hour more.

MR. CHAIRMAN : The subject i« impot-
tant. ‘The consensus of the House is that we
will sit tifl 7 o’clock today.

SHRI B. P. MAURYA (Hapur): No; it
is not like that.

16 hrs,

MR. CHAIRMAN : Otherwise, it will
mean some more ministrics will have to be
guillotined. Therefore, even if it means some
inconvenience, I think in the larger interests of
the country, I take it that the consensus of the
House is that we should sit till 7 o’clock.

SHRI B.S. MURTHY : Sir, thank you
for the clarification. 1 would not like to touch
anything except school education in my speech
today,

Mouch has been done and much is comtem-
plated to be done as far as cducation of this
country is concerned. But somechow or other
the progress does not seem to be satisfactory.
It is stated at page 14 of the Report of the
Ministry of Education :

““The Bourd views with concern the pro-
gress of primary education in the country,
On the basis ofthe present trends it appears
that no State would be able to rcalise the
goal set in article 45 of the Constitution
carlier than 1980 and several States will be
able to do so only in the the 2ist century.
The Board, therefore, feels that the whole
situation should be reviewed afresh and
concrete proposals put forward both before
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the Central Government and the State
Governments so that the target set down in
the Constitution with regard to free and
compulsory cducation would be rcached in
all parts of the country by at least 1985.
The Board requests the Chairman to set up
a high-level committee to examine the whole
matter.”’

In article 45 of the Constitution it is stated
that within ten years the whole country should
have the facility of free and compulsory pri-
mary education. Twenty ycars have passed
and still we are in the wilderness and accord-
ing to this statement it may take at least four
or five decades to fulfil these targets. This is
the woelul state of affairs and it shows how
disinterested the nation is on the subject.

The educational system in India since inde-
pendence has no clement of excitment in it and
it has no revolutionary changes. It is the same
education which we had 50 or 60 years ago.
The system is still going on at a snail’s pace.
I feel that an element of revolutionary change
must be introduced in it. I am not here to
state what 1t should be but I am prepared to
discuss it with the Minister.

SHRI K. N. TIWARY (Bettiah) : You are
here only to criticise and not to give sugges-
tions ?

SHRI B. S. MURTHY : I am prepared to
mect the Minister and the officers of the
Ministry and give thcm some of my ideas. I
do not waut to do that here because that will
take more time,

The proof of the pudding is in eating of it.
After 25 years of national education in inde.
pendent India under great servant and profes-
sors, what is the result today? Are they
diaciplined, constructive and creative ? Are
they looking forward to a time and in the future
when they will be able to make India betier
known for its greatness in all walks of life ?
After a generation or more of education we
have created Naxalites ; we have created poli-
tical murdercrs ; we have created regionalism
which cuts across nationalism and we have
created defections which were unknown in
India prior to independence.

Like this I can go on cataloguing. I do not
stand here to point my finger and say, thisis
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your mistake and that is our mistake. Any~
thing that would not contribute to national
solidarity and unity is something about which
every individual must be greatly concerned.
Therefore, it is high time that we must sit to-
gether and see what is wrong with our educa.
tional system.

As a matter of fact, the latest census has
shown us that our literacy progress is not even
1 per cent per annum. At this rate how many
centuries do we require to educate our people ?
Here I have certain figures called out from
this report. As far as the progress in lower
primary is concerned, in 1950-51 there were
only 200 lakh students. It is good that in
1970-71 this number has gone up to 600 lakhs.
There is a very good improvement so far as
this is concerned.

What is necessary is that the Munistry of
Education, through its counterpart depart-
ments in the States, should undertake asto
how many students have joined in the primary
classes, how many have continued in the school
up to the fifth class and how many have passed
out of it. That is more important. What is
the wastage ; what is the stagnation? Every
individual student who is lost to the school in
the middle of the year is a loss to the society.

In this respect I would try to quote the
Bible and say that if there are 100 sheep and
one sheep is lost the shepherd leaves, as Jesus
Christ has said, all the ninety-nine and will go
in search of the lost one. Therefore, all the
professors, teachers and everybody engaged in
this great nation building task of cducating
the nation must be fired with a mussionary zeal
so mach so that every school will be an institu-
tion....

MR. CHAIRMAN: The hon. Member's
time is ug.

SHRI PILOO MODY : He is pressing the
bell in the middle of the Bible,

SHRI B. S. MURTHY : Because the devil
has come, I am sorry.
AN HON. MEMBER 3 The lost sheep.

SHRI B. S. MURTHY : We are willing to

invest crores and crores of rupees on factories,
dams and everything else. T am not against
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them. But the human material is the most im-
portant material in building up a nation. As
long as you forget about it, as long asyou
ignore it and as long as you are indifferent to
it, I am sorry, the nation cannot progress and
the nation cannot be respected in the comity
of the world’s nations.

1 wish, I had some more time. Anyhow, I
would not disobey your ringing the bell in spite
of the fact that I have very solid saupport from
Shri Piloo Mody. Therefore, I would appeal
to the Minister that the whole system should
be put into the test tube and from the primary
—} am confining myself up to the higher
secondary—to the higher secondary, there
must be a thorough change, a change cons-
tructive and gradual.

There is one word about Hindi. The
veteran leader, Seth Govind Dasji, every year
speaks about it, gives usa lecture on it. How
many of us are kren about it, I do not know.
But what is casential is this I am coming from
the south and the south is not inimical to
Hindi. It is much more in favour of Hindi.
But what we do not likeis the hegemony that
18 being thrust upon us from the Hindi-speak-
mg areas,. Who are you to question us about
our willingness or unwillingness about Hindi ?

AN HON. MEMBER : No.

SHRIB. S. MURTHY : Do you mean to
say that we are not patriotic as much as you
are ? Sir, years before Independence was won
by India, in the South we had set upthe
Dakshin Bharat Hindi Prachar Sabha and
thousands and thousands and even lakbs and
lakhs of persons have been educated in Hindi
and to~day South India can boast of scholars
of great merit and calibre in Hindi and their
books are being read and appreciated in the
north, Therefore, please don’t point your
finger at us and say, ‘You read Hindi, other-
wise—-(dash)’. When the Aryans were rul-
ing here, cverybody was anxious to learn Sans-
krit. But we said, ‘No. Sudras should not
read.' If he read, his tongue would be cut off.
Ifhe hears, something will be put into his
cars, Therefore, it b a dead languag
To-day, you are, on the other hand, so extre-
mely fond of rubbing your Hindi on us, We
are onc with you as far as making Hindi as the
national Janguage but don’t try to decry us
and say that we are not one with you....

(dirtorryptions)
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Another point, Sir. The mid-day meals
scheme is being continued. More than a lakh
out of six hundred lakhs students are being
given mid-day meals. What is necessary to
bear in mind is not the supplying of fuod to
indigent students but the philosophy, the
national unity in it. If all the studentsina
village sit together and enjoy a hearty meal,
from that stage onwards, you build up your
nationalism—not criss-crossing into Parties and
playing ‘Ayaram’ and ‘Gayaram’ game. There
fore, if you want to prevent ‘Ayarams’ and
‘Gayarams’ in India, begin education as the
primary school and make the students under-
stand that they are children of one nation.

Sir, I have many things to say., But thank
you very much for this indulgence. I will once
again appeal to the Minister. He is a Siddhar.
tha. He will become a real Siddhartha as far
as education is concerned and 1 wish him all
success.

MR. CHAIRMAN :
Devi,

Rajmata  Gayatri

I must make it clear that the allotment
chart mentions that your Party has only four
minutes. So you must be very brief.

RAJMATA GAYATRI DEVI (Jaipur) :
I will be very very fast. 1 hope the hon. Minis-
ter will be able to hear me.

First and foremost I have taken pleasure to
see in this report that merit scholarships are
being given to residential schools. I also run
an educational institution and it is a public
school and up till now the general tendency
has been against Public Schools. So, it is
refreshing to find at least one Minister who
has understood what a Public School stands
for and I am very glad to know that we have
been asked to take in the public schools 25%
admission of merit scholarships from next year,
I think this is a wonder{ul thing.

1 would also like to point out 1o the Mem-
bers of this House, who think that the Public
Schools system is a western institution, that it
isnot true. Thisis an old concept of educa-
tion where the students stay with the teacher
and, thercfore, they get the full benefit of
education and of teaching of morals and extra-
curricular activities. But I am very much per-
turbed that the hon. Minisier is going to West
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Bengal. But I hope this policy will not be
changed by his successor, whoever he be.

Now, as far ag Education is concerned, there
is one more thing that I would like to say. In
this changing world of today, scientisis,
naturalists and geologists and everybody else
are warning us that man is committing suicide
day by day. I think we should understand
this. We just edueate our children for the
present, not for the future, We should teach
them subjects like ecology, preservation and
conservation of natural resources. They should
be taught those subjects with Natural History
and Geology in their Schools and Colleges. At
the same time we should also ensure that they
develop as disciplined citizens of the country,
For that, we should introduce a course of
Citizenship giving guidelines to the students.

I find myself alone voice, or the only person
who seerns to be looking after the beautiful
city of Jaipur. I go through the City every day
and sce the beautiful architectural buildings
getting spoiled. We have to keep a cheek
over the upkeep of everything. I wrote to
the Archacological Department and they say,
go back to the Rajasthan Archacological
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we see this subject has come back with a bang,
In 1963 there was an exhibition in Hamburg
and very beautiful sculptures were auctioned.
Why should smugglers get into such things
and sell them and make huge profit ? Ifin fact
we have abundance of art objects, why cannot
the Government itsclf scll them and make a
profit ? Ifsuch art objects can go out of the
country, the Government itself can step in and
auction them, like Sothby’s and Christics. Why
not do something like that instead of allowing
the smugglers to take them away ?

I know, Sir, that you have got a lot of other
Members to speak, and if I say anything more,
it would be a repetition of what others are
going to say.

AN HON. MEMBER : She can speak a
little longer.

RAJMATA GAYATRIDEVI: If I could
speak a little longer, then there is another
thing that I would like the hon. Minister to
consider. Ifecl cdther diffident in saying it,
but on the other hand, I feel that really must,
I feel diffident in saying it because people may
think that I am saying it because it affects me.
At the moment, does not affect me, thank
good There are many palaces and there

Department. They say, go back to the Centre.
And so it goeson. I am not only speaking
about Jaipur, but this applies to Ajmer, Jaisal-
mer also. There are beautiful stone carvings
in Jaisalmer, but pilferage takes place. What
I suggest is that important centres of architec-
ture should be taken over by the Centre and
created as State subjects.

I have written several letters to this Ministry
regarding the preservation of ‘objects of art’,
I have been told that laboratories are available
in this country where old textiles and paintings
can be maintained and repaired. The National
Museum is the only one with a laboratory
who can help in this regard. There should be
more of these laboratories where you can
attend to all these things.

Regarding museology, this pamphlet says
that only 9students were trained. When we
talk about unemployment, here is something
where we can do something,

Regarding theft of art subjects, as long back
asin 1968, I spoke on this subject and now

arc many forts of historical importance in
India. In the old days, the maharajas, rulers
an1i jagirdars kept them up. Today, they are
crumbling. Something must be done about
them.

There was a very good article in the papers
yesterday about Khajuraho. This young lady
wrote that tourists could spend three or four
days there if these places were expanded. Then
she talked about the fort at Ajaigarh. It is
falling apart and ifone takes the trouble one
would be surprised to see how many murtis have
been stolen from the fort during the last three
months or more. I would like to say that if
something could be thought out, we could
prescrve some of the finest pieces of architee-
tural skill that are to be found there. We do
not want them to crumble. So, to keep them,
something on the lines of the National Trust
in Britain might be thought of, and the gwners
of these palaces and forts might be contacted
and something must be done to preserve them.

Wt wwone fawriere (Wég)
awrafr o, & firer swiera & Wi e
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g A Y wwda war g A Fag
syt w6 § s wxma fae Ao
gt & gof fear § o <@ dArem N
ser #§ O O awerar &1 1 & Wi seen
e g ot fagd gwt @, fos
T guR gy fare § @t o P
3 Rexeft ¥ E 3 W AvETF
A B AFT AN AFA FT WA T |
¥ gt s Pl w7 & %W A A
avs ferr rgar g f fner & vy
R, o ¥ g w9 gu, frw e ew
qF F1 ¥qeT faay % foeyr Y ww yo@,
aMg 9T AYAr Y ) AT Eurd Aga
qrly gaeqrd  faar § grr @9 ) awdr
o oa agy ard gard anead g s
fr faen & wror geer vl Teaw
foadfy off fond 34, ge & o A9
& ag, frar &7 #1€ Qar g8 7@ v
fora% @y # ol wafedi & dowc
g figyd &g T ¥ &, avdeT g%
e T I famre frar g ot waw
qara fau & oY+ sfsier gama @@ g faq
g7 T wANg A8 § Afeq srwdty 39 am
w1 & & e w0 aga @er g Sifs
A ¥ qEA B FAT AT AT AW ZH
37 F9 9feadT From § ) & aga g
T W@ qgA-gaR fewr WA §
St #RA gak ff faar ¥ AFAew ¥ AR
fauy qoeft foivd Q@ &7 o, «fr =IAvAr
BT FEug H, I IF T FG A7
ar f5 faw geg 7z fogre fasow,
‘R FeE # foiE,” Y 3aF A
g aga ¥ qfeada 5@ 39 fogid a7
frare o & falr w9 1967 ¥ areidz
Tor WA fasb o, fagy 67 ¥ @
oAt FRaiE A § oY, 3AAr qAT Hrw K
a1 9% aare g a frad g A aw
;AT w2y § ar fawm ¥ s @Y
T EROS awfEm A3 fafesw fyaer
AW QAT G A A W 3w Fg)
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g1 SO ge AP g 5 gard
fearerr dwe g o) gt qifgg-daey-
¥e 1% ¢ o faeew amw e
g @ @ifey | 9ad wgr mar ¢ fw
Ay foer @ QA fm WA
frgifaat st ad gasi & s YA
feafz dar #3 97% 92T garemrdr swraAr
dRr FR, ITH AT {HLS @AW g
aEAr q'1 F  gardy e W @
ST gAY 3T AT qHAT BT AT HL
gardy faer: XgT ) A1 AW, S AT
e deg o w1 AogE A1 ¥ 90F qH
FG & Al o gEEr #% W fw
gardt faar s sy der FEAY ?ower
gaTR frerraat Y g ag & fr awe saw
& agt 9T & # gwar N ArEA TITT
g, T g g e § el &) A1
fafesr 5o, 7@t ot wrrend =t § arrzo
ugo u¥e M ; wwi fgrg Frgafaen dar
fFar JmaT 1 gWF x@ I AT QA Ar
Frgzvlar O F (A% *ar e foan ?
arer ehet § UX gsreas A famrdf §
st fs faepfadi & ww=qasr, wrevmifys
wrEAE #1 dar v & dfew gany
AU AN F1ga AMHY & qway
oRTT R AR g § ARY AW E AY
gweq fry 3 faadr e faarfadt & areer
o Ay degw 931 € AT AIgT G 7
AW FAIA @ AT Y AT W &
FAR 77 gaai § uF tar agEw g
¥ fafgfaee samr aad €, 9% R
a7 &1 #1§ 3w AFY R, hraw w1 Ak
Aeq A4 & S A IAF 4w F7 Y
aer ag farerr dar A FaET

feqrd & wgr warar fF freodf st
weqew § Fd aga awds &0 fewar
fxr &rar wfag + &P gad ag A%bron
dar @t 1 ey 9g 7w+ fowar
Gar gy 9% ) guR T R gard farer
# gg aaea s W N owrar dar
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&1, 7y anifefes arvews dur & Afew
@ afefes awens M FAF
fag wf A T AT ¥ ¥ wwe
fau ? s B2 gE I f 4 afew
Y qe aF @ ft gFar ofr T oA
fp e ¥ faorst oY Q7 g=we & s
t3ay = oY gy a 9T A
w3 o ar grsfes fow o fn O =728
& sagy 7 Myt AowT F AP 1 3@
qg & NF S A5 gW@wWA A7 Sy
§ ST @AW T AT AT IH T
&T §qr o FA%y TG0 gt & qrgfefes
qrIeaF A T T AL I E AR A
ang faarfasd} § o7 W @I Y AT
feama #7 AT AT AN HOFT Fav
Af wgr aw ansfeleT argEE Y
a g farm & AR AR ST § 9%
gea ¥ §F L AT FIX

@ & ag s wRar g O gwa a8
o8 w5 IgA & | Afwa arer o gw
Ty § fr 7% que WY F e § AT
@0 aww Taa & w=w § A1 g faw-
faert freg 48 Fr a1 ) I A @I
g HTAAAE ® w7 g aF &1 ¥ agi 9
RO #r qarT OF B g FgAT AT §
FAfra F sw aq &1 aww fafreet gy
&T o7 fasAT ArEAT § 6 o dro Fo
#AITo Ao TA & 1T A 72 fawwrr orrav ot
YT 3 T ag AT Fre [ aw vgr
gaug A 7 ¥ fr faen & afiada
T @t foer Y ¥ ey o & o
A ag q@ A @ TN 1 FT FH
farstr % gerga afad® $T7 €1 ArawgHar
% fafreme agEg & wgu fr ¥en
T F TF FIA I, AR AW A9 F
3% a1 wf a9 fasd sk & v o
IgEi # o 5 gww fownr & qeeew W
@ Y g9 wgt wgl v gfomaT T
wrgd ¥ ! arewd qugdaa ¥ g wa afi-
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WA A0 AT E AAGE Ao SrgEd
TgFeT A gy ofadw @ oA
AAPIFAT § 1 A &F A ATEHQ T
g ¥ uw wwe ¥ ¥4 § fqag § faa¥
frgan a4l @1 FrFvd W) ag
fenrafes foafrr faaey fF gr wmr
wrey & a8 FE N wrewd e Foav
fafes et & aff § 1 g®  franifrsy o7
I AR yaw & graey § fedgd
gt 9ifgw AfFa ag o G av
femrs a8t & 21 gwmaqre # g
FE A aw A aefr &1 F afes g
T VT g W FgAr Wigat g @Ay
gey AT qagT T g8 & Fr fawr &
=L T ZH qfvadw A8 3T & wfgey
¥ § gH ot FeqAr w0 § gawr
qer T8 HT TF 0 frer  uw A
AN 2 fFr ga awry et
#YT gAR qIH AWt T QU FT qeAr
¥ wwar §F w1 ogEgg e A
Y% AT SART qF3997 § AT ¥ar w18
7 #1% afvada 1 aqifF 2T s or
qfeada @@ Fr e § o & sy s
g fr g fafr=s age syt awes
¥ faat # fora ®r9 Y g7 999 sy w3
& Suar A QU F6

fore st @A wwaTr Sy aw
depfe feam ¥ Fuwd (R o o
WA : IreA AR, frer or # gare
& Forawr o garrg & w0 T 912 AqehwA
AT F A & ar A0 A A a7F
YAA G 37 1 @ gf &4 g w9
¥ gu farer oy dw winf ¥ @iw w7 AT
e § | 9F TEhr wEAd qher F
faade A, QAR qpbww §
TR A AR A ghrafad gy
¥ taqqdz A ) ATl A favenn
N Nfedr §T & w7y § NI
e famr & sofy &fr g a3
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g¥ft AT AR F o T Y ) 39
Fex AT Hiwe § arey qeent & gmy
Taar AT § fow & sferwr @ wiaEm
fr gk g frad faaner awer § fa
faem & swfr Y ) gwR arg Tt
oF ¥ %7 ghEfEd Fm aF g oy
gAY Y geqr 12 Q% & T AT OF
T F NG FT Y FH O 70T A AT qH
73 A1 AT AT H 4,320 FOT QAT S
T | HTY AT OF o UT GiF 4T OF
far Ed FAE

fogsr & @Eyr GEwd ¥ AHT
gfrafady an 26 s ¥ 4T &1 v
3A%r 300 ®o HrE WY I T IO Y36
FAZ %o UH AG § I | I Y
SrE{y egEt F1gATeAr A1 9 faFas
agenr ¥1gw we feam s aar g
fra gz 98 1200 FAT o &F AT
gefra drerr 1 Awqer afer o v gw
uFY ¥% & A1 faenw 9§ AWy s A
Wt 3g# qfF 7EY & |¥Wi | ¥ avg W
famr= FET AR WA § | EHAT AR
qAT T@Y g, WA A7 Ay annfuw feafr
¥ 9aF qEANT @A gU gH P v
& ot 3y dfszer w7 7 31 g, %
T ag fw w3 ¥ AAM WeEw
ST G0, TF OF HIF QST W

srgadt oqva ¥ fawsr w5 feafr
A AgY & | BHQ FHwEE A fooid &
fr foser & dgwm & gfg g afgy
& 3uy mwgAT g few AT EE A
AAN TS AWEONA ZA AT AT FT
faq $T w0 Q) g IO gAR
& wfew aw W o agrar s e
S WY LA FT &) SNAOT ST g
a1 Ja% fa¥ 1200 FA7 5o AW AXFT
Fam adr &1 A are A A
I 7R A F Y a1 et A gard
TR AT TN | gafed § aea gae
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FTEAA W AT AT FIAT AN
fe AR srfrEdaEe & 97 A9 &7
¥ foodt wfas aemr & § ower Ay
T AR B NI FT ) AR A
wag Y o

=t gogme weAelt (9wdEr) | AfeT
Tl R & FF e 3991 I97 q€ @A
gt gmrd & wed FEr & gRan)
ark ggade A uF &) o o7 Ay w1
o faar fr dar ady & gafar wrgnd
g A AvEAE 7 FEr T gEA
g

(el Joraw S 8|
& Ky W RCLT) Kjf ,Sf &8 B otz LS
—8 fugp bpif 53 K Jlag 4
By e 0 Kl o edathyd ol
wolp Bl @ e ke 85 Lo &
'Jii...lg oW ghed slyks dS ooy
[—2
st et : ag O 45 | ww ¥ 3o
F BT F RAT § 1

0 e dqto vy U @y fawv
) & ygad fawsr A Aveng A
az & @ areg fas ¥ vy g fr gacdy
guer foadt € &, AR ARCSTA
qF

! gagre qeRat 7R afvad Fre
FAT & 95 gn g, 9% ¥ @ g
w7 & @A aGrfgd 1 1300 w9z
go qferd #1981 gAr &

ot ®to o araw . gafad T8 wHeaT

F oSTA X AT T W ArERY AT
AFET CIFAT T ATE SAA A7 geav

FEA FNaT wr fofd H Ay
ag &0 74T § 5 o $Y o sfer eel)-
#z 7@ frar qar & Afew & qaAr
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[ #1o d¥o grxa)

T § 5w Fwa @ gy @
fawfedl ® @y faear o &, W@ w2
Fora} § 80 gide yrYHIOw € wwr
Fiamnd ek SFR qaFT F A A
WE gENTE G ¥ F0 I T
w1 Y fremr @ar € ag Fafg g R
@ ) afsw ag @ T9dee QA & v
BT gueRr g | e i o o
w1 ot fegemr smEwd ot A g
% orEl ¥ osyiAwl ¥ A § §ag
e @ @ A §, fagal A ag
T fear w & N s | foew
fiear & 1 TORY g9 QU FA 7 ofyw @
gfus sifrg s

. St wmwm R (vfewrar) oA
IAENT AT N @2 FY 7

= WMo o gray : AL T VLA w
faed & % wom fggm & T I9H
qfa $ifay | afew wza ¥ o fede
# #d & | gafay saF qraw o e
4

" ¥5 Miaeg qrg o F g T
Y mesl # wmwr fegar fF oagi T
fFeefrormr dEvigm wY, oF Y forsrr & @0
wifgh 1 9 qF avE gEF § AT
U’x!‘ﬁ'ﬂ...

Mg v @ W F
ForfRedEa TEar g |

wamafa Ay T UF g% A%
% &1 g8 @ TryAn I T &

it dro @ Tvaw : PG W FEE
¥ Ao o fo FTo o F AR ¥ wgr )
geas § 39% wmdg saAfEt § g
gr1ofF & g wvr g e whea &
agt e wifaal A W@ A A oy
far o § st o qurE gk ArfRal ¥
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far §, aar gy arfyal ¥ fow w3 faar
g o A peedE fear @ aloa
At Ifaw qure 3% fawmg & fad o
FEHT /AT AT |

gty Afeswr s & oy §
RIAAIT HA0TH F FLr 1 I AT ATEAT
g 5 cdwm fafred & wwaew
e §, &va fafredy § avgew Taar 810
seg g T Eew fafredy & w81 o

FFFr gorda § ArgE A JrE TR
g€ & pyaiz § oy § @E o
d@ro €o Ko o & wHiEAW ¥ A G-
a9 FAG ¥ weaw ¥ 6 g N fear
Eag Ry v W @, A sl sy
q @ & e A g A
W@ g A ey fead  fasrel
g

AT FEqT { A1 {657 fro qao
480 & qi} § Fgr 5w w1 ST T G
qEAT fiyer |4t A ¥ fear ar, 98 =Y
dfcewrrgs ¥ | fro g 480 FT FHIAWT
T g WA 9w Fk ¥ gadr et
N AE qrawsar 7g | ofraT fd-
e ¥ awg §Huw ddo Ao Ao
T §, 9% A § o gaaer
a8 & | Afew wrge F A1 swAET A
FrRtaam & ando aprdo o W W
g Magr &y g fRyE §, W AW
aga vurar ader A ar 1 § wwAlT
az| ¥ wgm fF T war andes §
FHEF T H

aAH qrawe o & girafed @
gfwrd et & FX & ot dgw mady

FPHA L, TE T wow gEm @
AT GNAW T fAT w0 )



253 D. G. (Min. Edu,

sfrareft g wwelf X fawelt & oy
¥ aX ¥ oY% agt & fowst & R § s
i3z amEgw AWt ¥ fararod § o
grad § fr SowT qRTETH & ST 9
T e A i & qER § daw
ag war &1 9 fed & qEd & s
o aminr gER TRAASEA § guw A8
SHTAT ST T GHREAAT TG F7AT I3 |

sy ¥z gead Sfry ot arfawer arean
e & A X A FEr &’ I P
Fz;'rarrarg?rrgﬁr g+ feafy 3y 2
F7 oY 1 we W X AAY ¢ A &, A
T g fowl & @7 ¥ wwg IwAw
A0 A IAFT ATATT ZH W FIA

g frlt ¥ P wifer A A
Fer 2139 A} A ¥ gg A Fy
AFAT g | I @@ A ofr 3 ) FfE
o S feer 7 et ww o A
INT $Y AGATAT FHT AT FATY TG FY A0
¢, e Aoy W | sad fawe &
¥ guY Fa0 B &, 98 & wee Aeed
N FAAT A E | qW WA 18 FAT
%o gL WE F) TF, 0F $AT T AW &
iz & frr fear d ) wier & AR
¥ fou gfrafedr @ #r frad frax &
fom ga¥ o o w07 T fear 1 g
¥4 ufer 7§ & & awewar § f wvady
TEEH THY GEAT gh |

st #o gwo fawrd (wrarersisr)
ad Al

ot Wo Yo avew : garw wF ar R
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HEY oY wwwA wOr | Jargfr §AT 9%
fomare W fen wre 3T WM A
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g
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TEFATT N g R gEC AT E Y
gy ev8 gury & W werEw g 9¢
frae #8001 g8 wam R i e
qerwg w owgrer Pedfoew wd gar
g

SHRI HAMENDRA SINGH BANERA
(Bhilwara) : Sir, I am sorry to say that the
most vital policy of education has bheen
cxperimented by all the ministers who were
made in charge of this portfolio. The education
ministers who, rolling on cushions and improv-
ing their bealth by the tonic effect of adulation,
power and garlands, were busy in tampering
with it, toying with it and burying it in false
egalitarianism,

Sir, the Education Ministers are not interest-
edin the next generation, but are mostly
interested in the next general elections. The
Education Minister who is also in charge of
the affairs of West Bengal, as has been said by
some of my friends as the military ruler of
West Bengal, is going to relinquish this port-
folio and we shall have to face a new Educa-
tion Minister.

The way Shri Siddhartha Shanker Ray
showed intercst when he took charge was
heartening. But now he has been amigned the
duty of utmost importance, and I wish him all
success. He comes from a family who have a
brilliant and distinguished record of serving
this nation during the independenceera, I
hope the Herculean task ahead of him—to
weed out the ional ¢l will be
carried out by him, befitting the traditions of
his family.

1 remember in 1967, what the Education
Minister has said once, regarding the educa-
tional policies. He highlighted the point that
the main weakness with us has been not the
lack of ideas but the failure to implement
known and even agreed programmes. So, it
s¢ems clear from it that the implementation ig
faulty. I will not be surprised if one day our
Planning Commission will fall in line with the
Pentagon of the United States.

As compared to other States, Madhya Pra-
desh has acted as a very good boy to the
Education Minister. ‘The glorious example of
the out come of our pational educational
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policies suggested by the Central Government
can be seen in the case of Madhya Pradesh.
Every time the Central Government suggested
a change in the educational policy, the State of
M. P, was the first to implement it and the
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studies when he leaves the higher secondary
school, because the course are compartively
difficult and fresh in the first year of the four
year degree course of B.Sc. (Ag). During the
secondary education, basic knowledge of the

result is not brighter. But the ion of
M. P. is the worst among the universities of the
nation. I want to know why the suggestion
contained in the Kothari Commission’s report
has not been implemented in M. P.

“The gap between the nations advanced in
science and technology and those like ours is
increasing in explorably, There should have
been a detailed study in depth to find out how
the courses of study should be revised aud
other activities reorganised to make them more
relevant to the needs of the country.

1 understand that the educational plans arc
long-term plans and long-term projections of
needs and resources arc beset with serious
uncertainties. But now the time is up when
we should stop playing with the fortunes of
millions of young men, who are frustrated
because of the failure of educational policies
and to take up the matter to give stability to
this policy with seriousness.

Starting with primary education, I pity the
the under-paid staff. In Japan and some other
countries, the salary of a primary teacher and
the university teacher is the same. If we
cannot reach that standard, we can certainly
bring about some improvement.

In Rajasthan, primary education is under
the panchayats and they have made a mess of
the whole system with their petty views of
political attitudes. We should realise that the
foundation is laid in a young boy during this
period of primary education.

1 am glad something is being done in regard
to the compulsory and free primary education
in the country. The Education Minister, as
the Chairman of the committee which is exa-
mining this aspect, should expedite this work
and action should be taken to reach this goal
of free and compulsory primary education.

Secondary education requircs great attention
of the Ministry, It has been found that a
student of agriculture in the secondary school
has a tough time in setting down to his further

bj should be imparted to a student so
that he does not find difficulty in his further
studies.

No educational system in India can be
satisfactory if it docs not meet the needs of the
rural areas and if it does not have the foliow-
ing objectives in view : 1. Training of farmers’
sons who will go back to their farm and ‘work
on them more effectively. 2. Training of
a varicty of persons for education, extension
work, etc. 3. Training of rescarch.

Ours is krishi-pradhan country and it is
necessary to extend all facilities tq agricultural
education in India. It should be ensured that
agricultural education reflects the agricultural
policy of the nation and represents in effect
the cardinal fcatures that should influence the
economic development and democratic growth
which the nation has decided to promote
under the national plan.

We must recognize the basic fact that
farming provides the biggest avenue of em-
ployment and is the basic source of food and
other human needs. There can be nothing
more important to the country than a suitable
system of education for imparting a sound
knowledge of agriculture and farming.

To build up a welfare state we will have to
achieve high level of competence in those to
be trained at various levels in agricultural
cducation, which forms a major task of the
present stage of our development. The agri-
cultural universities and institutions should
require our attention. At a time when the
national needs of increased agricultural pro-
duction are p t and technical p 1
are required in large numbers, both in public
and private sectors to make our soil yield more
and better crops, dealing with our agricultural
cducation in all its facets in the country and a
thorough overhauling of the system is
necemary,

Jansangh is not against English language or
sny other foreign langusge, To have close
relation with othér nations of the world we
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should learn these languages. The policy to-
wards languages in the ficld of education
should be as follows. Primary education
should be in the mother tongue. Middle and
high school education should be given in regio-
nal languages and the study of Hindi should
be compulsory. Students who speak Hindi
language should learn in addition any other
Indian language. The study of Sanskrit should
be made compulsory. Grants to Sanskrit ins.
titutions should be increased, The greatest
national trcasure we possess today in the litera-
ture of Sanskrit. When other nations are
showing interest in it, why are we ncglecting
1t ? Isthis because its learning would hamper
the progress of achicving socialism for which
the present government is mad ?

The language problem should be settled
once and for all in the national interest. I do
not sce any reason why this government with a
massive mandate is running away from it. I
know you cannot please everybody but the
ragn of this country is with you and we expect
that every action that you take would be in
the national interest.

Youth service again is a very delicate pro-
blem. [he role of the NCC is of great impor-
tance. The set up of the NCC Units in the
country and the admimstration of NCC by the
defence personnel are praiseworthy. But we
are not taking full advantage ofthis department
by making the NCC voluntary. In Rajasthan,
for example where a huge amount is spent on
the setup of the NCC, should it not be made
compulsory ? A student undergoing this tra-
ming learns discipline which we fail to impart
i schools. Itis a good thing. There are very
many advantages and I feel that it should be

made compulsory.

More youth centres should be opened and
programme performed to develop understan-
ding in the youth and to make him feel respon-
sible in fulfilling the great and pious task ahead
him in strengthemng India in every field.

MR. CHAIRMAN : You have cxceeded
your time,

SHRI HAMENDRA SINGH BANERA:
I would need ancther two minutes. I want to
mention the Vice-Chancellor of the BHU over
here. Incidentally, ¥ happen to reprasent the
same ar¢a, Bhilwara, which returned Dr. Kalu

ASADHA 22, 1898 (SAKA) Social Welfars @ Deptt, of Culture) 258

Lal Shrimali, the ex-Education Minister, in
the year 1962. IfI may remind the House,
Shri Kalu Lal Shrimali had resigned from the
Nehru Ministry under the Kamaraj Plan in
1964 and it was said that the resignation follo-
wed under the Kamaraj Plan was to strengthen
the party organisation. Example counts more
than precept. Shri Shrimali, after his resigna-
tion, was appointed the Vice-Chancellor of
the Bangalore University and from there he
has moved to BHU. Ido not doubt his ability
because he hails from Udaipur but would cer-
tainly like to mention here that Shri Shrimali
is more interested in political activities in the
BHU rather thanin working for its improve-
ment. The herculean task made by Shri Ma-
dan Mohan Malaviya in bringing the name of
BHU in the same prominence as was of Nalanda
is being shattered by the present Vice-Chancellor
of BHU. Certainly, he has strengthened the
party organisation in BHU rather than impro-
ved it. His indulgence in i ‘union
activities, sheltering the bad elements and favo-
uring groupism and partialism in promoting
lecturers without their competence, is responsible
for the unrest and disturbance in the BHU.

The appointment of the Vice-Chancellor
should have a criterion and ifitis absent at
present, it should be formulated and implemen-
ted. Non-political persons with high educa-
tional experience should replace such persans
whose appointment to such a vital post is poli-
tically motivated. We have so many high
cadred educationists in our country and they
should be given a chance.

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE (SHRI K. S. RAMASWAMY) :
Mr. Chairman. I thank you very much for
giving me an opportunity to intervene on these
Demands. 1 will confine my remarks to the
activities of the Department of Social Welfare.

The Constitution provides certain safeguards
for the welfare of the under privileged classes
in the socicty and also lays down certain obli-
gations on thc Government to protect and
promote the welfare of the backward classes,

Article 46 of the Constitution says t—
“The State shall promote with special

care the educational and economic interests
of the weak of the people, and, in
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particular, of the Scheduled Castes and the
Scheduled Tribes, and shall protect them
from social injustice and all forms of exploi-
tation.”

With this end in view the Department of
Social Welfare has been implementing certain
special measures in addition to the general
development programme. Our achievement
in these 20 years is not what we wanted it to
be, yet we have really achieved somcthing
which we may boast of. It may be less but it
is not insignificant. We have donc somcthing
and T want to narrate some of the progressive
things that this Department have been able to
do in these twenty years, If you see the alloca-
tion of funds, we have been getting every year
more funds from the Planning Commission.

17 hrs.

In the First Plan period we got Rs. 26 crores
which rose to Rs. 78 crores in the Second Plan
and in the Third Plan it was Rs, 102 crores.
During the inter-plan period, i. . 1966-69, an
amount of Rs. 69 crores was spent on these
programmes and if the States are also added
to this, the total amount comes to Rs. 375
crores.

During the Fourth Plan period the Central
allocation is Rs. 142 crores and the States will
spend Ra. 37 crores per annum and the total
will come to Rs. 327 crores. In the first three
Plan periods we spent Rs. 375 crores while
in this Plan period we are spending about Rs,
327 crores.

AN HON. MEMBER : It comes to Re. |
per head.

SHRIK. S. RAMASWAMY : It may be
and it may be less also. But we have to fight
for more funds and in future we shall get more
funds and we shall see to it that even this
amount is spent properly and it produces good
results. That is more important.

SHRI R. P. ULAGANAMBI : What is its
percentage when compared to the total plan ?

SHRI K. 8§, RAMASWAMY : I don't
have the figure now.

SHRI R. P. ULAGANAMBI: May be
very owch less.

SHRI K. 8. RAMASWAMY : We are con-
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cerned with the development of the Backward
Classes who are backward -economically, edu-
cationally and socially. Unless these Backward
Classes progress well in education, they cannot
make any progress cconomically and also
socially. So, our emph is on ed ion
If we give cducation to all people, I think, the
social evils will disappear. Unless and until
we get cent per cent literacy in this country ;
this curse of untouchability, I am afraid, will
not go from this country. So, we should give
them more education.

Mr. Bhandare said that there should be
universal primary education. Definitely this
will benefit both castes and non-caste students.
So, in the educational field I will mention
what has been our progeess.

In 1931 the literacy rate for the Scheduled
Castes was 1.9% as against the general literacy
rate of 9.57%. This rose to 10.27% for Sche-
duled Castes in 1961 as against the general
literacy rate of about 24%. Thus while in the
case of general population the literacy rose
about 3 times, in the case of the Scheduled
Castes it rose to 5 times, As for the Scheduled
Tribes, literacy rate in 1931 was 0.7% in 1961
it was 8.54%, i.s. the literacy percentage rose
12 times, This, in the case of Scheduled Castes
and Scheduled Tribes the growth of literacy
has been at a far greater pacc than that of the
general population.

SHRI B. P. MAURYA: Can we know
anything about higher education ?

SHRI K. S. RAMASWAMY: In post-
matric education also the improvement has been
considerable. In 1950-51, 1316 scholarships
were ded to the Scheduled Caste student:
The aumber rose to 42,071 in 196061, In
1970-71 it is 1,57,000. In the case of Schedu-
led Tribes, the corresponding figures are 348,
6871 and 29,200. Thus, there are at present
about 120 times as many Scheduled Caste
students undergoing higher education as there
were in 195051, while in the case of Scheduled
Tribes the number has gone up about 85 times.

After education comes the employment.
Now, we have fixed reservation in services for
the Scheduled Castes and the Scheduled
Tribes people. Revently we have aised the
geservation for Scheduled Castes f;mmuiw
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15 per cent and in the case of Scheduled Tribes
it has been raised from 5 to 7§ per cent. We
are making very good progress and for the
last 6 years, from 1964 onwards, we are able
to recruit for the IAS and IPS enough to
satisfy the quota reserved for these two classes.

Then again, with regard to the combined
petitive ination, we arc able to
achieve the quota. Itistrue that the backlog
is there and it will take sometime to clear that.
But we are proceeding according to our pro-
gramme and there is no lagging behind.

To assist the candidates of scheduled castes/
tribes to prepare themselves for the examina-
tion and get good marks and passes, we ate
having onec institution at Allahabad for pre-
examination training. That institute is doing
very good job and producing very good results.
About 20 or 25 students appcar for the exami-
nation every year and get pass. In one year it
has produced 50 % results. We arc encourag-
ing more and morc number of students to
come and join the Allahabad institute and get
the benefit of it. We went to sct up pre-exami-
nation institutes in the States for the State
Services and also for LIC, Banks and such
other things, We have alrcady got institutes
established in  Andhra, Bihar, Gujarat,
Haryana, Keiala, Madhya Piadesh, Mysore,
Orissa, U. P., West Bengal and also in Delhi.
We have fixed reservation in the industrial
training institutes for these people and somc
stipends are given as a sort of ¢gncouragement.
As on 31-1-1970, there were 13,641 scheduled
caste candidates and 2,402 scheduled tribes
candidates undergoing training in 356 indus-
trial training institutes.

On the develop t side, the
problem is with regard to the landl of
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vent the alicnation of lands belonging to
scheduled tribes.

We have got adout 500 tribal development
blocks functioning throughout the country,
Some of these arc there for 10 years They
have not made much progress, So, instead of
expanding the block, we are concentrating in
the same blocks, for another 5 ycars, and we
will be spending Rs. 10 lakh for each block in
this 5-year plan. Till 1968-69 we have spent
Rs. 39 crores on thcese blocks.

11 Tribal Research Institutes have been set
up throughout the country to coordinate the
the rescarch activities of the central orga-
nisations and to advise how the tribal wele
fare activities can be conducted.

Another thing we are doing is the nutrition
programme. We have started this on a wide
scale. The children suffer from nutritional defi-
cicncy. Because of malnutrition, they are
affected very much and we should take care
of them. If their health is taken carc of at
this age, 0-6, they will become better citizens,
Otherwise they will not be in very good
physique and mental state. So we are concen-
trating on giving this nutritional aid to the
children. Last year we spent about Rs. 4
crores which benefited about six lakhs of chil-
dren, and this year we have raised it to 20
lakhs, and so far we have been able to benefit
8.44 lakhs of children in 7700 centres. This
is confined to tribal arcas and also slum arcas
in big towns consisting of a population of one
lakh and morc. The UNICEF has appreciated
our work with regard to the children and in
the past two years they have doubled their
grant to our children activities in the country,
They have also given one-fifth of the total
t 30 far given to the under devecloped

these people. They don’t have enough land
to cultivate. Somebody remarked that 46 of
them are landiess Isbourers, So, in this con-
nection States have to do something and we
take this up with the States, During the years
195061 (10 year period) about 36 lakh acres
were allotted to the scheduled castesftribes
and between 196165, about 1.5 lakhs acres
were allotted to about 50,000 persons. During
1965-66 about 8 lakh acres were allotted to the
scheduled castes and about 1.32 lakh acres to
the schedulod tribes, Almost all the State

Governments have alo caacted laws to pre-

countries for this purpose.

We are also having many schemes for the
welfare of the unfortunate handicapped chil
dren who arec mentally retarded, who are
blind, deaf and dumb, We have got four
national centres where they take good care
of these people and also do restarch, and the
Department also gives grants to voluntary
organisations engaged in this work through-
out the country.

We are happy that the parlinmeatary coms
mittee for the Welfare of Scheduled Castes and
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Scheduled Tribes has been constituted mnow.
The previous committee under the chairman-
ship of my hon. friend Shri Basumatari did
good work and produced about 19 reports
within a short time and they could get very
good cooperation of the Department. We
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that not enough attention is being paid nor are
sufficient funds being allotted for the purpose
of improving education in our country.

Dr. Mathur has correctly observed in his
book.

! Adminict

have accepted many of their r
tions and it was only in some cases that we
could not accept. With regard to other recom-
mendations, we have sent them to the other
Ministries for review.

My hon. friend Shri Ulaganambi mentioned
the fact that untouchability was still prevail-
ing. The Elayaperumal committee went into
this and had recommended the enhancement of
the punishment under the Untouchability
(Prevention of Offences) Act. We are seriously
thinking over it, and I am going to bring for-
ward a Bill for amending that Act.

He also said that assistant commissioners
who were functioning before should be re-
appointed. This matter was discussed by the
previous commissioner Prof. Bose and he was
not in favour of reviving this. Also, the Minis-
ter at that time, Shri Asoka Mehta was not in
favour of it. But the parliamentary committee
went into this matter and have recommended
it. Now, it is for the new commissioner wio is
coming shortly, to look into it and then we
shall formulate the proposal.

Regarding the conversion Scheduled Caste
students to Buddhism and admission of Sche-
duled Caste students in ptestigious institutions,
1 shall leave it to the hon. Minister to make a
policy statement thercon.

SHRI EBRAHIM SULAIMAN SAIT
(Kozhikode) : I am grateful for having been
given a chance to speak in the debate on the
Demands for Grants of the Ministry of Educa-
tion, I am sorry that I have got only a very
limited tome at my disposal and, therefore, 1
shall brief and shall deal only with certain
important educational problems of our country.

q

For d , socialism to be
established, economic conditions to be improv-
ed, industrial efficiency to be enhanced and
above all, for unity and solidarity of the nation
to be realised, proper education and proper
educationsl facilities for all, is the basic need
of the hour. But it is a matter of great regret

acy to
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“India is still backward, illiterate, poor
and emotionally disunited....
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SHRI EBRAHIM SULAIMAN SAIT: I

hope the time taken in these interruptions will
not he deducted from the time allotted to me.

Sir, I was quoting Dr, Mathur’s observations

ASADHA 22, 1893 (SAKA) Social Welfars & Depit. of Culture) 266

in his book, Educational Administration, dealing
with educational problems. He says :

“India is still backward, illiterate,
poor and emotionally disunited.” The
Centre should take more interest in
education. The glaring disparities in the
quantum, content and provision of education
in various States of the country can be
removed only if the Centre is actively enga.
ged in formulating sound policies of educa-
tion and implementing them.”

I hope our present dynamic and able Edu-
cation Minister will not leave us and go but
remain in this Ministry, and formulate sound

d 1 policies acc g to the need of
the hour. I would like to suggest that in our
universitics we must establish Employment
Counsel Burcaus as in foreign universities,
in USA. I want this because they will go a
long way to find jobs for our younger genera-
tion and give them proper advice to find right
jobs for themselves.

The student community in our country do
not get proper encouragement through scholar-
ships from the Government for studies abroad
and therefore they have to depend upon
scholarships of British and American univer-
sities. I hope attention will be paid to rectify
this sorry state of affairs,

Coming to the Aligath Muslim University,
you are well aware that this noble institution
has been established by the efforts and sacrifices
of the Muslim minority for last one century.
But today Iam pained to point out the fact
that the University is being run under the
emergency legislatian of 1965. There is no
democracy there. The Court, the Vice-Chan-
cellor etc. are governing like autocrats. Pro-
mises were made by the Late Minister Shri
Lal Bahadur Shastri and later the present
Prime Minister, Shrimati Indira Gandhi,
repeatedly, that a new Bill would be introduced
as early as possible maintaining the minority
character of the university and fulfilling the
aspirations of the Mulim minority. Mr.
Fakhruddin Ali Ahmed was entrusted with
the task of finding a solution. He had appoin-
ted a Committee known as Baig Commitece.
The recommendations of his committce have
been before the Government since 1968,
Speaking last year during the discusion on
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the D ds of the Ed on Ministry I also
demanded that the Bill should be introduced
at the earliest. The then Bducation Minister,
Dr. V. K. R. V. Rao, replying to the debate
said in April, 1970 and I quote :

“I tock the matter to the Cabinet and
1 have decided to introduce the Aligarh
Muslim University Bill as early as possible.
I will try to introduce this during this
session, otherwise it will be introduced in
the next session.”

This was the promise made by the provious
Education Minister also but nothing has been
done so far. So many sessions were held
afterwards. Last Parli t was dissolved
and we have now a new Parliament today. I
am sure the new Education Minister who is
so sympathetic towards the minorities and
is dynamic in character, will sce that the new
Bill of the Aligarh Muslim University is
introduced and passed as carly as possible.

Sir, no justice has been donc so far to the
Urdu language also. It is not a language of
any particular community. It is the hcritagc
of both Hindus and Musli Itisa
heritage as Sir Tej Bahadur Sapru declarcd.
It is the only language that can bring about
national integration, but itis being denied
its proper place. Pr have been made
so many times and even the Prime Minister
recently said that she had issued instructions
to the States with regard to Urdu, but we do
not know what those instructions are. We
want that justice should be done to this
language and that it should be legally made a
second regional language in Bihar, U. P,
Delhi and Madhya Pradesh.

I have come to know that a grant of Rs. 1
crore was made for the development of Urdu
language in 1967 or 1968 for writing books
and translating books in Urdu for higher
studies in the Universities, In April 1369
Dr. V. K. R. V. Rao convened a meeting of
the various educationists, Vice-Chancellors
and Members of Parliament etc. and a Board
was established called the Taragi-e-Urdu
Board. The office of the Board, I learn, housed
in one room of the Commission of Terminology
for Seientific and Technical Terma, Nothing
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substantial is being done by the Board. The
staff is not interested in Urdu, and this money
is being wasted. I would, therefore, request
the Education Minister to give us details about
the functioning of the Taragi-e-Urdu Board
and the contribution it has made for the pro-
gress of Urdu so far.

In conclusion I demand a clear cut assurance
from the Education Minister that the new Bill
of the Aligarh Muslim University will be intro-
duced asearly as possible, the democrate system
will be established making court and council
elective and above all the aspirations and hopes
of the Muslim minority-retaining the character
of the University,

At the time of thelast elections the manifesto
of the Congress Party has made some promi.cs
to the minorities about educational instifutions
and urdu language in particular. I am happy
that the forces of democracy and secularism
won in the last mid-term poll to Parliament.
The Muslim minority had a share in the same.
Therefore, I say we have great expectations and
1 hope the Muslim minority particularly which
supported the forces of secularism and demo-
cracy and socialism in this country will pot be
disillusioned and théir faith in secularism will
not be shaken. This can happen only by doing
Jjustice to the minorities while dealing with
their problems connected with Urdu and the
Aligarh Muslim Univenity.

ot o dto Wd (3rgy) ¢ gwmafy
ff, e qg¥ & N Ffew wwae
& g FF oo g8 Qv 1 gu oqae
fear + g & A § favar sor
e @ ¢ 1 fa, frar usg wier &
fawfor @ a8 vl ) gfar wr o
ofr sy ar A & Forad woly g
& e et qwd W WY s
A frerg fear &Y 1 sty 3w § ey
& N8 W ¥ ogr A @ ¥wwr
AT W AT ¥ 5F  Aqq A @,
wEiaIe N agg ¥ arr § R &
v Al g wa\is agT & swihE
gt & I e fewre yez o
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agi way AT srwag § R @A @
farer Y Fadefy syreT F qgry &) fadeld
wigr Wy foeedt & gree w7 &), faw
g ¥ uw adar Oy fah & g
F @ A & O B AT A AR X
gy, % Idr aFr ¥ fadel wrar o
w1y foraet gt A &, A Foraely srsaly
w0 g, ay foadt aey w8
ag it Y Teg & fawrw A T IHAT
&1 afz g e &) @@ A w1 fawa
gt & @ @ aw W foar-dgr AT
qEA-q75T w1 F wex win fgedr F fAv
wifeg 1 & fover & avaed ¥ ag o e
For wgm i orgr g Powe wY agT @
wgeAq guma § agi o e ®
ST @ g @y § 1 F ar awwar g
for farerr sa9g #Y TAT WAAT F A
q¢ rgAT arfgn 1 fafaa awre =g fomen
AT 741 7 &1, afs ag  ghgehar § A
I FE ofr gearw agf qar avar § g
Zor<t st &Y gerredy w7 Fror gArdy faraar
&y @ ) s gw faw F adt @
ar fiag w4t ot ag At A AT asdr
9 fag wrat a% faan &1 gy §, I99C
STIET { AT ST T@T SATAT AFRY, Y
T e W g Wy ey AT &
¥y faenre & f whasg ® farar oy sgarran
a0 i v 23 a9t Faw g
windfien fifagew o7 s1er 45 W &Y
T T qry §—ag faen sy W fear-
ol #r frramrfy &1

wfwwrr w1 enfefier 45 wgr R

“The State shall endeavour to provide,
within a period of ten years from the com-
mencement of this Constitution, for frec and
compulsory education for all children until
they complete the age of fourteen years”.

T e g gw 23 el H w3 oy §?

wr fraft woelr ¥ gw e g w3
QN ? T gt gt A wT g
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ar g Y ot der 1 rdrr A wT qrdy
AT 1 fawrg g qAET A 7T
aF § 1 4w w1 fawra @@ @3 awAT A
UL FAWT X FAFT T FC T
&1 ¥w wr faFrw w7 % frg 3f w1 frerey
AT T A gfg w fasrw wA ¥
forg g 7at 9% 14 ad & a=a Sy
W AR AW 1 srifer fifege
SFAT ¥ - AfTT0H sk frges faar 3
gl | o aF ORI TR Q@ G F
# guwan g faerr wArAw Aoy Fder wr
qraT A FQ@TE |

o § g & awer weanr fawr
TLH AT @A g 7w faaer w5
faar a¥mm ¥ sgwe ar st gEd
faami #t @ e SeF & gawar
§ TageT wregm, dEgew e A
dF4E FAYT FT GRS M TH a<g
¥ g e P o &0 ¥ fawarw
f& sre dgges Freed, [P Freew
NT 53 FAEHST T IO H oF
®AMMT T@r A[AT Y A A5 g A
g NfE e F ar @ &

# qay ogy goETQ Avwfear #@ @
A9 AT E | o It qI FY
e g oo Awfcll ¥ deges
T AT g AW L —F AT
frr @ ¥ Sbew dwer A qr @ ¥
T AT AgGes ATRE W A
Zigew wfawre # fedtd w13 Y
36 qx faarganr & fr 31 fawvas, 1967
% g T A A F Py TR §
dr 208 ¥, gEl ¥ A Awd A
Yeges Fee F oA 30 ¥ EC Aw-
qeE e ¥ T WY A e g@
§ ) Ugyew e & AT agelY $Ad X
57 %1 ¥ AR qEd fufr € Awd
¥ .41 &vu ¥ & ay aw v el
Soft ¥ D F AT AR 1,25 dwwr
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[sfr dYo dYo w¥i]

o7 | gafay % gaa qaer oF Qfafess
Wieqma wear § s qaE AT
#1 § fr o Aegee wreEw AT AEgew
greeg & fal avefel # o g
22 dwsr T feq § AfeT v ag g e
mE Jq e e aw €
7g af oF Nfwfera RAwgEa § a0
¥ 1 gz dagew wregw AT Aggew
zren wfagae #Y fofd sy Fawt
1 a@ T WU {1 TF A
Awfot ¥ v gaar oorifas g )
Totfas drgo & ol g @I H
114 gzeq §, AfeT qwrd Avsfa &
# gaor § g gft s aF ad
qraft §, S0 gdar ¥ far war ) US-
fifes a9z 10 g & fadr wma
fee 20 @ ¥ fad faar war AT g
gatam I8 7t qafy 791 $T 30 A
wT Yk g 3w fr sggfad s
st & A faa ¥ § qg dA &
far afer ammd Asle § 97 57 ¢
gaq ofwfaddr fre sl g ad
forar st & 1 g9 4g A Fodougodlo
& e &1 ag S awEe ¥ fadw
g ao d@ro q@o 1 ¥ faasy mw-
RIATEEYT Aqdr § aE A s
afpfaday frc sl 1 % qger sEEr
g fF sfre 114 wzeai 1 A9 § @
gz %1 Yfefadd 4 frey & soRd
refid § 22 dwE A ™ WY
Afplrd £F fre s ?

AR, HiT gNH FE & ¢F anq
Ak §, I A vT0F  fger 1968
# § & oy AgYew Fregy AT gy
e St o el Sk W ¥
NAET @ ar A g 1 & I9N Q@
Tt 9T wgTT, baw gy A 9w
FL YATAT AZAT E, M 1w 1w Y

“Article 16, clause 2, prohibits discri-
mination and thus assures the cffective
enforcement of the fundamental rights of
cquality of opportunity guaranteed by
article 16(1). The words “in respect of any
employment™ used in article 16 (2) must,
therefore, include all matters relating to
employment as specified in article 16(1).
Therefore, we are satisfied that promotion
to sclecti posts included both under
article 16(1) and (2) does manifest that the
scope of clause 4 of article 16 is not co-
extensive with the guarantee of equality of
all citizens in clause 1 of that article. In
other words, clause 4 of article 16 does not
cover the entire field covered by clauses (1)
and (2) of that article.

For instance, some of the matters relat-
ing to ecmployment in respect of which
equality of opportunity has heen guaranteed
by clauses (1) and (2) do not fall within the
mischief of the exception to clause 4.

As regards the conditions of service
relating to the employment, such as salary,
increment, pension, and age, there can be
no exception even in regard to the back.
wardness of citizens. The only matter which
clause 4 covers is a provision for the
reservation of appointments in favour of the
backward class of citizens. Itis wellsettled
that clause 4 of article 16 is an exception,
is not an independent provision and it has
strictly to be construed.

It is also necessary that the language
of article 16 (4) has to be interpreted in the
context and background of article 335 of the
Constitution. In other words, in making a
provision for reservation of appointments or
posts, the Government has to take into
consideration not only the claims of the
members of the backward clasmes but also
the maintenance of efficiency of administra»
tion which is a matter of paramount
importance.”

A, € AEX F AT FHQ AE-

foii & srer v fodm a2 waar &
7 gitfaasr &% 9T A 7 Nawa H
#9 g7 | ww a5 afefew 335X ¥
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“consistently with the maintenance of effi-
ciency” ¢ gl #Y 7 frwrar far am
aq a% Aol § 9 foadw aff v®
war & | AT TR GE AW § a7 AFYS
Tt § fr Rgger wieed 41X ASPee
ZiT A Asfoi § osT W
gra ¥ fage & sag fradr arfzg
& Ag=8T 335 FT FWAT FEAC qGT &Y
afgant & wraT § 3@ FET F 9T

ot et weeT wE R ¥ fr foaw
i gaa duadfa grwar F @@ @6
TYYES FRGH HYT ALFE T30 A1 TGN
# fax 375 #dg %o @d fam
qTT FFHT FEAE 9T qET TA Al
gYee FEY A1 ATYes T & UF
Al 9L UF g § OF TTAr WA S
TH HIFTTH FA ARG BT TN A9
qisr qr g w T Fifgd TF 97 aqn
FEA AT W 2 1 259 ay W A 10 FOT
To QI 3 IE UF BT Y W FEAUF
R AT AT 1 AT ¥ OATE W oA
TegeE FreEA AR AIFes BT A
HREN §Y g £ AFq & Faawr adrgor
wTY AT ¥ g g 7

g 8 i g TR
afg wagdl & X & wgar wgar g
IR gAEaT qgw AR | oo I[WH
TWAY AT JAgT F TAF ITFL
TEAAT G a8 Wi AqAr arET &
T 9T A7 A AYY FWR qT AT AT
T §, ar dfrg wagd M Al TEd A
TFRE  afy el T & a0 B
T AW ¥ gAET I ¥ fa¥ ey
T frafy wfgd T} oF oFE &
| TR A IT I FOR W
qad, ooy & @A, qer aw dw
F &E W g A wrordr F w9 fg
AT T AW A o A b
W § 50 qvy ¥ fifwwr § s Wy

¥ 1 Afra oF, oF wdRIC i o g
¥ ¥ AR THFE AW AGX W W@
@ F FAT Faw wwd
gt A% £ @ifaw | aar 1 T g
faTqT g @Y fr dq® ¥ ow
o wEHr & a7 ¥ A A FA 0T
s  faaar aay A 9y, aad a@-
faai & am a7 gal qrsT v@r g
ot Tt & wifwewr w9 9z oF
wfaedz & g anar fF agi & Fdiad
F ot A g 1< fafeaai & am a3
wE @M g 5T Al w6 g w5 @
FuFsfrovm g v afwA ¥ @ifer
wt 7Y frar w7 o rgges FrEES AT
ALYEE Zr3eW F AW F WA & AT |

ECUBKL IR ECHE S G LI I G i
% ® B9 U SOIRT A AT TEAT
a7 & afy 3 avar g iF wwifas
areer L AfFaarEr @ @ @ A
23 af &Y Al Fqg g faard F
&7 ¥ 73 97 9T A W@ 5 1 gw afE
¥ yaitq w3 114 geey wagw hger
FTAFA ¥ 1 erifas d@umw ¥ @
afas iy enfaoar Jar aga #9 qar
53 § 1+ & =rgar § 5 wofas gz
At AW AT AR & FAT g9F YR
FEZH AT AYES (A ¥ qMTHY
arfars aggeqr Ar quR, 37 = fawr §
I FY TA1T T, IT F IAT FY 9§ AT
HITGT FL g AT AT & FC I F
iz I9 W A7 fredl A W wFwTRar
F oww Ag W G 1w 59
fadig safFr 99 ®7 A 9I WA §,
¥fpa g Y aff fawar &1 @ |
FT GTEICH AT I 1T q1a7 94r |
IWT ¥ o ;| § fag amw e
& afsrs sredew WY 99 ¥ AN
ary g fAdom | deges  weEE A
SEyeT FIEET A IW A AN WA F
forg géie oo 91 ag & el smee
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[t dro dro ]
gaT ¥ 3% frog o T g IAF
fa¥ san ¥ wmA  SOREA FAEr
g 1 39 & o w5 A F fa¥ v
@ Fga & a0F &, b aug Ao
ufys 7t § wofwy § smar fedor o
g

s & ggwm g amar g | A6,
4 ft w34 uw @ifer @At ar AY A
1@ § 570 § | &few s § a7 sarfa-
AW F w19 g 5@ g 7§ vt
@wew w1 fyend a8t g ) fggeaa w1
1 iy vPondr AT @t gg @wE
fFagaas FTNAF § AR NIy
fft wid ¥ &9 79 ) § TAAfAE g
%1 A AW g | AT § g qwe
g 7 fayee wregm AT UYLEE 1T F
/T 9 Aty &) W & 9T Hy A g
A gronfas grag qEerdT A5 | AT FEAT
¥ gaar fgrg AT A wAA FA G enw
fam #, d7 M, dg NI g o gy
My Tad a1 AT AT g AT
T s E A AR A qEw glawd
ot fgg @ a7 faadfl g ¥ a9 9w
H fawdt wfed a=t wga & awed
oy @Y g I

SHRI DASARATHA DEB (Tripura East) :
Sir, it is admitted that the scheduled castes and
tribes and other backward communities are
the most handicapped people. They are
backward socially, economically and educa-
tionally. I do not like to deal with this
because it is an admitted fact. Bat it is not
admitted by our Government and the country
as & whole that to cradicate these difficultics,
our Government has done less so far. Large
chunks of landless peasants and uncmployed
people belong to the schoduled castcs and
tribes and other backward classes. 1 have seen
in my part that whenever we demand certain
arrangements for safeguarding the interests of
the Bcheduled Castes and Scheduled Tribes,
particularly of the Schedultd Tribes in the
eastern region, we arc told that the tribal
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development block has been formed to

feguard the i of the Scheduled Tribes
and also to save them from alienation of land,
But our expericnce shows that tribal develop-
ment block is no guarantec at all to safeguard
the intcrests of the tribal people in the matter
of alienation of land.

In Tripura we have five tribal dcvelopment
blocks. In almost all the tribal development
blocks more than 50 per cent of the tribal
people who have been residing there are
alienated from the land and these people are
roaming from onc place to another in search
of jobs. So, the tribal development black does
not help them. .

Then, we aze talking of rescrvation in the
services for Scheduled Castes and Scheduled
Tribes. I want to point out that not a singl
tribal has been appointed as cither BDO or
project officer in the tribal development blocks
even though in Tripura there is no dearth ot
tribal people for appointment to such posts.
Even one per cent of the posts are not filled
by tribal pcople. When even peons are not
appointed from the tribal people what is the
point in saying that you are going to provide
jobs to tribal people, Itis simply not taking
place in our part and our Government is
pursuing a policy which does not serve the
intercsts of the tribal people there.

Secondly, as I bave pointed out on a num-
ber of accasions, more than 4,000 tribal people
have been alienated from their land during
the last ten years. Though I have drawn the
attention of the Government to this, unothing
has been done so far. Now there is a provision
that transfer of land from a tribal to a non-
tribal is not permissible without the permission
of the Government but it is very ecasy to get
such a permission. It could be easily managed.
Therefore, we have suggested that iransfer of
land from tribal haads to non-tribal hands
must be made a cognisable offence. Otherwise,
you ‘ cannot check this transfer. I would
suggest that Government should come forward
with legislation prohibiting the transfer of Jand
from tribal to non«tribal hands,

Coming to education, particularly of the
people Living in the tribal belt, it will not be
possible for each and every area to bave a
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high school or higher secondary school, Now
those schools are located gencrally in the
towns or in nonstribal areas and the people
who are living in the hilly areas are not able
to take advantage of these schools because
they do not get residential accommodation in
the towns. Therefore, Government should
start a number of hostels so that they can
accommodate these students belonging to the
Scheduled Tribes there.

Grants for books and stipends must be
made eligible to all students belonging to the
Scheduled Castes and Scheduled Tribes, irres-
pective of their merits. Otherwise, you cannot
help them to get cducation because these
people are very poor and they cannot afford
to spend so much money. Therefore I request
the Lducation Minister and his ministry to
look after all these problems and see that
these difficulties of getting cducation and other
things of the Scheduled Clastes and Scheduled
‘Tribes are removed.

»*SERI L. K. DUMADA (Dabanu): I
belong to one of the sub castes of the Worli-
community, which is a scheduled tribe in the
Thana district. My constituency includes the
Palgher, Dhanu, Talasari, Javher, Morewada,
Shahapur, Talukas and a part of the Igatpuri
talukas of the Nasik District. Excluding the
railway arcas, the remaining parts of the
Palgher and Dahanu talukas are mountainous
and 90 per cent of the people there are sche-
duled tribes and harijans. ‘The remaining 10
per cent of the people i. ¢, non-tribals live in
much the same way. This arca is backward
and mountainous, and_thertforr the govern-
ment has started some development schemes in
these areas. The schemes are being worked
by Paucbayat Samitis of the [illa Parishad.
The schemes are not being smplemented  with
sufficient speed. ‘Though the government is of
the view that the economic and social develop~
mient of the tribes should take place rapidly,
the programme will not gain any momentum,
30 long as the tribals themselves do not think
they should become prosperous and happy.
Through ignorance they are not able to shake
off the habitual poverty.

Education is the chief means of climinating
Povcirty. But in this part education is not
ciicient ; the government has opened schools
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in all the villages, but the tribals cannot take
advantage of them because they are farm
labourers, that is, they work on other people’s
farms and migrate to towns in the summer
scason and so cannot give education to their
children. Due to this economic strain it is
impossible for them to get education,

So my suggestion is that these village schools
should be closed and a school within a radius
of 5 miles be cstablished in each central place and
children of the tribals be kept in hostels there
and the whole expenditure should be borne
by the Central Government. The children
who are educated should be given jobs. Simul-
tancously schemes of irrigation should be
taken in hand in these areas, forest lands
given to the tribals and they should be en-
abled to build houses by giving them teak
woad free. In this way alone it is possible to
promote the education and alround economic
development of these people.

Nt 9HT ABAAYCRR (AT
aarafa wET, nAFAT F Q@ F Q@
R I 9 ¥ A faawed # Tz
& @t &1 Faraa & “Faar fag wqer ag
FAH1" | Yy F Afrw @y F Ao
R oeq, aft At gar A TwCT &,
0% A or gl wAsd W ager &
TAY ST s FIA F Py fepr
T[T yEEF 179 AT Froeq
TRy gu T gH "ray § fF Wi 9
T AR A el faet & i faveor &
0T W A ETA ATy k=Y g e
wr€ o FTrw ar M A agrgd g1
gler g0 39 JIMF W T AT &
wafF AFH 7 uRFaaq oz wv @
g% o ¥ frar w ¥ fergerm &
st gy #1 argrE ¥ grar agfaaa
& vy Gar g YT IAN gEAT F g
F gadt @ EY | A9 fRew ¥ 4w
gw Rad § 5 oy adt a1 o §
fgafaen @ o wF oawEr @, dvy-
afeenr & qae &g forar amar §,
wegfara #1 ggr€ ot @, gawae

**The original speech was delivered in Marathi,
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[# adTa swSTAT AT

w1 oqFE gor frar strar & AfEE H
gagar g fF ¥ ard i sy gAar 2w
% gEHfq @, ¥IAT 8, TS q JHE A
R, I9F qrAA GAT T3 AT S | T AT
g9 W9 FIA1 &I Hal qIAH AZ A,
ST qAF FH AT S AATT HT TAFATET
[FT A ad & AT T ¥ famgw #@
sIqTAT AZ1 FIJ &, I9 qFT qAF T TAIT
S FFIT AN L @S & AIT F gAw
TG TIFH! HI @, FICAMI T TG0 T
2 T T T ¥ FUST T9AT = TY
@s fFqr g, a8 93 €9 FA9 &, 9 T3
F@E FgA fFr F, Juad grEas
gy &, #Wran aswi &0 faatr fear g
FIT g FFaT 2 e gAY FIE
a7 sufas aftfeafs & g gaw gar
gr afee glgsirat foa 7 Fgq & 3 29
da17 FEF FT A § | gEAAAT F FreT
T 9z ST=LY a1 5 g7 qen F e faan
FT FAIT FLG AT qar 30 A faree
ITHT A | AST F AT T AT IART
gfg 1 &t fawrg grar =nfza, 39 & s
AT qAT TfeT Az faar F adw g
arasar 31 fqgae 7 g feng A
srgfuad 3 & S°r a3 ¥ 2w & fagw
&7 o7 sgfaaa a0 =fegg o1 93 a%
7g A5 21T § 39 A F A ST A
gs & A gF g1 a1 TFA & |

ZAX 331§ TH T AW & waf 97
Frast A4 F oentT sww s g At
fgfeseer @sf & o17 a2 I &40 2 al
ge 741 & 1 38 U &l A W@ g A9
TF AT FH @F | AZ AT ATTETET
forsqor & @ H AT AR FT AT A
AT ST TET & IR AFA T AIFIIFAT
¥ | forsror #1 eqFEAT AVT F=G! sATEAT
F& &1 g1 1§ 1 gifga Far 9
FT GF & | qT fraror A swARAT A
g & A AT A AE FEAT FFA[

JULY 13, 1971  Social Welfare & Deptt. of Culture)

280

&1 T AqTAN AW FAT W & AfHA
qi7 fago & i gard @iwer 7I9R
IH aF g T Adl AR @ | 3@ ALK
T ®7 swEwr 9z SARS AfAAT AT
AN | 91 I § 3EF ArE 9T 823
FUT ¥F @ & 9% FUIq ¥ fau
1125 #3rg o7 Frgfakaq T gras
% fau 3025 FIw @ § | AT A9E &
f& =7 %z amzamr #1 37d A
forgor #7 qw faar @@ ) 98 TR
faars sgfaa &

a7 3@ fF wwFw &1 F7 WR
st qifafzsa dsT § 7 fagw gegmE
# oqg @ g AT qYAT AT FEAT TR
FT a4 &1 o5 fafawa &5 ag 9@
FAF AT F | UF ITET AT,
FIET ZTEET a9 TS ¢ | § ATA A7 Fl
& fag@ ena® G T|ar g | 980 0
fagw Hegr § foawr am f &2UIE
FeATA QIAHAT  ATATEEC |
zaFl fwezv frar war 1 1959 § 9%
e §3 sA@E@ gu | 1959 & 1969
a% frdfl #1 g5 #@w T g & s
Fo Sfro o ¥ ArEl &vAT fTAT § 98 WRl
w2 IERr W" g e &
forg #1€ Farz 787 & 1 I THISTH FT
arifee € garr & | AATAAET A Hifew
A% AEN gAIE TS § | TATLE] F AT
uErIEE O Ad Ry o 1 A -
e @i AEr gar § ) fa=er | 26
FATLT FT AN A AT FIATH &I | 44

1958 &

faq aF ggaE@ VAT STL ET | AT

77 @7, A FU FT q37 AT | TG
@ifew garg w€, afsas Mfergd
A #r1 ofsed & @ F9F & fag
ot ez wifesr § Wiy FI7 A0 TS
FIAMEI | 3T F qT IT AL FT AL
a8 frma w7 faar ) fagd
ST H FATA UF  SANAA qZT ATAT |
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srgw fafsee v gadr Aview faar
ag Yt SN g o & 9 g famn
aw g fafaees e frofoanzodio
g R ¥ | 7g 7€ € aF frar w0
FigEm g g sEr T 9 g
fagg agl §, gAT?T |aAEe AEr 1 WA
ggr 5 9g sadwe o 77 7Y § & @
faieat T W MY ATTHFT AT Y
fear war AT &6 g A @4 A G TR
&, AT IYHT FIIE AY T AT @ &,
ggFT Aifer ALY &Y w30 &, o A9 dar
Ay a1 g ¥ A faw e ¥ fAu
fear ot @ & 3@ 97 gg @F A
garsm oM AW WX A ° fugw
T Faw aw A gAr @ ¥ gg frar
17 7 g fafref & | o oY @
qv agAT & ST §, §TA waqdT IAF
fag fawrare &\ A A s g fF
AT A qIT T AT A F G
TRTAT FAEd aft giR, WaAw
Fr garErer ot a4y g€ &, A1 SrEweT /9
ge ¥ Y7 forw & oY wewz o wifaw
s WEd § A ag gifad afy ar
& oY 571 og Awwr Foew Af & R 39
AR A e § ? T Fpqw QAT A
frar oY gg @r e g g A
aeqm ff g afer gEH qg FT A7
§ qefeeady g7 3 A Af 1 FFAT
o) wfasy ¥ o aiF arfar 5w R
AT AN gHET M AR qqw g A
grare arer §, 99 R0 Y qvE A
W A@Y AN dam grow
;O Y X FE WY, TEH( AT AGT
aaEr ¥ s M Awy g1 & wg
fir qrede gt Y w5 o et o
q@ & gudww Iy wgw o A TR
sy gy &1 wifgd

WY AF NTEAY TR F7 g
4 Form S e frr off § TF
e off i ok fafew wf § ) ¥ W
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arar wfewdr ¥ moafed A ar
FgTEAr ¥ ¥ 9@ qw wfRd &
afest o1 warg  gfromy At frfeomt
F qwaT &1 q17 ww e wmar
W F7E Q97 Y g7 FfAa w0 A g
argam A1 a7 wiw gy faar s
Bz A T 17 A9 A1 &
TEHT F AT BT A &1 ¥ AAfedr
et %79 e 31 9w e Frg
s AR R0 g ad a@ ghRafaRw
€AY FER ® O, wEw Fnd & dfwa
qEAd Al A1t dv eme Oy
& 79 avw freflt w1 osgw o Ad
s aF g AwgT T @ wee
T AEY E1 AT § ) HET Y T AT
=T [WMAT WY §, AT AT AIq
FAAT AEA EAr FhWE R AR
AAFT F7A1 & O Y A A
EWIR AW A FAAT §, TR AT
St g9 wETEY ¥ Ar FiAs) ¥ qEd d
7 gardy avafa § | ATT IN AVE A9
T AE A A1 #9T §m ? Ar gw
@A § 7 g w0 A aeE A
% fefgfera a@t & fedraq adr g,
EOFAT A5 & af T @ A A
g #fww s gfhod i & o aw
s AgY faar srar & 1 IRy
iz A=t #} A g, At arfe
oWy ®T AT § 1 TG T A read
7 @A W oW W@ § 7 wwar
FRO FATE 7 FTO FT AT FY WA
7T gefr 1 & wwwar g 5 o97 aF
foreew o1 QAT AR I IW 75T
AT EN ag W N N Wy
FrgH § R ¥ g o fread
I FI KA A X N e
gy e, vaw sqwew A &G @
aR N« e A gHAw AN AW
w7 e ? & wgar g e v e
wir s 1R oag A geR A
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[# qHTT AEAATIHT ]

fewram 07 & fag q@ AT #¥ woga
F@ AT § 9H AW ¥ FEyay
gfafafedl, sxzal ST wrgwd g
AT AF I F FAR, IR A
FMT FAF AR | Fivdgew aw ® fam
Ig FET FAF E | YfEw Dud F
fag amg gt g0 & Yar w51 ? 3%
forg # @37 T0fed | wFE T A
N gaearg W stfas N wfid, a8
o aght =ifed | eAF fog vER w3y
TFg gaW FA5d ar qfEd e
¥y Sy & B o=y g9, 9% foe &%
weg qwfer ggr ¥ fasd ar sy
Axd # aww @@ eqw A[T A0
FFmE T .96 TIALT FIAT GO

sit gt fag (i) : w7 fawfor
w0 g E AT i w
F ¥ ¢ AfFA awag § oAy
AT gefag ATC AT AT AEA E @Y -
aga wraws g e s gnl Y faaag
£33 ady wal & freyr F FE qF 1 @w
T dma wfvgd g oA
gram fraagAR | F famrowr
s At g & faerdaat & qenr
afr &, exwl A maE WAy g AfeT
¥ 9K & Q19 917 g9 qg WY@y § fw
oY qg¥ A § IAFT FY A 279 2,
ot Afqw e d, qg W far qm oS
o & frred ary faeedt § & srqord
aiEfe ¥ X A 90 @ § ) AN
FAPAEAT ATUY T FY AE Gy &)
sgr @ ot frofan) w7 arge &,
dreroly Y qar w'3 wETe & faer
WE aqgiag Wags sawas 3%
3aF dfas  fayer Y & I ST gAY
wrq wefendt Fox € | gaf ag o ooy
5@ 1 wAfa § ag wgdr & el
grafy 180 T E P I H wEwngE
w ) wdife @ ® § o™
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9978 2 A& AT &, A IR oroor
|y A Y & ar fw eaEt qx
Famr oo faadr §, ¥ gAd ww AR
faer s ¥ Q3 &1

18 hrs.
{Surt K. N. Ttwags in the Chair.]

TR A ¥ wrgwd, g /T gET-
Hifeqz what & ssarasi w afaw gram
FWEAETT | A avvy § 3w A
qTRAE AN I LA T AF FH AW
Tl F TEAES § IGT TP & | I CF
asqITE AT & PR 9T 1 9P FAd
A7 #t 99 I @y & AN Ag @A gAg
¥ o gF FoAt #Y FY At #7 faayr
T FT X I AT &, A IGH qGAT
T § g A F X A ATSr T
3T §, 9w &fF sfram § % Ffsargy
T GINAT FEAT TFAT §, &Y F4T 57 ASF
fasr & ¢ T W A5G AT TN FT
I T AT FAE B0 ET AQATE ) ¥9
fan az waEwrE fF wiafas #®<
waerfas FHAl F oosmaEl At fawa-
fagat & NEaT N aveTE ¥ wgaE
1,2 atr 3 & @ar Fifgm 37
AagAr # oY fegifedt &, v 5 ey
& sirey wafag Hvar =g

aiw I g § afaf fFew F
TR G« A § | 45 TF A T G 7
qer g, fag ¥ aga weemrc &1 A9
FEQ fager ¥ faw w7 eFAT & AW
9T g9qr FAr ¥ § | ¥ faw s wErey
¥ JU qgde § 5 ewliee as N
farmr &1 Fex a9d gy § & F—wee} favar
# g gre fqar wld, A weT
Hifene aw # fireqr 1 OEETF W
far sl gat faar & gro qod aw wr
I FEA W gHU W I &, g
qr A& &Y vl | v weer Agdh
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fr 3 & frar A w@ @@ 9@,
ot ag g & f5 am av famm
£ gy @1 &l g faaeff amw
¥ @w AwAr @ g AT g,
AR S T wWeEr AT A
gfarT & T @7 WE, 9T W W@
gagfedr 1 wew frar o, & geee-
#ifsge a5 A faar w1 wshgwew F7
g+ Arfew

Za Wy & 5 gury 3w ¥ faverr
oF gfawif sggear T &1 oF fasa-
fagrrg ar ¥ & wrgde faafasy =
e 33 %7 sqafy 3, w= fr gav
fazafaenera a1 T § 787 & STEww
& fav gegwda & wzde faadf 5 w0
afrer & s qFA &, @ fr feel W 9w
T gowA Ag &1 wwgAE @ fF AR
& fagafaaray 7 wreae faand &
' ¥ oqdiem ]| A glaar & o
arfg 1 o faamdf Jgae @t 97 dte o
A% 98 I% &, IT F1 qQRe Wo T, A
FreTIfeqE A% 97 9% §, I &1 oo
Fr A N gif #69 7F 97 TH §, TS
Teiifere &1 gderr srgde fagrdf &
&7 ¥ 3 F agwfy & arir wfeq v
&% Y g geAW § Araww faaw A
1T a1 wrfe |

1o fawelt & grafg-seis Avg® o5
Fa @ § B & W fradray &
warar et § et foir ar afefede
feay & frg @@ woar S omAr
o wgde oAl F qgA AT ArgRET F
®Y R a@ ¥ AW, A9F gAY
afr ¥ am fad a0 v faEw
¢t e wlr weea Q¥ et W1 WFER
af od 1T 39 & W N Frawas F1d-
ardy w3 )

&g ey § i AT gATY WIS Y
W gree 1 stror gk AR § qwAar
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& AL gar & Ay & ghemr g Wy
Tt &% fear wmAr @, 4 ©F wwc
wfr-safes & W F7 qar &) Ia¥ ¥ of
AT AT TGT WELATT AR AL F AT
T F@ET & AT A W AR AW ¥
FTAE AT FI T FT IGW AT §, A
FAIGT 1 AT ], AN FAH F T
FT FAF FIOT VAT, AT 30 F g
T F YFET 97 G S &, A GHIT
TFOIN & U uR o9 ghEm aarar
s =rfEg o

& warag & fenrgw wre TEH &7
AFAET F740 g |

aawfa afEy  waAT gEer e
& fv aF F19A FT W QT F 7 @y
FTfAr T i AT WAy ag g
TR ENy XAt wieg wara fr I ay
AT IH AT qX AFT AT qHIOT &Y
AT | WAL /AN qIedy ¥ 9 faee @,
ag T a9 &, fwq Y &€ gz @ 3
(cawer) WA AT AN q@ qF
& | qUT AMAET 9 a8 9159 & fF
fafrrer A Fa S99 3, AT FH 59
TAFT 9 QF, €F T AT A0 1,
fam &1 wdr a8 g 5 €5 o
1 fewrew firsitdra &1 Al (swwar)

%o wamm (avad afawr) | fafaeet
grgew = A, v FE W Ry aw
warg & | (vmAwm)

oft gugew qewe (adeT): Fav-
A 9189 T 739 A qT A% LWT B
gy WY g1 AT AFEAS FIG F
TEW OF W qa7 fEar war . gR mEw
ad fr ag G few aeg gam faf-
Yo terEr &S X gy duer A
BT | WEEIA, W ¥F BAX M AAT &
frogdme §1 o WAt fr dT
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[# zagre geet]

grgwW frdY agg o< fafaeeT gga #1
g gAY & enfgmar G & 1 RewaA
Y a8 &rer o1 5 fafree aE AT M
am“ﬁ@“ﬂw ﬂ"r‘!ﬁﬁ ¥ YT
oW aw grey ¥ Ay g @ fag A
zverrer ¥ fr Fafaeee qrew &1 g
AT FaAd A TG | WUFEHE A
FrAT S arerd w1 AT A fear

'—-(“,v'l) ,_,le-hw Glma] ,_5)3‘]
Rl e ale ] male ey
Sty pl—2 2y By o
—US Ly h’je &ingd ) r:li K L‘w,lh
TP S dab & & e plaa e
& eSS oPleSl iomr—lym
chaps | uf @ o gp——]op yags clapd
ETLPEEIEN ‘7’7““055 yls et 5 hile 48
Pk 9B d...s ulpla yhan &
gk shatidyd £ b Jhy K Cals
G B 4R & 4yl ppae— a0
& o) Eyp i £ By K ale
D9y i (o0 syl e g
2 anlydgs e Bl b gaeS
e £ ET dﬂlg‘) ¥ alo jiuie s
olipen e B LGl ul— el S S
[—la Lo co @dye § Ay of

"y w1d aw Jagn AR afcagn
Wl (ot o agrR) ¢« Fwiafr a@ay,
fr ag agaa T qavEe §, oW fag
AT Y gz oY AgdT qFE G, A
grew A Fwgee F & 9% oy frar
fe xg & fag uw ser ergw wgr faar
w1 dar f o | R § e aw-
am arey & 6 9 ated &1 A fear
o, 59 fog fafaeee qrga aror g
AT, FIAFL N AT FEAF gUH
grgea g w} ¥ Saar w31 ¥few
ofFT argm X UF Tw AW T Wy
w yfr A @ 1 owgr ar fw
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fasg mEargAd FAST F £ ergw
ot @gmy ar W fear Wy 1 19
ferg s=gyr @Y 98 9r B afvor Y fafaeee
gEa w tE @ @@, Aew e
g wE fo arriy agwd 1 wEAr
oAt waq &, w@ fro & apqY wgaydy,
famr Wt str, ¥ wrdar F@Nr fEogq
HAAT 9T AW AT T A F{ AT
1T HFIF-HrT IT HT WATE FF G AT |

N Twewk waw fag (IFT)
Frafy ARy, gag & fawy av
997 Y Y @ N F 9% o ¥ gw wwd
FY gaqr wgr g | A qd-awer oAt i o
T AT W@, 3T R A N Y
T A o F AT AT IT T wegar Ay
quEA 7 SfaT AT ¥ 3w Ngw
ArEAT ¥ qgwT g 5 Tegew wee ate
degee FrgEw & AW A afy arawe faar
WAy gW F gEEy qfas qegr
#H F a5y & ATFT 97 F 9y 5w
=g G grar g, frr A Fwg ¥ 9
T qrawr Ag0 e & YT ¥q Hr wHOr
gq AT Y a7 W @A 7 fqar g A
waq 9% § Feges FeT F A AH9L -
TF AERT AH A g fo § e gat
FYIT T AT I F To o Yo F1
W AwadF s Fad ¥R
fazare & amr g asar § fo fagh €
ast & gou ¥ 57 99f 9T fraxr sqwac
A, 3T FT WA IT F gE@ frgy
G ¥ s af a1, ¥fFr d4fF & ANy
aft & 4, dggee s §, g W
fafrey & Mg A Afaffice adf
90, A F g9 A%y sAAQrT AE fear
war, fag @wg agi ) F{O s A
FYFTT WY AT I9 & 3 9y & § 30
wift & & fufree 4, 97 A aug &
I QA qwad W g afuqw wr
¥, faw & o w1 N wrwew Af W,
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az ¥ g faar FHFIT XY oF
off FERT AR A IA T LI 9K |

£g freq &Y WEAT Ao B TR F
47T, FIYES IR F AFTT F AW
¢7 7@ A ag afqw @ § #+ANF
gq 37 4r & fr ag # NWEA
AT R Y YR QF SIS AR F
SFAT 3 wArqr fr Sgelt QAT wE g
a7 Ad §, @fa fam avz Tgw wm
£ zgfufde frar i ¢, TEgee F1F
X Y aotg ¥ gA g v g qvg A7
sqagre frar oar &, 98 ¥g7 g0 am
I FAFEFABTV S 919 T IFR
F1 sqagr A6y gt § « wwafA AgEy
# 7iq ¥ wisxq ¥ AT { FdgT wAl
Tigar g f6 wvww @ v A afad
W gl WA FL | T /TS e
AT ALY FIA &, GHT GAI-HHT T
A faroat a AT ITF S
F1TITEY T

g & favert fam & SR AT ATE
st g 1 faen fawm gewsar s2w 1
fagg & < TToq AR G §IRL FIAT
2\ ¥ arga ¥ B, G aAmEr
Ffper guwr wARATET 15T AW T
Frr g 1w gfeatadys & sarar T
Tewrd M ATA T ATXNTT I FH
gfrafadier aardt 1w &Y ag AT R
fr bt gfqafadrsr qvr & A "t
FC I qOX WA ¥ gTfaF AW A
WU FrAT §, A9 AN H ATET AEAT
Ty s 3, frad gra sy aefr an
7R e ar grata F FH FUT 9T
7w ag @ ver e e
T 1Y R frzar @ g0 § 1 FAR AT
frg 10 a5t ¥ 1957 ¥ ¥FT1967 &
g wifr & fecdy fafirees & P
IZ ¥ 57 firer & v W ¥ s
o ¥ Y agrar feur AT IATETT
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WAL 1 570 & A A% L 9T OF
o wife & capas fafreex guat
IR ot gfrafady s aaw aifv F s
# fa¥ TR FE@1 geeT F fEan o

Wt gre Ao fardt (Mweraw) -
grfmgeraram w3 @ &)

=t T A} waw fag : A fagre «r
qa wE Y@ E IEW e o &
Frd %t giataer wH@T 41 9@
AT FT FAATAL! A7 FHAT & Aqreqy
a gt wrfasly ¥ A el w1 9@
& wgeq frar « sifaey F ofsfaday
HIC AT F WETH T IART HIX Fog Iy
q fam, sax fafeqgsr o H7d A
e 7 9T fegra o0

watafe wfag 77 ¥ &, 747 fage
9T F AT T FEdr 1088

oft rdvee waw fag w7 @9 A7
gt gfrafaEl gy g N g w79 § 4T
FART QI FEIAHAIAT VST AFQ F
g AT E AL IRH AT A Y g ww
g AT gEn I 44 FTHSAA
I ATT & ATE AT AT F
R AT LA VAT Y F AH AT OF
Tiveg Tif19 & 1 7w 1fF wErEw, moE
s ot oAy 8, 1938 ¥ advEt ¥ war
grv 3% Ffrd A1 Ivq0 400 qew
g & Afgas fawiw, 9T 4
qTAT, I K AN T QY L AFAT
¥ e af & yey 39 frar A 6y
7Y Fr gaw Opar war qr, {fFa W
37 wifad =t @ fa =Y svwd #r qmwEy
qar fegrwar g -

Ay wireg : ot g fasg
g w9 wv wwer ¥ fasre Y & waf
fFy s W@

ot Tedvere g fag . & ag faaga
Frar Agar g 5 99 wifas A o
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[=h Twdez warg fox ]

g ¥ wgeT § qqH w7 oA fear
s =ifgd s gfvafedt  aew
e # &g fF g fagre gfvafadr ax
Tara T 5 9w wifaw # wdw ag F
HgET a7 A7 AR A 9 fafmeT
& S Fgret @ 9l , S aify-rife
®T A A A S #fe ¥ fage
safen A1 IqH @7 AT

For a2 ¥ faenfuat ¥ s
Bl g€ & 1 A 7 @ v 5 39 e
qg qare fgg gfvafadr & g gfma
& sfade &1 e gorr, fama wRaT w
g, sty gfvafads @ gea e &
gEY §, vear gfvafadt & qrgd A
® T TA-—gaTHT ¥ 7 w3 § qarfay
delr g€ & | gETTFITO FA1 {7 FIOT 77
3 fr oadifaw v a7 @ Tele 99
g1 g ae ¥ faar A Aifr =l
<Ifg¥, 39 I ¥ A8 T AT W@
&1 gy &1 g FaT W AT G AG
&, afes oA ¥ qgET gARl S AT
FTAr §, fad e vt KA ¥R
afay e @ fgg v gl
qrE FHIT A ART } F YA geren
1 & ageEm ¥ & fgar WRa, o9 W
FT FYATET AT TG IAT FH |

st s s fear () o
awmfy wEEm, adwE AT fawr #
sreew wid fafaam &few & v & gany
wr€ fafsran &fes ¥ g9 avaw H o+
wegfas fasar Atz I &7 areR e
& W foar @ afad faife o
w€ | 99 FRgfAE &1 59 dT & qgi 9
¥ @

“The great object of the British Govern~
ment oughtto be the promotion of European
Literature and Science among the natives of
Indis and that all the funds appropriated
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for the purpose of education would be best
employed on English education alone™,

MR. CHAIRMAN : Ishall call the hon.
Minister at two minutes to 7. .

ot s waw  ofear . @wefr
wga, 1953 ¥ meerflw ¥R o
vz w1 gfear ¥ fawr & g o
e ¥ ur feeds Jar foy 99 gag &
WReg foer wr §rarwel w7 g A
#r§ aegfen 7 iy | Ffaa dvFrwret §
ATTAAAT FT FrE TATET AEY A AW 39
¥ o7 ferar Y T AE dFw o = any
WE A7 1952 ¥ guex wEmw N
Frgw g€ -

winafa wgEa : A0 T g
m«rfm%mwwﬁwﬁna@
FL T |

oY sty syeve Wi : <@ FT & N
SIFTETEITL A #VE Ay g gor 19 1931
% wgadz ¥ faer qradt g & fagg §
uF aereqaT qrg fear frad frer &
sk o Ffas eqra fagr w1929
o & wv fefag @7 & awafeg §
v fawr s A fage g€ &k
1936-37 ¥ fawer waz e faeec g
¥ ot faear granr ferd sega A
ag das ¥ faerr gra- Qe SAHfy #
uF g wfeer sqier § )

guafe wgwa, @ 1937 ¥
aifFT g& H Fa f e €
Wy @ ¥ ardw faar gl ¥
ofcad® ' oF g s g€ el
afas faer agfa ¥ ager Wl farar
& wgrc ¥ frg D gaf ) o@
dra wgrgg g @ a7 ey ww egfa
fafaaar &1 7§ | % A m‘i‘?ﬁ'ﬁi
&€

& et st safedt & ae W
wofre % Foid e 1966 & v Y
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qzd ¥t qf FerRl & s Y1 R
AT EAEHTEA A I [ gur Ar
at wredm fasr ® aga afeady gen
gar AT ey AW &7 AN gaAT

gar

1967 §o & ¥ ¥ FF WA
gredt A st fad fomr & avaw
g #11 A e ¥ e awfers
#r wifs aga a=dy e weg A1 1 wX
93¥ & wAAYg gzedt & foar & sy
JAHT WA AT AFI T EY AT § |
7z foid afy saq agwd ¥ 9T
grafea ff qqr AT aEEer &
78T @11 9y @7 g fF ogEer o
gr(rdeA 5% @ #  Adf frar war
gasr afcrm ag ganr f5 wreda fae
¥ #v§ fary afeadw sraar afeada gas
¥ YT T g TF( T FA i wHwAr
& faar 7 g9 A FIET AT T W
¥ TSZ FT IWW AL HrFar &1 faww
sfar &7 & Ff @ wvr fs G wr

Eccel- 8

aamfy  wEWq : FE AT AT
#rfag )

Wt sww wew wfewr:  wafed
arexfas qare ¥ foy A gg gwa §:

largd |9 § 6T g
ax Faerr Y Fgage frar s

23 oFwE § @ fidwad
ae § war Pfrafedr @ 97
faer § oflwewe aur Tl
a2 atfew s fRar andr

S-ﬁrm_#wm’f ¥ usdifa, @vg-
wrfawar aar Sefgar w1 gadE
T W fear ol

4 qor Wt A g awr
Fifkarfaat # faer A afaw
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gyR & fagaar A g &
faw g% wrwm onfys fean
I |

Al age o wF Ay ey s
|y U |

R wgaw (feeR) : gami
w9Em, @ ¥ gww wewr 9w
gq@wT fenmvem &1 awdT @& & fag
qgrgAr g1 AT oF @ O & o
FTAT AEAT § 9% a8 ¢ 5 rggew wrww
@Y AgYeE Fresw A 39 W F agy af
#eqr ¥ | @ TAT AYGET FreEd, 5
FAT AILE® LT AN 7T dvad
FATHT B AT T AR firer Forar oy
@ TF 22 %3¢ v g5 & 1 AT e
A ¥ ST Rl @r T g, ¥ 3gq
FQNE :

“The Planning Commission has made
a provision of Rs. 142 crores (Rs. 60 crores
for the Central and Centrally sponsored
programme and Rs. 82 crores for the Cent-
rally aided programme) for the Fourth Five
Year Plan.”

ag 142 A &9ar AT W@ 40§ g
qgT 9T § | A UF AIE  GHOATT T
T A § o AdEr gersy & Ay
IFT AN FOFAAT FT A QHAFT
drar § afrr 9 gard A & ag
FE U I TG &1 95 142 7w
&9AT St WgPET  FEA AW JgLew
e A1 AT dv9E€ e ¥ foyr
WM UF qr § 999 oF g9 &
At ww ow g 9T et dzar § oW
wafae war g ? i #Y g e
&1 &7 Sqwade AY T 7 QRrHATR W

- AR g0 F & fad @ A e oy

tag gu ad® PPN fgw f7 o
5T AT § IR WRT waw A 9D,
ITH WAy wafawe  Frar ol 91 oAw
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[= @y e ]

fay s @w wfr @@ Afed o
Y & fFar v ST AE WE,
afad & guwar g aAaE wX ¥ AF-
a7 @t am ) wAC T FEA
A TaANE wwAY T A TEIR Y
fr |t g W gueaE o A §
qURAT § WgTFE FEA F avn A A
Sfafadisr ek # AvE ¥ afawA §
svarse A1 & T o g A A A &
dur fr W ¥ g fe AafaAw w
qgT 37 grAT & 1 97 AfEfEe w7 gre-
de agy @ fam war T
wrgar q97 A1 @ & 5o we A 9Aa)
QO F ¥ FATE N A1 @l 3 | TAdAT
1w it ¥ar ¥y § feagen
g sefaar & weAw g faaw f
wF XgrA WeAw quear =@ufgh, w@a
zawY fearw * AT 4@ Fidr 8 A Fg
fagr sraT & FF zigw ASr &1 O e
¥ aq¥ AN wowE wifgT FT & avr
T A & 9 Zied g & sfer
520 gaeaqy A ¥ oY 114 ar 115 ggeq
Sy M gTFLag L AT }, I
T # A I & qAr A wifey &t
FAEY qTE HT M7 F TeAT A1fgdy )

FuIT qEET, N A 9Zw JeYeT
wregw A7 Vgges gresw & fay ow
Fergax iRz wwE 4 FF, UF Q-
¥y w4y forran wwax g ot fr Seges
Feen ¥ 9 w@gq ¥ A ¥ Ay
¥ e g€ & wofes @ W e
FET T FOAT A AT grine 7
I ® IT qET IT LI ARG UNT
FOET WY | IF & A uF fawfor
N off finr Jager wEw AT TR
Tg it g & 9w frovd ¥ faar
g:

“The Parliamentary Committee on the
Welfare of Scheduled Cstes and Scheduled
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Tribes reviewed the acheme in 1969. The
committee inter alia recommended the libe-
ralisation of the meaus test and enhance-
ment of the rates of scholarships. As accep-
tance of these recommendations would have
mevitably led to restricted coverage on
account of paucity of resources, it has not
been possible for the Government to accept
tecommendations '’

#0gA ATE H FATT B AASIAG FT
TE T R 7 A e A ag AT
F TE & omEr F wfrer & oy Sy
AT ¥ 50 #qF F1 94T A7 25 FQT
Frag vay of § A Ad wwmAr faa
ATE ¥ gA 5 q F &wn Y dafaw w7
AN | TR qvE fe Feme e wmar g,
T ¥ wfE g g8 w2 oS o
ARE W AgYeE  FEA A1 Agges
ZgsE AT ¥, 3@ woE fegevm A
AN ¥ A gaF AawT N g ad
Ay ade & aFr Y, T ITH FTH
9zaR £ AT § AT A I9F 97 qA
& far Q& & oY T N AAIHAE
AreT 3 g, W S AT AA go, A
A AT FW@ §C, 22-23 AR F A0
I w1 waaw g8 § % waow
TR QU Fr IR ;g A famw
gxtr FE FJfad

gHR g T W g ¥ gr fE
A% far v s & fafaed s w1
&t 91y FF 9g OF  9gT T AN &,
ATAF MFTH § AT 7T TqHAE T
fafre adt gamr agd & v fafeh
¥ g € e FTE afe o |
TG FEAOT E GF 1T AR AANT H
AT FY AT O @F | qer g el
£t a1% ¥ o gfada & ak ¥ o agax
I § I faeg T aTEg Al o oY
grom & W o A A ge, A AW
AT T F IR TEAT A ) ¢
@ @ fafsdr W ot o weare
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fafre ot &, e AT ferdn

wamfa S d9 FqIN ongEd
g 9T @ §ifam )

ey W 9Ty §roFA T XA
faar #% 1 ...(vwwww).. @ feAT )
FafgT

¥ FET T qawa qg & FF v
Yag € v w@ ¥ Y Yo waERE
#: oaw ¥ 9w @ FQT Y FuF
FEAE FEIRSA WTGET FIEF 17
tegee gigew & fay g Peam A
wifgy foaa® af@ § 7% qafawe § fa3
gt frar w1

W&l A% AFeAtElaEr F @I
g 3w ® aveafafadl gaa W1 g7 @
o sawr FawT arEdy FY ddr gL
frsr feeY ¥ gEhET AT Ar Ay { e
grgaw FRgfdy FY @ S fyegw
Ty IRI@ T o A favgs
ST g wET A 20 o M @R
Ay et ¥ 80 gWe A @A &1 TA-
Y gear gmEaE wF F AT i
¥ farm & fod carfer & warEr sam9
oy st wnfgd o QS W FTT B
& fordr @ a% o7y SATET wwAT AE &
9% qF AW WHTATE T ATE TF FqH
At 7l a9 gwar | A AT A qg0
WL garfaaa ¥ T oY aga g Ry
Y 7F TR T ggqqne & fA,
e I & fHg, gRIMAE T AW
qu < & fol, wda gz s AT
U ¥@ & 7Y w2w adf 3N aw a%
TR Ay qrEr AG R

ot woerg sy (FqE) @ qarafa
wgrew, frwr w1 397 wEw 9 & Wifgdy
fr o qg wT ¥ & s dhg A
frad & gewmelt #1 guww v ¥
RT @ o% | gw @) & o gl ag
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& gwad § 99 a=ramw § o@m
arew frix &Y, garer anfaw faerw @Y
A gw AW @ QI ¥, grarfos
AT LT gFAT AT wyrAr @ faay
TOEARH FATET AAGA &Y, CASAAT & AT
@ Al dAwmre g gw fagrer X
FA AT ¥ foar & fava w1 owege
s fear 2 T 97 v Y gy §

1964 ¥ fasr sl &1 §wEw
gar forad arsue Tro Ferdt ¥ A
uF afideT dw frar &Y I aml g1
faure & ¥ fay 1968 ¥ qrffrade &
ggeql #1 vr gy-afafs gafsa & oy,
Pt wfadsm eq 9 § 3o frar qan)
Kawaar gfF sqagwgar mar 3 fp
qifr¥z & azedt # s gadr Afufy
oY ag 2@ fr oq afadgq & srar
qv fea fer wal o ofF S ol oy
T FTAT AT g F

@ 7 foar % sqqw fywa &
far gearnit & gfg *r § faga awng &
Argt fowwr degd ¥ F 9% @ §o
fasri & gear 20 @/ § A1 g &
gerr 7 FUg § | AN AWM gwwr q@Av
5 20 ad ¥ 7g weqr gAY &Y e

foggr &1 F19 & & uwar eqrf
Fr g & T a7 g faey ¥ &
aevg § | afFT g F A9 FEAT gRAT
tfr AW A o A A sredy farar
afl & AT sw F G sywear &
fr fasr FwE = H AEfoRl Wy &
AT @, wedr fawr & 9w 1 S
avg 1 farar swET, Big A @foed-
famr et & 7 & ey § forad qrnfos
T 7SI gHAT WY A fawar g e
FMIR AET CHT Ay @A § ¥4 § qfeai
arg & wofed & wgn & oo far
o |
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[ #fr sreme sy ]

ag s e fvem & dx ¥ fawrw
g gar, §9ar NI R w@iGE gW
oY ¢ aedy F arr ¥ faafaeremt &
13 wfawa & qfggi & woF o
1965 % 2572 ¥ Fgk 1970 § Ay
denr 3450 o Y 1 gafed fawr &
g1 ¥ fawr sy Ty, ag W@ |
FTOEFE |

wowda gw ag & O R & ik
afiar @Y | qdEr A7 AAFS OF g
Afest ToT &Y AT § | TRA FASAT ¥ AY
gmr g & s frarwr @ gaw
it & wgen w&r + qf fv|@ S w2y
Q< AN A 3qaear |

W H A gATSTAR A AT FE
§ 8% sz g faar § Aaeae
art | amEy o G fash ggrf & zAd
gfy & aa¥ wgafr & W@ § | gafad
19 gaHT OF a<g 71 e § aofr ot
¥ Fasara @ £ aAFIE qA AT
g9 1 gHF XagT fqawr

faeral #Y w87 93 a9 fagr w7,
IR AT FY GA( FY SqATAT HT AT |
fagre ¥ fawe # feafy w6 i &,
3 qr uF fagdh ol 2 fagre ¥ faad
FgT 731 § 99 § e At A w9f o
¥ awy 5% 139 ¥ gz W frar & 0w
T A A9t A F@ A 7w & Ay
o9 Ft gEg ofors AaAr grr 1 gE-
Ay & qelt ¥ w9 F Fwy w@T
wrgar g | fagre & fasrr Y feafy o
F o ) AE FUWHT ) 4G FE
f& wranasar 7@ & 5 ag Re w1 fawg
& 1 fET o Jre feafr fare orelt & &Y
I Hq W@T A q99 P q g A
g7 wft were s fwerr W feafy
fary <t & & swwr agi A foa
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soreft WY HaW gra § dem wfed adx
favar & et W Arw w@r Wigd
AT IYHT TEAFT FT |

1946 § fufyer famgfmrem
Taiaefr oy T 4 RN Y ww A W
o ge 1 fegre & ger Wl ¥ q@r
& s 39t & qar w0 fowr 1 am
at weft agmd ¥ we frar ) @
faar fr favafaera & ax & q@ g
SAHTE Y § | AT ¥ qE A feafy
@Y av Tafasr arelt & @i S Gy
gafad du faags § 5 fage & fafamr
gfrafad 3% 1 sgaear 97, sty
T B ff § 99 9T fa=r frar @i

wAmfa A A Ao do I

* gagw aradl gwafy S, gy
UF W1 aNg qAT F A7 IGH §  ALSA-
T #Y 20 faqe faad afed | Sfeg &
@ oW g oA gan smmaf R
‘Y

g il e Bleal 2]
oy 2 Loy aen & Kt L O
Ao e e S Binl e e
S By s e g —pily
[—ue &) a0 b5 G o5 oo f

wavafa wivaa ¢ ot o &5y

SHRI M. T, RAJU (Narasapur) : The hon.
Minister of Social Welfare had just narrated
the progress achleved over the last few decades
in the matter of spread of literacy and place.
ment in public services of Scheduled Castes
and Scheduled Tribes, On the basic issue
whether in these communities the per capita
income has registered any increase and, if so,
whether such increase is commensurate with
the increase of per capila income of other
sections, the hon. Minister was wholly silent,
Similarly, the administrative repott circulated
to us was also silent on this point. T would
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urge upon the Minister that he should under-
take a systematic cvaluation at least at the end
of each Plan period to what extent the per
capita income of the Scheduled Castes and
Scheduled Tribes has registered an increase
and embody the results of that evaluation in
the administrative report that might be circu-
lated to us.

Statistics apart, the basic fact remains that
the conditions of the Scheduled Castes and
Scheduled Tribes remain  as wretched as ever.
The paucity of funds is a plea which the hon.
Minister has himself advanced this after-
noon,. I ask you whether the paucity of funds
is a valid plea atall. So long as our approach
to the problem is onc of social welfare, which
entails no compulsion but only compassion on
the part of the State, the excuse may look
somewhat valid. But my submission is that
the problem is one of social justicc and not
mercly of social welfare, Under social justice
it is incumbent on the State to secure for
these communities their due place in our natio-
nal cconomy,

It was as a measure of social justice that in
the Constitution reservation has been provided
for in the representation to Parliamentary and
to the State Legislatures. It was again as a
mcasure of social justice that reservations have
been prescribed for appointments to public
services and admissions to public institutions.
It is a measure of social justice, I demand,
that you must make likewise a similar reserva-
tion in the budgetory allocations. So long as
you do not make a reservation in the budge-
tary allocations, whatever else you may do can
have no impact on the economic conditions of
these communities. Now the Scheduled Castes
and Scheduled Tribes put together constitute
about 20% of the population and the least
that we must do, is to ear-mark not less than
207 of the budgetary allocations for the wel-
fare of these communities, I would, therefore,
request the hon. Minister to take it up with
the National Development Council to agree to
this principle of rescrvations for the benefit of
these communities as a measure of national
social policy. .

oft rsrware wvelt (q2AT) ¢ @ty
wEvew, & are % Areed weft agEg w
S o it Ay a<w faerT wgwr
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£ ogel aw ot 9z 2 fr faafrgea
Folt W) A A ¥ faardf
7gd § Afea & fagx & s 9o ag
was @1 g 5 fagre & fasafaeesy #,
Y ot gm ggt o fawafaarey §,
R mam & s H e
R &1 9, drar i Sfear ¥ o
gwifades O fre® a1 gz Y, gawy
aure frar @ 1 &Y g foafed § ow
F 7T wEeT W famr a1 e fare
& ATAYT JEFT I AV Farar qafa-
I A ot g oA ¥ Frerar oK 9ed
L A o 5 owmd alt ¥ go
sto dre # fad | Aw FrART gz @ f
AT S TIE T s4aeqT F i ame Frefr
faeafagma & s #if awar, 3¢ ar
gfgar # ar fFar oy q@dy wiwr & e
gy &, ar Sg "Adr aeT §F g5 oy
fra® & o fadr | Y 3= 1 e
T agafEhidfaray
dare & AfeT ot gL NET T § IR IET
IART IAAT WFAAT A fr@d #r afqwre
g1 arfge 1 o o afwsre g = @
& e xR fagre § 9w,
qurar widr A IFET F A TEF 999§,
IAH HTL T AGNT § 1

7 am & gear gfrafael & @ §
FEAT WEIT E | I AT qZT WU
g #tr g AT gRER @@
agr yeadr & & afeT 9F A s )
awg & 97 gfrafadr &1, 9ifs aga aer
giwafaey & fgfragrauma ot &y
gaFr @red e g, wredd Siw
gt & a agr g gl femd adv g
fawrr Ao & g W aR g
gafeg ao fAdea 97 & 9 9 fags-
fagrem wt a ga § IS g
wiga givafedl M ag Iaw aarg |

frad g, awmafe aeg, 7g &
feeelt & ot g W Wy § Ay
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[0 TraTAETT met]
fasafamrer &, agt & wWe@r ¥R
afsrs wAT ¥ ax chear feege
ars Afewsr wrEAT W, T gearsr #,
L F T W 9@ H AT TE
faadt) ¥ agar g fosa & 57 25
@ WIE AT g aeqren ¥ AT w
wen w1 fifsg w0 ag oF dgraeed
fadt & otz qr gamt AFaT ow g fwarie
gl 97 W@ B 9T ¥ AW AFLE
A ) TG IX T TG K AT I
Tifgq diff, FET & € 781 9T W
g% |

Fifad am, aaafy a8, & 12
FZAT AFAT § 6 ¥ o a0 T4T
T & AT & AT F7 o AZT vy
§ 1z T4El A QUAGA F1 w@osE FHAy
77 § wex foerdy & 1 afae Yo fad-
e e & fr gF ¥ & epe @1 @)
fage & ot @@ 7§ gav fqae &
e A1 ww A AT Ag AN N
wga faeer ganr ¥ gAfg o frdaw §
5 g fage & o orex dar Agw oA
g wifgn, &% & sgr P glw e
Fza a@ & TR @A G | TAF FY
v2ved FY WY Y ANEAGL F XY TH
& fag #8r @ 901 350 XS
aga T gafaw § 1 Y fafeedy & 5
f& an a8t *< g%y, Fowr fowor &
srgrar ¥ qafag Yu g agg fr
grefigy ¥ qF AT oA &rar O |
#qT 7g Al fagrodly § & Sanr
oot & Frrergy ot gk st aitega’
forel & 3t BX =T @K UF AT 9E
Y & fs S HSAMOA A TEART FW AT
difr sgarf sl ¥, ¥ 9ad fawre §
FNE o @ad sAq § AU ASAME
08 A e ¥ grABT AT frar s
g @ =g fowr ¥ sgasm v owrar
g2 AT gEedr @ andr &) gafag
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# g fr fasor dearen ¥ faast Ay
FFYT TFAHT TH FE AP

SHRI S. L. PEJE (Ratnagiri) : At the out-
set, I wish to congratulate the hon, Minister
for showing good results, particularly in the
field of Higher Education.

If you take the progress made during the
last 9 or 10 yearsinthe field of education,
you will find that in 1960, there were only 46
universities. But, today we have 83 universities
and the total number of collegesin 1960 was
1786 with the total strength of students
11,55,000. But now the number of universities
13 83 and the number of colleges is more than
3,200. The number of students attending
these colleges is about 28 lakhs,

The University Grants Commission is spen-
ding yearly lakhs of rupecs, particularly for
the accommodation of teachers. That is a pro-
blem felt by the teachers. Accommeodation for
teachers pr 1 bering more than 19,000
has to be provnded The University Grants
Commission has given some figures. The Uni-
versity Grants Commission will require Rs, 120
crores for students’ hostels by the end of Fourth
Plan period. But uptill now, according to my
information, the University Grants Commission
has not been able to spend more than Rs. 5
crores for providing hostel and accommodation
facilities to students and teachers, The Com-
mission has been given lakhs of rupees of granu
to the hostel of the stud, and ex of
buildings.

I want to say that the same attention that
they pay for higher education is not shown to
secondary and primary education.

So far as primary education is concerned,
at the village level there are not trained tea-
chers, there are not enough school buildings
there are not good roads, there are not good

i Primary ed ion has been
totally neglected. If 100 students are enrolled
in the first class, only 25 to 30 per cent appro-
ximately go to the 4th standard, and very few
go to the 7th class. That is the case here.
Most of the State Governments have made
sccondary cducation free with the yearly-
income limit. The people living in the village
though they are eligible no doubt, hardly get
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these concessions because there are no institu-
tions imparting bigher or secondary education
at the village level ; 50, people in the vicinity
of the villages are not taking the benefit of the
concessions.

So, I would appeal through you to the Go-
vernment that they should increase the number
of hostels so that students coming from coun-
tryside can stay in those hostels and conduct
their secondary and higher education.

o fo Ao wiad (AR : Al
wgrew, faar auy s wenor e
£ aore A w1 & wdT F@IE ) W
ey H ATORT SR TEwA 45 &Y
e farr g g fra & oy s
T EfE W wweed e faegw
oA frEd 1196 ¥ sieg af #
g ¥ FEEqT aF F qA) A Fnges
afrard w ¥ frar & sow AR gEET
eqr & weh 1 gy gaR Afa F
fadgs acl & JuF & gwwy A
frrery & a0 QTS AT A I N WA
AT SngEr § | 5@y gfemt A frforat
qar frgg at faasy arelt g &vE @
g AN aga W A E o
#Y anfas sraedT FAONR § AT A Ay
T4t 7 forerr A faem awa & 1 ¥ @Y
FEET IS GHT g1 I TART AT
any g w A e srewd oogEEe
FOATE F W7 A T AT |
g sgror wear § Foag A
fawx § 1 Tow wed § v gk arw dar
¥ | T g ag & 9var ¢ fr gy
T @ & F fg o g € o
TEY A E Y A AWE @ ag A
FHEIUE gwar § 1 WY N frgE
ET &Y TSR T &, I ATH AGH
§ agra fadafy

a9 & g SR W AT 9 AT
£ 1 Ifrafufoat @ w9 W@ E
freneff adr demr ¥ AT W §
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I a% q7 g faq svefie  wfwraor
Y ot AT qTq AT TE FE Y A%
S A W agdr f
HATEA, &G 9T O FE A FHAT )

gaIST weAer fawer gger T Ay
7EET T TTE N AT ggw I
g9 H a7 | % X AN T [ 7
aifgar goR) W W ff | TR A
gt faffeet qrgm o g st qgaedar
qEX | T GG ¥ oF o ¥
fafrex ¥a= w1 oW ag fane
feqrddz & qma 911 o= ag faar fovmr
FqE JTWAT FITE AW N TER
Il aear gaa q Arw T g1 I
AT ot gweard §, ST gwwa ¥ fag
Tum A FA 9N R gEensi Y
gemTy & fg STIT de ¥ Wy wi
¥ agm § frxm faw o arfaw @
feardde & iy e far e arfs Siw
BF T ¥ TFT FH AT GH A

SiY FTAT T@T AT § AT G &
¢ =N #f wwhw  wwed ¥
fomraw &7 g o fawr W W ¥
Toar @ TT & 9gwr vk safw
rag AT frard i g AT & oow
=fs 9T ©F o ¥ arq fraar @
FO T N AT ¥ wE X oamew,
T F AR ¥ AN A AR quadfy
AT 1 WA N @ oo &l @
Imaw W faar w¢ a9 W qord f
qEdaT dtgg F0T # aY qrard &, 39
9T o framr & F @ § AR
sfy safee atas s way v ¥
Yauwmar gfr oo @ ago @
qk W AT I AT g Ay §
o ot awR AN § IR ATY e
arefirei ®t dwwr wry, @ w0
arw T gemy aaer § @meanr #F
Al ? W A A ernias aEed,
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[fr 2¥o ¥ Fras]

i qxear, dufors seredar aga frdy
gt & A7 xas AT e falw s
ar arfed | Awfvay & S e wiae
¢ agqu @A wfd, s e wEw
fear & 1 sfar wavar & gar & fag
oY UF YA )

&t & e oY gFHr I O grw
s & Ay 2, ghraar A Frfeost
N st &, AN ITAr AT faalg
TEY VAT & ) IHWT F@ET TIT | FA A
Y UF FTHF AT T®A I9Y g8 &

qamfa agEa  gfgFay 9T 99
T N0 AX AT TART FF wHA
o T AT FT |

st o o wiwd ; ArET F i
efar ft oF I & g1 WEgarT g o
fawa Y& 97 uF aEd ¥ qw @A
FLLE S| IR WA Y AW JAG |
TEYFE FIEEH ALYeS greed  FT Wt faeT
7z fra® & Wig ¥ 39 ¥ Wefes
ofar & gra o It s aar
97139 ufear § arge Ay v A ¥
WA & W g, SR IEY AW
T8 g1, sgfvaa ad fradl 1 % Jrgan
gfr vu fam ot awe s faar @y
AT 9 FAreAr A I g Ay A
wmH @ g fr ffem «F ag 5§
W ey @ oy | faw g 3
@ FEAR FT @&, IAH! I A7 R
AT FAE |

ot woawe &y (afearen) @ @wmfy
TR, R ¥9E 9 @ 7 ffR o
qrgem 9 W AN T AT gAY TG
@ e & faafax & Fqga ¥
ATETH HTYH GOAX TEAT AT AT |
agy few frew %1 e €Y < §, feor
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frew o grofeddt agr e A gd ¢,
@ AR T W@ O A
T A7 & g 19 a1 A R g,
7z 99 & g WA TEAT AE@T 91
7 3g aofit WY I FAT ArEAT 9T
o T AL 7 ¢ @ A9 I WY g9
FAAT @A T AR AN TR X
it fawfeyr o aga@rad w5 &
T efeed WY fAFen ¥ §Y agT Agww
X A qwAar g & argar s
qfarde §# $t a@ ¥ aw fado &t
fedl & g g7 FW@ F g GREr
F ) g & uF At qerdier 37 AT g
qfrdzd A8 F9 qqr T Y A9 &
oy W gdad § IR I vEA AR,
IAH grAAd X & ag o Argar g
fe frea am acfm ST a S @
fega =< fagr sy .

st wg &y oY dar

= gg g s

ft 77 T faw

= o7 o sgegarfaar

=t & g= Agar

ot g7 FreY

TS FgEr

wag ¥ faafedy & ag ) free
Y a9y g IH F AT §, TWH K
TS A AT I AT §—

wamfe wgwg : fafreer agw
= §iforg )

Y wore wye : fafre e W
it 2 a7 g % T a7 oy e . g

wafa ww < 399 9T A A
T aTEY € O ogY 7y e e ¥

*The speaker not having subsequently accorded the nccessary permimion, the document

was not treated as laid on the Table.
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T TEAT 1T AT A TAT F IGF
A & TP AT TG FHAT A |

THE MINISTER OF EDUCATION AND
SOCIAL WELFARE AND MINISTER OF
DEPARTMENT OF CULTURE (SHRI
SIDDHARTHA SHANKAR RAY): Mr.
Chairman, I am back in a court of law for this
reason that the invariable practice in the
court of law was that when the examination-
in-chief of a witness was over and it was time
for the court to rise, the cross-examining coun=
sel was asked to put at least one question so
that the next day there was no further exam-
ination-in-chief and only cross-cxamination
was continued. 1 take it your direction is that
1 should start today so that tomorrow I shall
be the only one who should be speaking on
this very very interesting debate which has
just taken place.

I want to thank cach and every hon. mem-
ber for the great contribution they have made
today. It was absolutely clear that practically
every problem which education and the mem-
bers of the Scheduled Castes and Scheduled
Tribes face today was debated, argued and
placed before this FHouse, I shall be dealing
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with as many points as possible. I suppose I
shall also have some restriction with regard
to time,

Money is not the only matter with regard
to this Ministry is short. Time also, I suppose,
will be rather short tomorrow when I have to
reply to the many points made. So ifI am
unable to deal with cach and every point,
hon. members will, I have no doubt, pardon
me. I shall certainly deal with each and every
major point made today.

Before I conclude today, may I thank
those hon. members who were kind enough
to congratulate me, although, frankly speaking,
I must confess that I do not deserve any con-
gratulations atall. T do pot think anybody
has been praised so much as I was today for
having dune precisely very little. ...

MR. CHAIRMAN :
tomorrow.

He may continue

19 hours

The Lok Sabha then adjourned till Elsven of
the Clock on Wednesday, July 14, 1971]
Asadha 23, 1893 (Saka).



